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[Advertisements and Notices issued by Private Individuals and Private Bodies]

lR;eso t;rs

1—440 GI/2023 (333)

NOTICE

NO LEGAL RESPONSIBILITY IS ACCEPTED FOR

THE PUBLICATION OF ADVERTISEMENTS/PUBLIC NOTICES

IN THIS PART OF THE GAZETTE OF INDIA. PERSONS

NOTIFYING THE ADVERTISEMENTS/PUBLIC NOTICES

WILL REMAIN SOLELY, RESPONSIBLE FOR THE LEGAL

CONSEQUENCES AND ALSO FOR ANY OTHER

MISREPRESENTATION ETC.

BY ORDER

Controller of Publication

xxxGIDHxxx

xxxGIDExxx

CHANGE OF NAME

I hitherto known as G. D. RAJORA alias GHANSHYAM

DAS RAJORA alias GHANSHYAM DASS RAJORA son of

Late Sh. RAMANAND RAJORA, residing at 53/75, Ramjas

Road, Karol Bagh, New Delhi-110005, have changed my

name and shall hereafter be known as GHANSHYAM DASS

RAJORA.

It is certified that I have complied with other legal

requirements in this connection.

G. D. RAJORA alias GHANSHYAM DAS RAJORA

alias GHANSHYAM DASS RAJORA

[Signature (in existing old name)]

I hitherto known as REETU D/o AMRESH and

W/o DEEPAK KUMAR, residing at 22/1, Plot No. 33, Ground

Floor, Prem Nagar, Z-Block, Ph-2, Najafgarh, South West Delhi,

Delhi-110043, have changed my name and shall hereafter be

known as REETU SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

REETU

[Signature (in existing old name)]

————

I hitherto known as KULDEEP SINGH S/o PARAS RAM,

residing at B-8, Tower-17, Type-3, Kidwai Nagar East,

South- West Delhi, Delhi- 110023, have changed my name

and shall hereafter be known as KULDEEP SINGH

CHAUHAN.

It is certified that I have complied with other legal

requirements in this connection.

KULDEEP SINGH

[Signature (in existing old name)]

सी.जी.-डी.एल.-सा.-27012024-251612
CG-DL-W-27012024-251612
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I hitherto known as HARDEEP JASWAL alias HARDIP

JASWAL S/o DIDAR SINGH, R/o Jandoli, Hoshiarpur,

Jandoli, Punjab-146102, have changed my name and shall

hereafter be known as HARDIP JASWAL.

It is certified that I have complied with other legal

requirements in this connection.

HARDEEP JASWAL alias HARDIP JASWAL

[Signature (in existing old name)]

————

I, LOKESH SHARMA S/o BANVARI SHARMA, residing

at H. No.-E-7/2, UGF, F/Side, Block-E, Uttam Nagar,

West- Delhi, Delhi-110059, have changed the name of my

minor son JIGYANSH JANGID aged 13 years and he shall

hereafter be known as JIGYANSH SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

LOKESH SHARMA

[Signature of Guardian]

————

I hitherto known as SWEETY RANI D/o SHAILENDRA

KUMAR SINGH, residing at H.No. 4, Block-79, Sector-1,

Pushp Vihar, New Delhi 110007, have changed my name and

shall hereafter be known as YASHICA SINHA.

It is certified that I have complied with other legal

requirements in this connection.

SWEETY RANI

[Signature (in existing old name)]

————

I hitherto known as NAWAL KISHOR DUTTA alias

NAWAL KISHOR DAT S/o BAN BIHARI DUTTA, Permanent

R/o Village Danre, Kacheri/Thana Poriya Hart, Distt. Godda,

Jharkhand-814153 and Present R/o HQ ADGBR (NW)

Sec-48C, Chandigarh-160047, have changed my name and

shall hereafter be known as NAWAL KISHOR DUTTA.

It is certified that I have complied with other legal

requirements in this connection.

NAWAL KISHOR DUTTA alias NAWAL KISHOR DAT

[Signature (in existing old name)]

————

I hitherto known as ADITYA S/o KAMAL KISHORE,

R/o 156, Second Floor, Sultanpur Extension, Near Kuki Shop,

Mehrauli, South Delhi-110030, have changed my name and

shall hereafter be known as ADITYA KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

ADITYA

[Signature (in existing old name)]

————

I hitherto known as ANKUSH alias ANKUSH RANA

S/o FATEH SINGH, currently residing at Aishwaryam Tower,

C-002, Gaur City 2, Greater Noida, Uttar Pradesh-201301,

permanent residence at Vill.-Upper Bhalwal,Teh-Dehra,

Tiamal(91), Kangra, Himachal Pradesh-177113, have changed

my name and shall hereafter be known as ANKUSH RANA.

It is certified that I have complied with other legal

requirements in this connection.

ANKUSH alias ANKUSH RANA

[Signature (in existing old name)]

————

I hitherto known as RAJU PRASAD YADAV alias JATAN

PASWAN S/o RAKSHPAL PASWAN, residing at J-207, Prem

Nagar Lal Kuan, Badarpur, South Delhi, Delhi-110044, have

changed my name and shall hereafter be known as JATAN

PASWAN.

It is certified that I have complied with other legal

requirements in this connection.

RAJU PRASAD YADAV alias JATAN PASWAN

[Signature (in existing old name)]

————

I hitherto known as ADITYA S/o GOPAL, R/o WZ-6,

Plot No-20, S/F, Gali No-11-12, Guru Nanak Nagar, Tilak

Nagar, West Delhi, Delhi-110018, have changed my name

and shall hereafter be known as ADITYA TAMANG.

It is certified that I have complied with other legal

requirements in this connection.

ADITYA

[Signature (in existing old name)]

————

I hitherto known as BABU HASAN S/o Late MOHD

AKHTAR ALI, residing at H-15, Second Floor, Batla House,

Jamia Nagar, New Friends Colony, South Delhi, Delhi-110025,

have changed my name and shall hereafter be known as

BABU KHAN.

It is certified that I have complied with other legal

requirements in this connection.

BABU HASAN

[Signature (in existing old name)]

————

I, MANISH KUMAR S/o Late SURESH CHAND,

R/o 511, Turab Nagar, Ghaziabad, Uttar Pradesh-201001, have

changed the name of my minor daughter ISHIKA, aged

14 years and she shall hereafter be known as ANIKA.

It is certified that I have complied with other legal

requirements in this connection.

MANISH KUMAR

[Signature of Guardian]

————

I hitherto known as AARZOO S/o ANIS AHMED, residing

at X-156, J J Colony, Nangloi, West Delhi, Delhi-110041,

have changed my name and shall hereafter be known as

ASAD AHMED.

It is certified that I have complied with other legal

requirements in this connection.

AARZOO

[Signature (in existing old name)]
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I hitherto known as SHABBO alias AISHA D/o DHAN

BHADUR, R/o H.No.-211, Jaihind Kusht Ashram, Tahir Pur,

East Delhi-110095, have changed my name and shall hereafter

be known as AISHA. I have changed only my name not my

religion.

It is certified that I have complied with other legal

requirements in this connection.

SHABBO alias AISHA

[Signature (in existing old name)]

————

I hitherto known as BHUSHAN KUMAR alias BHUSHAN

RAWANI S/o BHAGWAN DASS, R/o D-6, Harsh Dev Park,

Budh Vihar Phase-2, Rashan Card Office, Mangal Bazar Road,

Delhi-110086, have changed my name and shall hereafter be

known as BHUSHAN RAWANI.

It is certified that I have complied with other legal

requirements in this connection.

BHUSHAN KUMAR alias BHUSHAN RAWANI

[Signature (in existing old name)]

————

I hitherto known as SAGAR S/o RAM PAL, R/o Village

Dhandoli PO-Rawalpindi Gulabshah, Tehsil- Phagwara,

Distt. Kapurthala Punjab-144407, have changed my name

and shall hereafter be known as SAGAR BHATOY.

It is certified that I have complied with other legal

requirements in this connection.

SAGAR

[Signature (in existing old name)]

————

I hitherto known as SONU S/o RAJ KUMAR, residing at

B-6/167, 1st Floor, Sector-17, Roghini Sector-15, PO Rohini

Sector-15, Dist North West Delhi, Delhi-110089, have changed

my name and shall hereafter be known as SONU WASAN.

It is certified that I have complied with other legal

requirements in this connection.

SONU

[Signature (in existing old name)]

————

I hitherto known as KAILASH S/o SHIV CHARAN,

R/o Plot No.-98/A, Begam Vihar Block-A, Begampur,

North West Delhi-110086, have changed my name and shall

hereafter be known as KAILASH KESHRI.

It is certified that I have complied with other legal

requirements in this connection.

KAILASH

[Signature (in existing old name)]

I hitherto known as SADDAM S/o SHAHID HUSSIAN,

R/o House No. H-16/2106 A, Sangam Vihar, New Delhi,

South Delhi, Delhi-110062, have changed my name and shall

hereafter be known as AHID HUSSIAN.

It is certified that I have complied with other legal

requirements in this connection.

SADDAM

[Signature (in existing old name)]

————

I hitherto known as MADHUR GAUR S/o SUSHIL GAUR,

R/o 58, Sector-1, Chiranjiv Vihar, Ghaziabad, Uttar Pradesh-

201002, have changed my name and shall hereafter be known

as MADHURR GAAUR.

It is certified that I have complied with other legal

requirements in this connection.

MADHUR GAUR

[Signature (in existing old name)]

————

I hitherto known as SHYAMACHAR MULUGUND alias

SHYAMACHAR M S/o SRINIVASACHAR MULUGUND,

residing at No. 252, 6th Cross 1st Stage, Domlur Layout,

Bangalore North, Bengaluru, Karnataka-560071, have changed

my name and shall hereafter be known as SHYAM SRINIVAS.

It is certified that I have complied with other legal

requirements in this connection.

SHYAMACHAR MULUGUND alias SHYAMACHAR M

[Signature (in existing old name)]

————

I hitherto known as NARESH KUMAR BALYAN alias

NARESH KUMAR S/o Shri JEET SINGH, R/o 141 C-Block

New Gopal Nagar Extn South of Dhasa Road Najafgarh

South West Delhi-110043, have changed my name and shall

hereafter be known as NARESH KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

NARESH KUMAR BALYAN alias NARESH KUMAR

[Signature (in existing old name)]

————

I hitherto known as SANJAY SHARMA S/o RAM LAL,

residing at 38-B, DDA Janta Flats, Anand Vihar, Shakarpur,

Gandhi Nagar, East Delhi, Delhi-110092, have changed my

name and shall hereafter be known as SHAMBHU DAYAL

SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

SANJAY SHARMA

[Signature (in existing old name)]
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I hitherto known as YASHASVI alias YASHASVI BAJAJ

D/o ARUN BAJAJ, R/o 1165, Sector-B, Pocket-01, Vasant

Kunj, New Delhi-110070, have changed my name and shall

hereafter be known as YASHASVI BAJAJ.

It is certified that I have complied with other legal

requirements in this connection.

YASHASVI alias YASHASVI BAJAJ

[Signature (in existing old name)]

————

I hitherto known as KAJAL PAWAR alias KAJAL

PANWAR D/o OMPAL SINGH, residing at Agraula Bhag-2

Ghaziabad Uttar Pradesh-201102, have changed my name and

shall hereafter be known as KAJAL PANWAR.

It is certified that I have complied with other legal

requirements in this connection.

KAJAL PAWAR alias KAJAL PANWAR

[Signature (in existing old name)]

————

I, VINEET RANGAN S/o RAKESH RANGAN, residing at

26, Plot No.-30, Khasra No.-229, Siri Nagar Colony,

Ashok Vihar, North West Delhi, Delhi-110052, have changed

the name of my minor son RAYAAN RANGAN, aged 8 years

and he shall hereafter be known as RAMESHWAR RANGAN.

It is certified that I have complied with other legal

requirements in this connection.

VINEET RANGAN

[Signature of Guardian]

————

I hitherto known as TAMANNA D/o DHARAMVIR SETHI

and W/o ISHAN PUTHELA, R/o HNo.1-F/63, Preet Nagar,

Phagwara, Kapurthala, Punjab-144401, have changed my name

and shall hereafter be known as TAMANNA PUTHELA.

It is certified that I have complied with other legal

requirements in this connection.

TAMANNA

[Signature (in existing old name)]

————

I hitherto known as KM MAMTA D/o SH. GANESH SAH,

R/o B-271, Swarn Nagri, Greater Noida, Kasna, Gautam Budh

Nagar, Uttar Pradesh-201310, have changed my name and

shall hereafter be known as AVYA GUPTA.

It is certified that I have complied with other legal

requirements in this connection.

KM MAMTA

[Signature (in existing old name)]

I, NITIN WADHWA S/o OM PRAKASH WADHWA,

R/o 22/29, West Patel Nagar, Delhi 110008, have changed the

name of my minor son, LUVYA WADHWA, aged about

13 years and he shall hereafter be known as AARUSH

WADHWA.

It is certified that I have complied with other legal

requirements in this connection.

NITIN WADHWA

[Signature of Guardian]

————

I, MANOJ KUMAR S/o SACHCHIDA NAND SINGH,

R/o House No. 260, 1st Floor, Pocket-9, Sector-21, Rohini,

Sultanpuri C Block, North West Delhi, Delhi-110086, have

changed the name of my minor daughter MAYRA, aged

07 years and she shall hereafter be known as MANASVI

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

MANOJ KUMAR

[Signature of Guardian]

————

I hitherto known as KARAN KUMAR S/o RAJENDER

RAI, residing at 171, Golf Link Sadan, Lodhi Road,

Delhi-110003, have changed my name and shall hereafter be

known as KARAN RAI.

It is certified that I have complied with other legal

requirements in this connection.

KARAN KUMAR

[Signature (in existing old name)]

————

I, AKASH MIDHA S/o SURENDER MIDHA, Present

Address Flat No.1, First Floor, Royal Green Apartment,

Block-C Mehrauli, New Delhi-110030, Permanent Address160

Ashapurana Nanomax Shikargarh Jodhpur, Rajasthan-342001,

have changed the name of my minor son RUDRANSH MIDHA,

aged 6 years and he shall hereafter be known as ARUSH

MIDHA.

It is certified that I have complied with other legal

requirements in this connection.

AKASH MIDHA

[Signature of Guardian]

————

I hitherto known as AAKASH S/o HARBEER SINGH,

residing at Jalalpur, Raghunathpur, Muradnagar, Ghaziabad,

Uttar Pradesh-201206, have changed my name and shall

hereafter be known as AAKASH SINGH.

It is certified that I have complied with other legal

requirements in this connection.

AAKASH

[Signature (in existing old name)]
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I hitherto known as VENU AKHIL KUMAR PARAKALA

S/o Shri SUDHIR KUMAR PARAKALA, residing at

Flat No. A-101 Winter Hills Society Apartment, Opp Metro

Pillar No 768, Delhi, Mohan Garden, West Delhi,

Delhi-110059, have changed my name and shall hereafter be

known as P.V.A. TANMAY KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

VENU AKHIL KUMAR PARAKALA

[Signature (in existing old name)]

————

I hitherto known as YUGAL S/o PARVEEN KHATTAR,

R/o H.No.-234, Ward No-17, 8-Marla, Opp.-Model Town,

sonipat, Haryana-131001, have changed my name and shall

hereafter be known as YUGAL KHATTAR.

It is certified that I have complied with other legal

requirements in this connection.

YUGAL

[Signature (in existing old name)]

————

I hitherto known as CHEENU SHARMA D/o SATISH

KUMAR SHARMA, residing at D-329, 3rd Floor Ganesh

Nagar, Hanuman Mandir, Pandav Nagar Complex,

Delhi-110092, have changed my name and shall hereafter be

known as AARUSHI SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

CHEENU SHARMA

[Signature (in existing old name)]

————

I, O ASHA W/o DUDEKULA BABAIAH, R/o P-185,

Anuj Vihar, Shakar Vihar Metrostation, Shankar Vihar, Delhi

Cantt, South West Delhi-110010, have changed the name of

my minor son D ABHISHEK BABU, aged 16 years and he

shall hereafter be known as DUDEKULA ABHISHEK BABU.

It is certified that I have complied with other legal

requirements in this connection.

O ASHA

[Signature of Guardian]

————

I hitherto known as PUSHKAR SINGH S/o RAM SINGH,

residing at C-106, Bathla Apartment, Plot No.-43, I P

Extension, Patparganj, Delhi-110092, have changed my name

and shall hereafter be known as PUSHKAR SINGH MEHTA.

It is certified that I have complied with other legal

requirements in this connection.

PUSHKAR SINGH

[Signature (in existing old name)]

I, PURUSHOTTM S/o NARENDER KUMAR, R/o A-32,

Rajeev Nagar, Phase-2, Begampur, Nithari, Sultanpuri,

C-Block, North West Delhi, Delhi-110086, have changed the

name of my minor daughter CHITRA BHARDWAJ, aged

9 months and she shall hereafter be known as ADVIKA

BHARDWAJ.

It is certified that I have complied with other legal

requirements in this connection.

PURUSHOTTM

[Signature of Guardian]

————

I, POONAM YADAV W/o SATPAL, R/o H.No.-C-32, Shiv

Park Khanpur, Pushpa Bhawan, South Delhi, Delhi-110062,

have changed the name of my minor son JATIN, aged

11 years and he shall hereafter be known as JASMEET

RAO.

It is certified that I have complied with other legal

requirements in this connection.

POONAM YADAV

[Signature of Guardian]

————

I hitherto known as ANINDITA DASGUPTA

W/o Sh. BINAYAK DASGUPTA, R/o Flat No.-1104, Tower

-F Emaar Palm Drive Golf Course Extension Road Sector-66,

South City-II, Gurgaon Haryana-122018, have changed my

name and shall hereafter be known as ANNINDITA

BIINAYAKK DASGUPTA.

It is certified that I have complied with other legal

requirements in this connection.

ANINDITA DASGUPTA

[Signature (in existing old name)]

————

I hitherto known as PAPPO KHATOON W/o REHEMAT,

R/o H.No.-6B, Sahipur Village Shalimar Bagh, Delhi-110088,

have changed my name and shall hereafter be known as

MUNNI. I have changed only my name not my religion.

It is certified that I have complied with other legal

requirements in this connection.

PAPPO KHATOON

[Signature (in existing old name)]

————

I hitherto known as ANIL KUMAR S/o BALESHWAR

SINGH, employed as Sub Inspector in the Delhi Police East

District Delhi, R/o H.No.-10D/144, First Floor, Vasundhra,

Ghaziabad, Uttar Pradesh-201012, have changed my name

and shall hereafter be known as ANIL KUMAR TYAGI.

It is certified that I have complied with other legal

requirements in this connection.

ANIL KUMAR

[Signature (in existing old name)]
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I, BINAYAK DASGUPTA S/o Sh. BIRESH CHANDRA

DASGUPTA, R/o Flat No.-1104, Tower-F Emaar Palm Drive

Golf Course Extension Road Sector-66, South City-II, Gurgaon

Haryana-122018, have changed the name of my minor son

VRISHANK BINAYAK DASGUPTA, aged 14 years and he

shall hereafter be known as VRISHANNK DASGUPTA.

It is certified that I have complied with other legal

requirements in this connection.

BINAYAK DASGUPTA

[Signature of Guardian]

————

I hitherto known as BINAYAK DASGUPTA son of

Sh. BIRESH CHANDRA DASGUPTA, R/o Flat No-1104,

Tower-F Emaar Palm Drive Golf Course Extension Road

Sector-66, South City-II, Gurgaon, Haryana-122018, have

changed my name and shall hereafter be known as

BIINAYAKK DASGUPTA.

It is certified that I have complied with other legal

requirements in this connection.

BINAYAK DASGUPTA

[Signature (in existing old name)]

————

I hitherto known as ISHAK FAIREDDY son of

F D FRADDEY, R/o B-163, Gali N-7, Janki Puri, Uttam Nagar,

West Delhi, Delhi-110059, have changed my name and shall

hereafter be known as ISHAQ FRADDEY.

It is certified that I have complied with other legal

requirements in this connection.

ISHAK FAIREDDY

[Signature (in existing old name)]

————

I hitherto known as SILMA DEVI alias LATA KAUSHIK

D/o RAMESH CHAND W/o LAL CHAND KAUSHIK,

R/o Y-1/17, Opp. mother Dairy, Phase-1, Budh Vihar,

Sultanpuri C Block, Dist. North West Delhi-110086, have

changed my name and shall hereafter be known as LATA

KAUSHIK.

It is certified that I have complied with other legal

requirements in this connection.

SILMA DEVI alias LATA KAUSHIK

[Signature (in existing old name)]

————

I hitherto known as AMAR DASS S/o KIMTI LAL,

R/o 374, Khajuri Jati (50), Fatehabad, Haryana-125111, have

changed my name and shall hereafter be known as AMAR

INSAN. I have only changed my name not my religion.

It is certified that I have complied with other legal

requirements in this connection.

AMAR DASS

[Signature (in existing old name)]

I hitherto known as KAMAL MEENA S/o HOTI LAL,

R/o C- 18/5, Phase -2, Vijay Vihar, Rohini, Narela, North West

Delhi, Delhi-110085, have changed my name and shall

hereafter be known as KAMAL KISHOR.

It is certified that I have complied with other legal

requirements in this connection.

KAMAL MEENA

[Signature (in existing old name)]

————

I, GOPAL KUMAR S/o RAM KISHORE PRASAD,

R/o 68-B, Raju Extention, Kakraula, South West Delhi, Delhi-

110078, have changed the name of my minor son ANSHU

KUMAR, aged 15 years and he shall hereafter be known as

ATHARV KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

GOPAL KUMAR

[Signature of Guardian]

————

I hitherto known as MUNNA SINGH S/o RAM NARESH

SINGH, R/o 1995, Village-Pillanji Kotla, Mubarak Pur, Delhi-

110003, have changed my name and shall hereafter be known

as RUPESH KUMAR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

MUNNA SINGH

[Signature (in existing old name)]

————

I hitherto known as PRATIBHA alias PRATIBHA TIWARI

D/o GUPTESHWAR NATH TIWARI, R/o 292, Street No-1,

Ward No.-18, Padam Nagar, Faridabad, Haryana-121001, have

changed my name and shall hereafter be known as

PRATIBHA TIWARI.

It is certified that I have complied with other legal

requirements in this connection.

PRATIBHA alias PRATIBHA TIWARI

[Signature (in existing old name)]

————

I, MANMEET MALIK S/o B S MALIK, residing at J-5

Block-J, Infront of Sant Merry School, Paryavaran Complex,

Ignou, South Delhi, Delhi-110068, have changed the name

of my minor son MANIK MALIK, aged 3 years and he shall

hereafter be known as MAANVEER SINGH MALIK.

It is certified that I have complied with other legal

requirements in this connection.

MANMEET MALIK

[Signature of Guardian]
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I hitherto known as RAHUL S/o Late KAILASH CHAND,

Permanent, R/o House No. 4/103, Ward No-8, Kaharan

Mohalla, Chhachhrauli, Yamuna Nagar, Haryana-135103,

presently, residing at Room-211, Old Guest House, THDCIL,

Vill. & Post- Dashera Kherli, Tehsil- Khurja, Distt.

Bulandshahr, Uttar Pradesh-203131, have changed my name

and shall hereafter be known as RAHUL CHAND

It is certified that I have complied with other legal

requirements in this connection.

RAHUL

[Signature (in existing old name)]

————

I hitherto known as SAROJ W/o HANSRAJ,

R/o H.No.-888, B-block Sangam Vihar, Loni Dehat, Ghaziabad,

Uttar Pradesh-201102, have changed my name and shall

hereafter be known as SARLA DEVI.

It is certified that I have complied with other legal

requirements in this connection.

SAROJ

[Signature (in existing old name)]

————

I hitherto known as SACHIDANAND alias SANT RAM

S/o CHANDRA MANI, permanent, R/o Bunga Malla, Bunga

Talla, Pauri Garhwal, Bunga Talla, Uttarakhand-246179, and

currently, residing at H.No. F-244, Beta-2, Greater Noida,

Kasna, Gautam Buddha Nagar, Uttar Pradesh-201308, have

changed my name and shall hereafter be known as SANT

RAM.

It is certified that I have complied with other legal

requirements in this connection.

SACHIDANAND alias SANT RAM

[Signature (in existing old name)]

————

I hitherto known as Mohd. FARUK S/o IKRAMUDDIN,

R/o H.No.-C-228, Street No-10, Chauhan Bangar, Seelampur,

North East Delhi-110053, have changed my name and shall

hereafter be known as FAROOQ.

It is certified that I have complied with other legal

requirements in this connection.

Mohd. FARUK

[Signature (in existing old name)]

————

I hitherto known as MADHURI SHARMA W/o ROHIT,

R/o H.No.-339, Saraswati Vihar, Near Sangam Vihar Police

Chowki, Loni Dehat, Ghaziabad, UP-201102, have changed

my name and shall hereafter be known as MADHURI.

It is certified that I have complied with other legal

requirements in this connection.

 MADHURI SHARMA

[Signature (in existing old name)]

I hitherto known as MOHIT KUMAR alias MOHIT

MIDHA S/o YASH PAL, residing at 282, G/F, Street No.-6,

Ram Nagar, Krishna Nagar, East Delhi, Delhi-110051, have

changed my name and shall hereafter be known as MOHIT

MIDHA.

It is certified that I have complied with other legal

requirements in this connection.

MOHIT KUMAR alias MOHIT MIDHA

[Signature (in existing old name)]

————

I hitherto known as VINAY VERMA S/o SUNIL VERMA,

R/o 226 A, Prakash Mohalla, East of Kailash, New Delhi-

110065, have changed my name and shall hereafter be known

as VENAY VERMA.

It is certified that I have complied with other legal

requirements in this connection.

VINAY VERMA

[Signature (in existing old name)]

————

I hitherto known as JITIN VERMA S/o SUNIL VERMA,

R/o D-95, Second Floor, Block-D, East of Kailash, South

Delhi-110065 have changed my name and shall hereafter be

known as JITINH VERMA.

It is certified that I have complied with other legal

requirements in this connection.

JITIN VERMA

[Signature (in existing old name)]

————

I, RAJESH KUMAR S/o RAM KANWAR, residing at

House No. 236, VTC kheri Damkan (63), PO Kheri Damkan,

Sub District Gohana, District sonipat, State Haryana,

Pin Code-131301, have changed the name of my minor son

PRINCE, aged 15 years and he shall hereafter be known as

PRINCE BHARDWAJ.

It is certified that I have complied with other legal

requirements in this connection.

RAJESH KUMAR

[Signature of Guardian]

————

I hitherto known as GANESH alias GANESH SINGH

S/o CHANDAN SINGH, R/o Shop No. 20, P/3-Block, Sultan

Puri, North West Delhi Sultanpuri C Block, Delhi-110086,

have changed my name and shall hereafter be known as

GANESH SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GANESH alias GANESH SINGH

[Signature (in existing old name)]
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I, SHAMMI RAI S/o RAMNATH RAI, R/o 1491, Bahadur

Garh Road, Sadar Post Office, Azeez Ganj, Delhi-110006,

have changed the name of my minor son VIDIT, aged

11 years and he shall hereafter be known as VIDIT RAI.

It is certified that I have complied with other legal

requirements in this connection.

SHAMMI RAI

[Signature of Guardian]

————

I, SHAMMI RAI S/o Shri RAMNATH RAI, R/o 1491,

Bahadur Garh Road, Sadar Post Office, Azeez Ganj,

Delhi-110006, have changed the name of my minor daughter

GARGI, aged 13 years and she shall hereafter be known as

GARGI RAI.

It is certified that I have complied with other legal

requirements in this connection.

SHAMMI RAI

[Signature of Guardian]

————

I hitherto known as RAJWINDER KAUR alias RAJVIR

KAUR W/o GURSEWAK SINGH, residing at Village

Fatehgarh Sahnianwali, Mansa, Punjab-151506, have

changed my name and shall hereafter be known as RAJVIR

KAUR.

It is certified that I have complied with other legal

requirements in this connection.

RAJWINDER KAUR alias RAJVIR KAUR

[Signature (in existing old name)]

————

I hitherto known as BABY SHARMA wife of ANIL

KUMAR SHARMA, residing at 92-E, Pocket-IV, Mayur Vihar

Phase-I, Delhi-110091, have changed my name and shall

hereafter be known as VANDNA SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

BABY SHARMA

[Signature (in existing old name)]

————

I hitherto known as ARPINDER PAL SINGH GREWAL

S/o AJIT SINGH, residing at House No. B 31/3665, Jamalpur

Awana, District Ludhiana, Punjab-141010, India, have

changed my name and shall hereafter be known as

ARPINDER PAL SINGH.

It is certified that I have complied with other legal

requirements in this connection.

ARPINDER PAL SINGH GREWAL

[Signature (in existing old name)]

I hitherto known as PARAMJIT KAUR DHALIWAL

W/o HARJIT SINGH, residing at Puranapatti, Dhurkot Ransih

Moga Punjab-142055, India, have changed my name and

shall hereafter be known as PARMJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

PARAMJIT KAUR DHALIWAL

[Signature (in existing old name)]

————

I hitherto known as RISHAV S/o GURNAM SINGH,

residing at Ward No. 13, Model Town, Shahkot, Jalandhar,

Punjab-144702, have changed my name and shall hereafter

be known as RISHAV THAPER.

It is certified that I have complied with other legal

requirements in this connection.

RISHAV

[Signature (in existing old name)]

————

I hitherto known as SALOMAN V S/o VENKAT RAO,

residing at 1/9, P V P Koil Street, Agaramel, tiruvallur, Tamil

Nadu-600123, have changed my name and shall hereafter be

known as SOLOMON V.

It is certified that I have complied with other legal

requirements in this connection.

SALOMAN V

[Signature (in existing old name)]

————

I hitherto known as HARBANS SINGH GILL S/o CHAND

SINGH, residing at H. No. 111679, New Dashmesh Nagar

St. No. 2 Near Mander Parsu Ram Moga Punjab-142001,

India, have changed my name and shall hereafter be known

as HARBANS SINGH.

It is certified that I have complied with other legal

requirements in this connection.

HARBANS SINGH GILL

[Signature (in existing old name)]

————

I hitherto known as R K JAIN S/o SOBHAGMAL

CHELAWAT, R/o Opp Adarsh Sishu Vihar School, 228,

Shri Mangal Nagar, Kanadia, Indore, Madhya Pradesh-

452016, have changed my name and shall hereafter be known

as YOGENDRA KUMAR CHELAWAT.

It is certified that I have complied with other legal

requirements in this connection.

R K JAIN

[Signature (in existing old name)]
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I hitherto known as KARTIK S/o ANIL, R/o 367/20,

Chamnpura, Rohtak, Haryana - 124001, have changed my

name and shall hereafter be known as KARTIK KATARIA.

It is certified that I have complied with other legal

requirements in this connection.

KARTIK

[Signature (in existing old name)]

————

I hitherto known as TUSHAR KANTI MAJUMDAR alias

TUSHAR KANTI MAZUMDER alias TUSHAR KANTI

MAJUMDER S/o GOURANGA MAJUMDAR, residing at

14, Saratpally, Bansdroni, Kolkata, West Bengal-700070, have

changed my name and shall hereafter be known as TUSHAR

MAJUMDAR.

It is certified that I have complied with other legal

requirements in this connection.

TUSHAR KANTI MAJUMDAR alias TUSHAR KANTI

MAZUMDER alias TUSHAR KANTI MAJUMDER

[Signature (in existing old name)]

————

I hitherto known as SONU KUMAR KEDIA

S/o SHAMBHU KUMAR KEDIA, R/o Fort Road, Nathnagar,

Bhagalpur, Bihar- 812006, have changed my name and shall

hereafter be known as SOVIT KUMAR KEDIA.

It is certified that I have complied with other legal

requirements in this connection.

SONU KUMAR KEDIA

[Signature (in existing old name)]

————

I hitherto known as AMARJIT KAUR,

W/o SUKHWINDER SINGH, R/o Vill. Bassi Balidad Kha, PO

Bassi Ballo, Hoshiarpur, Punjab- 144208, have changed my

name and shall hereafter be known as AMARJIT.

It is certified that I have complied with other legal

requirements in this connection.

AMARJIT KAUR

[Signature (in existing old name)]

————

I hitherto known as ROMESH KUMAR,

W/o RANIA, R/o Village Atta, PO. Goraya, Tehsil Phillaur,

Distt. Jalandhar-144409, Punjab, have changed my name and

shall hereafter be known as RAMESH KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

ROMESH KUMAR

[Signature (in existing old name)]

I hitherto known as VONGOLE RAGHAVENDRA RAO

alias V RAGHAVENDRA RAO alias RAGHAVENDRA RAO V

S/o VONGOLE KISHEN RAO, residing at 35, HACP Colony,

Near SBI Bank, Manovikasnagar, Tirumalagiri, Hyderabad,

Telangana-500009, have changed my name and shall hereafter

be known as VONGOLE RAGHU RAO.

It is certified that I have complied with other legal

requirements in this connection.

VONGOLE RAGHAVENDRA RAO alias

V RAGHAVENDRA RAO alias RAGHAVENDRA RAO V

[Signature (in existing old name)]

————

I hitherto known as MAMTA W/o SANJEEV KUMAR,

R/o H.No. 20D, Abrol Nagar, Pathankot, Punjab-145001, have

changed my name and shall hereafter be known as MAMTA

DEVI.

It is certified that I have complied with other legal

requirements in this connection.

MAMTA

[Signature (in existing old name)]

————

I hitherto known as KISHOR MITTAL S/o MOHAN

LAL JI, R/o Makan No. 12, Reh Ratlam, Datu Modi Bazar,

Jila Ratlam, Madhya Pradesh 457001, have changed my

name and shall hereafter be known as KISHOR AGRAWAL.

It is certified that I have complied with other legal

requirements in this connection.

KISHOR MITTAL

[Signature (in existing old name)]

————

I hitherto known as MOHAN LAL SHARMA

S/o KARAM CHAND, R/o 1757/1, Nivi Gali, Near Golden

Temple, sheran Wala Gate, Distt Amritsar-143001, Punjab,

have changed my name and shall hereafter be known as

MANOHAR LAL

It is certified that I have complied with other legal

requirements in this connection.

MOHAN LAL SHARMA

[Signature (in existing old name)]

————

I hitherto known as GEETA RANI D/o OM DUTT

SHARMA, W/o SUMEET SHARMA, R/o H. No. 4743,

Mohalla Bhogian, Tehsil Jagraon, Distt Ludhiana, Punjab,

have changed my name and shall hereafter be known as

RIDHIMA SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

GEETA RANI

[Signature (in existing old name)]
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I hitherto known as SIMERJIT KAUR W/o RASHPAL

SINGH, R/o Village Galib, Tehsil Ajnala, Distt Amritsar, Punjab,

have changed my name and shall hereafter be known as

SIMRANJIT KAUR .

It is certified that I have complied with other legal

requirements in this connection.

SIMERJIT KAUR

[Signature (in existing old name)]

————

I hitherto known as HARJEET SINGH RANDHAWA son

of HARBHAJAN SINGH RANDHAWA, residing at H.

No. 689, Phase 2, VPO Goindwal Sahib, Tehsil Khadoor

Sahib, District Tarn Taran-143422 Punjab, have changed my

name and shall hereafter be known as HARJIT SINGH

RANDHAWA.

It is certified that I have complied with other legal

requirements in this connection.

HARJEET SINGH RANDHAWA

[Signature (in existing old name)]

————

I hitherto known as PARDISH D/o SODHI RAM, residing

at V.PO. Kaluwahar, VTC Kaluwahar, PO Kalubahar, Sub

District Hoshiarpur, District Hoshiarpur, State Punjab,

Pin Code 146115, have changed my name and shall hereafter

be known as PARDISH MALHOTRA.

It is certified that I have complied with other legal

requirements in this connection.

PARDISH

[Signature (in existing old name)]

————

I, SANTOKH RAM S/o CHARNA RAM, R/o Village

Shampur, PO Pasla, Tehsil Phillaur, Distt. Jalandhar, have

changed the name of my minor daughter ZION, aged

06 years and she shall hereafter be known as SION MALL.

It is certified that I have complied with other legal

requirements in this connection.

SANTOKH RAM

[Signature of Guardian]

————

I hitherto known as BHUPINDER SINGH VIRDHI

S/o HARBANS SINGH, residing at 379, PWD Rest House

Road, Opp-military Ground, Gurdaspur, Punjab-143521, have

changed my name and shall hereafter be known as

BHUPINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

BHUPINDER SINGH VIRDHI

[Signature (in existing old name)]

I hitherto known as BHOOMIKA VERMA D/o RAJU

VERMA, residing at H.No.1735, sher Singh Bazar, Kotla

Mubarakpur, Lodhi Road, Delhi-110003, have changed my

name and shall hereafter be known as BHOOMMIKA

VERMA.

It is certified that I have complied with other legal

requirements in this connection.

BHOOMIKA VERMA

[Signature (in existing old name)]

————

I hitherto known as M S CHAWLA alias MITTER SAIN

alias MITTER SAIN CHAWLA S/o MAKHAN LAL, residing

at H.No. 585, Ward No. 23 D.L.F. Colony, Rohtak, Haryana-

124001, have changed my name and shall hereafter be known

as MITTAR SAIN CHAWLA.

It is certified that I have complied with other legal

requirements in this connection.

M S CHAWLA alias MITTER SAIN alias

MITTER SAIN CHAWLA

[Signature (in existing old name)]

————

I hitherto known as MANJU RANI TAYAL alias MANJU

MITTAL alias DEEPTI MITTAL D/o RAM LAKHAN W/o

SUNIL KUMAR MITTAL, R/o 13 Link Road, S.K Gupta

Hospital, Saharanpur, Uttar Pradesh-247001, have changed

my name and shall hereafter be known as DEEPTI MITTAL.

It is certified that I have complied with other legal

requirements in this connection.

MANJU RANI TAYAL alias MANJU MITTAL

alias DEEPTI MITTAL

[Signature (in existing old name)]

————

I hitherto known as MUSKAN A SABIR P D/o SABIR,

residing at A-255, Aman Vihar, Kirari Suleman Nagar,

Delhi-110086, have changed my name and shall hereafter be

known as SIMRAN.

It is certified that I have complied with other legal

requirements in this connection.

MUSKAN A SABIR P

[Signature (in existing old name)]

————

I, PRBHU GUNASHEKER S/o B GUNASHEKAR, residing

at # 5195, 19th Floor, Prestige West Woods, Magadi Road,

Next to KSR Metro Station, Bangalore, Karnataka-560023,

have changed the name of my minor daughter ADHYA P,

aged 6 years and she shall thereafter be known as

ADDHYA P.

It is certified that I have complied with other legal

requirements in this connection.

PRBHU GUNASHEKER

[Signature of Guardian]
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I hitherto known as MANPREET S/o SOM NATH,

R/o VPO Ganna Pind, Tehsil Phillaur, Distt. Jalandhar, Punjab

(India)-144410, have changed my name and shall hereafter

be known as MANPREET BHATOYE.

It is certified that I have complied with other legal

requirements in this connection.

MANPREET

[Signature (in existing old name)]

————

I hitherto known as RITIKA MISHRA D/o CHANDRA

BHUSHAN KUMAR, R/o Mishra Tola, Lauriya, West

Champaran, Bihar- 845453, have changed my name and shall

hereafter be known as TILOTMA KUMARI

It is certified that I have complied with other legal

requirements in this connection.

RITIKA MISHRA

[Signature (in existing old name)]

————

I hitherto known as USHA RANI SAMPLA D/o AJIT

KUMAR W/o RASHPAL SINGH, R/o Vill. Bhathe, PO.

Rahimpur, Jalandhar-144801, Punjab, India, have changed

my name and shall hereafter be known as USHA RANI.

It is certified that I have complied with other legal

requirements in this connection.

USHA RANI SAMPLA

[Signature (in existing old name)]

————

I hitherto known as KAMALJEET KAUR

W/o LAKHWINDER SINGH, residing at Village Wander

Jatana, District Faridkot-151209, Punjab, have changed my

name and shall hereafter be known as KAMALJIT KAUR

.

It is certified that I have complied with other legal

requirements in this connection.

KAMALJEET KAUR

[Signature (in existing old name)]

————

I hitherto known as SHANTIPRAKASH PATRA

S/o KARTIK KUMAR PATRA, residing at Makhi, PO

Mohiuddinpur, Dist. Jagatsinghpur-754294, have changed

my name and shall hereafter be known as ISHAN PATRA.

It is certified that I have complied with other legal

requirements in this connection.

SHANTIPRAKASH PATRA

[Signature (in existing old name)]

I, RAHUL KUMAR S/o DEVENDRA SINGH, R/o Village

Bhutai Tilyani-Firozabad, Uttar Pradesh-205151, have

changed the name of my minor daughter AARANSHI, aged

about 7 years and she shall hereafter be known as

AARANSHI JADON.

It is certified that I have complied with other legal

requirements in this connection.

RAHUL KUMAR

[Signature of Guardian]

————

I hitherto known as RULDA SINGH MULTANI

S/o JOGINDER SINGH, residing at VPO. Maqsudpur, Tehsil

Bholath, District Kapurthala, Punjab-144819, have changed

my name and shall hereafter be known as RULDA SINGH.

It is certified that I have complied with other legal

requirements in this connection.

RULDA SINGH MULTANI

[Signature (in existing old name)]

————

I hitherto known as KALU RAM SHARMA

S/o JAGDISH PRASAD SHARMA, residing at village

Nasirda, VTC Nasirda, PO Nasirda, Sub District Deoli, District

Tonk, State Rajasthan, PIN Code 304507, have changed my

name and shall hereafter be known as SURAJ SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

KALU RAM SHARMA

[Signature (in existing old name)]

————

I hitherto known as GURPEET SINGH S/o TARLOK

SINGH, residing at VPO. Sandhanwal, Tehsil Shahkot, Distt.

Jalandhar, Punjab-144703, have changed my name and shall

hereafter be known as GURPREET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURPEET SINGH

[Signature (in existing old name)]

————

 I hitherto known as GURPREET SINGH PARMAR

S/o AMARJEET SINGH, R/o Street No. 2, Bhan Singh Colony

Faridkot, Punjab, have changed my name and shall hereafter

be known as GURPREET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURPREET SINGH PARMAR

[Signature (in existing old name)]
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I hitherto known as RAMKISHOR NANDRAM VALMIKI

son of NAND RAM VALMIKI, employed as Technician/G

in Department of Atomic Energy Heavy Water Plant (Kota),

R/o Block No. 8/43, Heavy Water Colony, Post-Bhabhanagar,

Rawatbhata, Chittaugarh, Rajasthan-323307, have changed

my name and shall hereafter be known as RAMKISHORE

NANDARAM VALMIKI.

It is certified that I have complied with other legal

requirements in this connection.

RAMKISHOR NANDRAM VALMIKI

[Signature (in existing old name)]

————

I hitherto known as SHIVRAJ SINGH SADHA

S/o HARPREET SINGH, R/o Near Vardhman Dhaba, Pappu

Sarpanch Wali Gali, Tehsil-Giddarbaha, Distt-Sri Muktsar

Sahib, Punjab-152101, have changed my name and shall

hereafter be known as SHIVRAJ SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SHIVRAJ SINGH SADHA

[Signature (in existing old name)]

————

I hitherto known as MOHD ABDUL WASI son of

MOHAMMAD MAMNOON, residing at H.No. 17-D, Silver

height Apartment, Jalandhar-144001, Punjab, India, have

changed my name and shall hereafter be known as ABDUL

WASI QURESHI.

It is certified that I have complied with other legal

requirements in this connection.

MOHD ABDUL WASI

[Signature (in existing old name)]

————

I hitherto known as AMIT SHARMA S/o NARINDER

KUMAR, R/o H.No. D17/1330, Gali No. 7, Kartar Nagar,

Chheharta, Distt. Amritsar, Punjab, have changed my name

and shall hereafter be known as AMIT KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

AMIT SHARMA

[Signature (in existing old name)]

————

I hitherto known as SUKHCHAIN SINGH SODHI

S/o BALWINDER SINGH, R/o Village Rahime Ke Uttar,

P.O Mamdot Tehsil & District Ferozepur, Punjab-152023,

have changed my name and shall hereafter be known as

SUKHCHAIN SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SUKHCHAIN SINGH SODHI

[Signature (in existing old name)]

I hitherto known as MOHAMMED ZABIULLAH

MOHAMMED JAHANGEER S/o MD JAHAGEER, residing

at Gram Pithriya Khurd Reorha Darbhanga Bihar-847302,

have changed my name and shall hereafter be known as

MOHAMMED ZABIULLAH.

It is certified that I have complied with other legal

requirements in this connection.

MOHAMMED ZABIULLAH MOHAMMED

JAHANGEER

[Signature (in existing old name)]

————

I hitherto known as GURNAM LALKA son of GIAN,

residing at Vill Alamgir, PO Kala Sanghian, Kapurthala-

144623, Punjab, have changed my name and shall hereafter

be known as GURNAM SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURNAM LALKA

[Signature (in existing old name)]

————

I hitherto known as VYBHAV PUJARI alias VAIBHAV S

PUJARI S/o SIDDAPPA PUJARI residing at #815, Kayvalya

Marga, Siddhartha Nagar, mysore, mysore, Karnataka-570011,

have changed my name and shall hereafter be known as

VAIBBHAV SIDDAPPA PUJARI.

It is certified that I have complied with other legal

requirements in this connection.

VYBHAV PUJARI alias VAIBHAV S PUJARI

[Signature (in existing old name)]

————

I hitherto known as RUPAM D/o SANJEEV KUMAR,

residing at Block-H, 402, Bhavyas Anandam, Nizampet Road,

Kukatpally, Rangareddy, Telangana-500090, have changed my

name and shall hereafter be known as RUPAM THAKUR.

It is certified that I have complied with other legal

requirements in this connection.

RUPAM

[Signature (in existing old name)]

————

I hitherto known as ASHAKIRANA S P S/o PADMOJI

RAO K V, residing at Basaveshwar Nagar, Hubli, Gabbur,

Dharwad, Karnataka-580028, have changed my name and shall

hereafter be known as ARJUN S P.

It is certified that I have complied with other legal

requirements in this connection.

ASHAKIRANA S P

[Signature (in existing old name)]
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I hitherto known as SHAMA RANI W/o GURBAKSH LAL,

residing at VPO. Sahni, Distt. Kapurthala, have changed my

name and shall hereafter be known as SHAMA DEVI.

It is certified that I have complied with other legal

requirements in this connection.

SHAMA RANI

[Signature (in existing old name)]

————

I hitherto known as TANU S/o RAMESH CHAND

SAHAJLAN, residing at House No. 2259, Sector-13, Huda,

Bhiwani, Tehsil & District Bhiwani, Haryana-127021, have

changed my name and shall hereafter be known as TANVEER

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

TANU

[Signature (in existing old name)]

————

I hitherto known as PALO wife of SUKHWINDER SINGH,

residing at VPO Sargundi, Tehsil Phillaur, Jalandhar 144409,

Punjab, have changed my name and shall hereafter be known

as JASPAL KAUR .

It is certified that I have complied with other legal

requirements in this connection.

PALO

[Signature (in existing old name)]

————

I hitherto known as MOHD ISHAQ S/o MOHD HASSAN,

R/o Kuti Pa, Kukshow, Tambis, Sankau, Kargil Jammu and

Kashmir - 194105, have changed my name and shall hereafter

be known as HASSAN ISHAQ.

It is certified that I have complied with other legal

requirements in this connection.

MOHD ISHAQ

[Signature (in existing old name)]

————

I hitherto known as ARJUNDEV S/o KASHMIR CHAND,

residing at Vill.-Sidhwan Jamita, Gurdaspur, Punjab-143520,

have changed my name and shall hereafter be known as ARJAN

DEV.

It is certified that I have complied with other legal

requirements in this connection.

ARJUNDEV

[Signature (in existing old name)]

I hitherto known as LEELAVATHI B V W/o PRBHU

GUNASHEKER, residing at # 5195, 19th Floor, Prestige West

Woods, Magadi Road, Next to KSR Metro Station, Bangalore,

Karnataka-560023, have changed my name and shall hereafter

be known as LEELAVATHI PRABHU ADITHYAASHREE.

It is certified that I have complied with other legal

requirements in this connection.

LEELAVATHI B V

[Signature (in existing old name)]

————

I hitherto known as SNEHA PRABHAKARAN

D/o PRABHAKARAN ARMUGHAN W/o ANURAG

JANARDHANAN, residing at Flat No. 403 Erbent Building,

Skyline Oasis Near DMART Kirol Road, Vidyavihar

West Mumbai, Mumbai Suburban, Maharashtra-400086, have

changed my name and shall hereafter be known as SNEHA

ANURAG.

It is certified that I have complied with other legal

requirements in this connection.

SNEHA PRABHAKARAN

[Signature (in existing old name)]

————

I hitherto known as PARMINDER KAUR GILL daughter of

BALVIR SINGH wife of GURWINDER SINGH KHOSA,

residing at Kot Karor Kalan District Ferozepur-142060 Punjab

have changed my name and shall hereafter be known as

PARMINDER KAUR KHOSA.

It is certified that I have complied with other legal

requirements in this connection.

PARMINDER KAUR GILL

[Signature (in existing old name)]

————

I hitherto known as CHAHAL RAJBIR KAUR daughter

of PRITPAL SINGH, residing at Village Chahal Khurd, PO

Chahal Kalan, Tehsil Batala District Gurdaspur-143505,

Punjab, have changed my name and shall hereafter be known

as RAJBIR KAUR.

It is certified that I have complied with other legal

requirements in this connection.

CHAHAL RAJBIR KAUR

[Signature (in existing old name)]

————

I hitherto known as KAREN ANTHONY SILVEIRA

D/o ANTHONY SILVEIRA, residing at # 103 Aashirwad

6th Cross Road I.C Colony Borivali West, Mumbai

Maharashtra 400103, have changed my name and shall

hereafter be known as KAREN MIRANDA.

It is certified that I have complied with other legal

requirements in this connection.

KAREN ANTHONY SILVEIRA

[Signature (in existing old name)]
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I hitherto known as KOTISANKARNAG KALANGI alias

KALANGI KOTESHANKAAR son of ANKARAO,

residing at H. No. 4-280, Kummari Bazar, Vinukonda, Guntur,

Andhra Pradesh-522647, have changed my name and shall

hereafter be known KALANGI KOTESHANKAAR.

It is certified that I have complied with other legal

requirements in this connection.

KOTISANKARNAG KALANGI alias KALANGI

KOTESHANKAAR

[Signature (in existing old name)]

————

I hitherto known as JASPREET KAUR alias JASWINDER

KAUR wife of KULWINDER SINGH, residing at VPO. Sarai

Khas, Patti Chela, Distt. Jalandhar-144805, Punjab, India

have changed my name and shall hereafter be known as

JASPREET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

JASPREET KAUR alias JASWINDER KAUR

[Signature (in existing old name)]

————

 I hitherto known as DEEPAK KUMAR MONGA

S/o MALKIT SINGH, R/o Street No. 3 B, Bhan Singh Colony

Faridkot, Punjab, have changed my name and shall hereafter

be known as DEEPAK KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

DEEPAK KUMAR MONGA

[Signature (in existing old name)]

————

I hitherto known as PREM BANSAL wife of

ISHWAR NAND TRILOKCHAND BANSAL, R/o B-508,

Garima Vihar, Sector 35 Noida,Gautam Budh Nagar, Uttar

Pradesh-201307, have changed my name and shall hereafter

be known as PREMLATA BANSAL.

It is certified that I have complied with other legal

requirements in this connection.

PREM BANSAL

[Signature (in existing old name)]

————

I hitherto known as BHUTKUN TIWARI

S/o RAJESHWAR TIWARI, R/o Khajauta, P.S.- Derni,

P.O.- Khanpur, Saran, Bihar - 841207, have changed my

name and shall hereafter be known as SHIV SHAMBHU

TIWARI.

It is certified that I have complied with other legal

requirements in this connection.

 BHUTKUN TIWARI

[Signature (in existing old name)]

————

I hitherto known as BIRSINGH alias BIR GODARA alias

MANJEET GODARA S/o BAJRANG LAL, residing at

Ghangala (117), Siwani, Bhiwani, Haryana-127046, have

changed my name and shall hereafter be known as MANBIR

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

BIRSINGH alias BIR GODARA alias MANJEET GODARA

[Signature (in existing old name)]

————

I, ARIJIT SAHA S/o N.C SAHA, R/o J-3/341, Kalkaji,

DDA Flats, New Delhi, Delhi-110019, have Changed the

name of my minor son ARIHAAN SAHA, aged 09 years and

he shall hereafter be known as DEBAYAN SAHA.

It is certified that I have complied with other legal

requirements in this connection.

ARIJIT SAHA

[Signature of Guardian]

————

I hitherto known as SONIA D/o CHARANJIT SINGH,

residing at Vill-Wahid, Tehsil-Phagwara, Kapurthala,

Punjab-14401, have changed my name and shall hereafter be

known as SONIA KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SONIA

[Signature (in existing old name)]

————

I hitherto known as MOHAK KAUSHIK S/o MOHAN

KISHORE KAUSHIK, residing at C-2/665, 3rd Floor, Kanhaiya

Kunj, Ghitorni, Delhi-110030, have changed my name and

shall hereafter be known as MOHAK DEEP SINGH.

It is certified that I have complied with other legal

requirements in this connection.

MOHAK KAUSHIK

[Signature (in existing old name)]
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I hitherto known as HARISH KUMAR MAHEY

S/o GURDIAL CHAND, R/o Vill-Aujla, PO-Bilga,

Tehsil-Phillaur, Distt. Jalandhar, Punjab-144036, (India), have

changed my name and shall hereafter be known as HARISH

KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

HARISH KUMAR MAHEY

[Signature (in existing old name)]

————

I hitherto known as GURJEET SINGH son of HARBANS

SINGH, residing at VPO. Mallianwala, Tehsil Moga, Distt.

Moga, Punjab, India-142040, have changed my name and

shall hereafter be known as GURJIT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURJEET SINGH

[Signature (in existing old name)]

————

I hitherto known as JAYAMMA wife of

Late SIDDEGOWDA, R/o Basaralu Hobli Mandya TQ D

Muddanaghatta Mandya Kambadahalli Karnataka-571416,

have changed my name and shall hereafter be known as

CHIKKAMMA.

It is certified that I have complied with other legal

requirements in this connection.

JAYAMMA

[Signature (in existing old name)]

————

I hitherto known as SUBRATA KUMAR DUTTA

S/o SUDHANGSHU DUTTA, residing at 100 R H Colony

4 Old Durga Mandir, R H Colony 4 Jawalgera Raichur,

Karnataka-584143, have changed my name and shall hereafter

be known as SUBRATA DUTTA.

It is certified that I have complied with other legal

requirements in this connection.

SUBRATA KUMAR DUTTA

[Signature (in existing old name)]

————

I hitherto known as NAZIR SINGH son of HARNAM

SINGH, residing at H.No. 29/444, Anand Vihar Colony, Outside

Bhandari Mohalla, Batala District Gurdaspur-143505, Punjab,

have changed my name and shall hereafter be known as

NAZAR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

 NAZIR SINGH

[Signature (in existing old name)]

I hitherto known as BIPAN GARG S/o HUKAM CHAND,

R/o H. No. 343, Phase-1, Model Town, Tehsil & Distt.

Bathinda, Punjab, have changed my name and shall hereafter

be known as VIPAN KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

BIPAN GARG

[Signature (in existing old name)]

————

I hitherto known as PAPPU son of SIYARAM, residing

at Plot No. 33, Main Khaira Road, Krishna Vihar, Najafgarh,

South West Delhi, Delhi-110043, have changed my name

and shall hereafter be known as KRIPARAM.

It is certified that I have complied with other legal

requirements in this connection.

PAPPU

[Signature (in existing old name)]

————

I hitherto known as KARAMJEET KAUR daughter of

SUKHMANDER SINGH, residing at VPO. Wander, Jog

Sadhna Trust, Tehsil Bagha Purana, Distt. Moga, Punjab,

India-151208, have changed my name and shall hereafter be

known as GARGI JI.

It is certified that I have complied with other legal

requirements in this connection.

KARAMJEET KAUR

[Signature (in existing old name)]

————

I hitherto known as NAZIR SINGH son of HARNAM

SINGH, residing at H.No. 29/444, Anand Vihar Colony, Outside

Bhandari Mohalla, Batala, District Gurdaspur-143505, Punjab,

have changed my name and shall hereafter be known as

NAZAR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

NAZIR SINGH

[Signature (in existing old name)]

————

I hitherto known as CHAMAN LAL RALH S/o SADHU

RAM, R/o Village Hirapur, Distt. Jalandhar, Punjab-144002,

have changed my name and shall hereafter be known as

CHAMAN LAL.

It is certified that I have complied with other legal

requirements in this connection.

CHAMAN LAL RALH

[Signature (in existing old name)]
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I hitherto known as JAGSIR SINGH son of HARNEK

SINGH residing at Village Jhakharwala, Tehsil Jaitu, District

Faridkot (Punjab)-151208, have changed my name and shall

hereafter be known as JAGSEER SINGH SRAN.

It is certified that I have complied with other legal

requirements in this connection.

JAGSIR SINGH

[Signature (in existing old name)]

————

I hitherto known as PARAMJIT SINGH SANDHU

S/o MAJOR SINGH, R/o Village Bahawalpur, Tehsil Zira,

District Ferozepur, Punjab-142047, India, have changed my

name and shall hereafter be known as PARMJIT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

PARAMJIT SINGH SANDHU

[Signature (in existing old name)]

————

I hitherto known as MOHD SARJIL S/o ZIAUDDIN,

R/o 1235, Rakab Ganj, Ganj Mir khan, Behind Delite Cinema,

Delhi-110002, have changed my name and shall hereafter be

known as MOHD SALMAN.

It is certified that I have complied with other legal

requirements in this connection.

 MOHD SARJIL

[Signature (in existing old name)]

————

I hitherto known as VIJAY KUMAR AWASTHI

S/o NARMADA PRAASAD, employed as Post V.W.R. D,

Section Group, T. No. 0757, at COD, Jabalpur (M.P.),

R/o H. No. 4618/16B, Jawahar Nagar, Adhartal, Jabalpur

(M.P.)-482004, have changed my name and shall hereafter be

known as VIJAY KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

VIJAY KUMAR AWASTHI

[Signature (in existing old name)]

————

I hitherto known as SONIA DEVI W/o RAJINDER

KUMAR, residing at Ward No. 6, Muglu Patti, Bagha Purana,

Tehsil Bagha Purana, Distt. Moga, Punjab, India-142038, have

changed my name and shall hereafter be known as SONIA.

It is certified that I have complied with other legal

requirements in this connection.

SONIA DEVI

[Signature (in existing old name)]

I hitherto known as VIMLA DEVI W/o HARIPRAKASH

SINGH CHAUHAN, R/o H. No. 1/46, Viraj Khand-1,

Gomtinagar, Lucknow, Uttar Pradesh-226010, have changed

my name and shall hereafter be known as VIMLA SINGH

CHAUHAN.

It is certified that I have complied with other legal

requirements in this connection.

VIMLA DEVI

[Signature (in existing old name)]

————

I hitherto known as SUKHJINDER RANDHAWA son of

KULWANT SINGH, residing at H. No.13-D-R-B, Near Mall

Road, Rattan Chand Marg District Amritsar-143001 Punjab,

have changed my name and shall hereafter be known as

SUKHJINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SUKHJINDER RANDHAWA

[Signature (in existing old name)]

————

I hitherto known as MOHINDER KAUR wife of PURAN

SINGH RANDHAWA, residing at Near Baba Goore Di Jagah,

Data Patti, VPO. Gholia Kalan, Tehsil Bagha Purana, Distt.

Moga, Punjab, India-142056, have changed my name and

shall hereafter be known as MOHINDER KAUR

RANDHAWA.

It is certified that I have complied with other legal

requirements in this connection.

MOHINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as SIKANDERA RANI daughter of

ARJAN SINGH wife of KULWINDER SINGH, residing at

VPO. Naurangabad Tehsil and District Tarn Taran-143401,

Punjab, have changed my name and shall hereafter be known

as SIKANDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SIKANDERA RANI

[Signature (in existing old name)]

————

I hitherto known as HARJINDER KAUR W/o HARJIT

SINGH, R/o Post Office Khanpur Sahota, Khanpur,

Hoshiarpur, Punjab-146114, have changed my name and

shall hereafter be known as HARINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

HARJINDER KAUR

[Signature (in existing old name)]
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I, TEJBIR SINGH son of GURVINDER SINGH, residing at

H.No. 4625, Guru Nanak Wara, PO Khalsa College, District

Amritsar-143002, Punjab, have changed the name of my

minor son TANAJBIR SINGH, aged 05 years and he shall

hereafter be known as AGAAZBIR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

TEJBIR SINGH

[Signature of Guardian]

————

I hitherto known as BALVIR SINGH alias BALVEER

SINGH S/o JOGINDER SINGH, residing at House No. 291,

Patti Kaler, Karyal, Distt. Moga, Punjab-142042, have changed

my name and shall hereafter be known as BALVEER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

BALVIR SINGH alias BALVEER SINGH

[Signature (in existing old name)]

————

I, ARIJIT SAHA S/o N.C SAHA, R/o J-3/341, Kalkaji,

DDA Flats, New Delhi-110019, have changed the name of

my minor daughter SWASTIKA SAHA and she shall

hereafter be known as KESHAVI SAHA.

It is certified that I have complied with other legal

requirements in this connection.

ARIJIT SAHA

[Signature of Guardian]

————

I hitherto known as VEENA CHHABRA D/o SH. DIWAN

CHAND KUMAR W/o Late SH. ANIL KUMAR CHHABRA,

R/o BD-7, Janakpuri, New Delhi-110058, have changed my

name and shall hereafter be known as MEENA CHHABRA.

It is certified that I have complied with other legal

requirements in this connection.

VEENA CHHABRA

[Signature (in existing old name)]

————

I hitherto known as MINNI W/o MUKESH MITTAL,

R/o H.No. 63, Ferozepur Road Barewal, Near Magnet Resort

Citizen Enclave, Rajguru Nagar, Ludhiana, Punjab-141012,

have changed my name and shall hereafter be known as

KRITIKA MITTAL.

It is certified that I have complied with other legal

requirements in this connection.

MINNI

[Signature (in existing old name)]

I hitherto known as SUDAGAR KUMAR S/o DAHARI

PARSAD R/o Shaheed Joginder Singh Nagar, Tehsil

Phagwara, Distt. Kapurthala-144401, Punjab, India, have

changed my name and shall hereafter be known as

SAUDAGAR CHOUHAN.

It is certified that I have complied with other legal

requirements in this connection.

SUDAGAR KUMAR

[Signature (in existing old name)]

————

I hitherto known as HEMANT SINGH RANA son of

RAVINDER KUMAR, residing at E-216/15, Gali No. 6, Near

Titiksha Public School, West Karawal Nagar, North East

Delhi, Delhi-110094, have changed my name and shall

hereafter be known as HEMANT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

HEMANT SINGH RANA

[Signature (in existing old name)]

————

I hitherto known as SHWETA LUMB wife of Shri

RAKESH KAPOOR, residing at House No. 245, Ward

No. 12, Garhshankar, Tehsil Garhshankar, Distt. Hoshiarpur,

Punjab-144527, have changed my name and shall hereafter

be known as SHWETA KAPOOR.

It is certified that I have complied with other legal

requirements in this connection.

SHWETA LUMB

[Signature (in existing old name)]

————

I hitherto known as RAVI CHAND S/o HARISH CHAND,

residing at Kueru Sehrol(366), Solan, Himachal Pradesh-

173221, have changed my name and shall hereafter be known

as RAVI THAKUR.

It is certified that I have complied with other legal

requirements in this connection.

RAVI CHAND

[Signature (in existing old name)]

————

I hitherto known as KULDIP SINGH NANUAN son of

BALWANT SINGH, residing at H.No. 578, Phase 3B1,

Sector 60, SAS Nagar, Mohali, Punjab-160062, have changed

my name and shall hereafter be known as KULDIP SINGH

SAINI.

It is certified that I have complied with other legal

requirements in this connection.

KULDIP SINGH NANUAN

[Signature (in existing old name)]
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I hitherto known as PRIYANSHU SWAMI S/o AJAY

BANWARRILAL SWAMI, R/o M.P.-6 Block-22, Dabouli,

Udyog Nagar, Kanpur Nagar, Uttar Pradesh-208022, have

changed my name and shall hereafter be known as APOORV

SWAMI.

It is certified that I have complied with other legal

requirements in this connection.

PRIYANSHU SWAMI

[Signature (in existing old name)]

————

I hitherto known as KM SHARDA GUPTA alias KUMARI

SHARDA GUPTA W/o PANKAJ KUMAR GUPTA,

R/o Motihari Collage of Ingineering, Bangri, East Champaran,

Bihar-845429, have changed my name and shall hereafter be

known as SHARDA GUPTA.

It is certified that I have complied with other legal

requirements in this connection.

KM SHARDA GUPTA alias KUMARI SHARDA GUPTA

[Signature (in existing old name)]

————

I hitherto known as BOBY son of SARNO, residing at

Village- Saluhin, Teh. Chamba, Ran(196), Sarahan, Chamba,

Himachal Pradesh-176314, have changed my name and shall

hereafter be known as VINAY THAKUR.

It is certified that I have complied with other legal

requirements in this connection.

BOBY

[Signature (in existing old name)]

————

I hitherto known as RAVI SONI S/o KAILASH CHANDRA

SONI, residing at # W- 34,1905, Lodha Amara, Kolshet Road

Thane West, Thane, Maharashtra-400607, have changed my

name and shall hereafter be known as RAVIRAJ SONI.

It is certified that I have complied with other legal

requirements in this connection.

RAVI SONI

[Signature (in existing old name)]

————

I hitherto known as SUJATA BHATU PATIL W/o BHATU

BADHU PATIL, residing at A-601 Vaishnavi Bhavan Near

Shriram Hospital Ghodbunder Road Owale, Thane West,

Thane, Maharashtra-400615, have changed my name and

shall hereafter be known as SUJATA PIYUSH PATIL.

It is certified that I have complied with other legal

requirements in this connection.

SUJATA BHATU PATIL

[Signature (in existing old name)]

I hitherto known as DIVYA VIKRAM SANGHANI wife

of RONAK GARG, residing at C-297, RIICO Colony Housing

Colony, Santpur(rural), Sirohi, Aburoad, Rajasthan-307026,

have changed my name and shall hereafter be known as

DIVYA RONAK GARG.

It is certified that I have complied with other legal

requirements in this connection.

DIVYA VIKRAM SANGHANI

[Signature (in existing old name)]

————

I hitherto known as RAMASARE S/o RAMGYAN,

R/o H. No.- C- 2 101 Centenary Colony Ratanpur, Ratanapur,

Kamanpur-500012, have changed my name and shall hereafter

be known as RAMASARE NISHAD.

It is certified that I have complied with other legal

requirements in this connection.

RAMASARE

[Signature (in existing old name)]

————

I hitherto known as L K LUNGENGBOU son of

LIANGKANGMAI LUCKSON, residing at Thonglang Akutpa

Thonglang Akutpa Kangpokpi Senapati, Manipur-795129,

have changed my name and shall hereafter be known as

LUNGENGBOU LIANGKANGMAI.

It is certified that I have complied with other legal

requirements in this connection.

L K LUNGENGBOU

[Signature (in existing old name)]

————

I hitherto known as ARHAN WRIDDHISH GUNTURU

son of GUNTURU POORNA CHANDRA RAO, residing at

# No. 104 R3 Block, Sky Lark Towers, Syamala Nagar,

11th Lane Extension, Guntur, Andhra Pradesh-522006, have

changed my name and shall hereafter be known as

JAGADEESH KUSHAAL.

It is certified that I have complied with other legal

requirements in this connection.

ARHAN WRIDDHISH GUNTURU

[Signature (in existing old name)]

————

I hitherto known as SIDHESHWAR MISTRI S/o WAJIR

MISTRI, R/o PO-Bhawanigadh Rampur, Kharsan, Nawada,

Bihar-805126, have changed my name and shall hereafter be

known as SIDHESHWAR SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

SIDHESHWAR MISTRI

[Signature (in existing old name)]
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I hitherto known as PARMINDER KAUR wife of

MR. KAPTAN SINGH, residing at Patti Chhine Mann,

Gali Hakim Mahabali Wali, VPO Rayya, Baba Bakala, Amritsar,

Punjab-143112, have changed my name and shall hereafter

be known as PARVINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

PARMINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as SAURABH KUMAR SUMAN son

of PREM LAL BHAGAT, R/o Harinsari, P.O.- Salkhua Bazar,

P.S.-Salkhua, Distt.- Saharsa, Bihar - 852126, have changed

my name and shall hereafter be known as PANKAJ KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

SAURABH KUMAR SUMAN

[Signature (in existing old name)]

————

 I hitherto known as NAVITA SHARMA W/o RAJESH

SHARMA, residing at H.No. 49, BSF Colony, Opp. HMV

College, Distt. Jalandhar-144008, Punjab, India, have changed

my name and shall hereafter be known as SAPNA SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

NAVITA SHARMA

[Signature (in existing old name)]

————

I hitherto known as JASDEEP KAUR wife of JAGMEET

SINGH SRAN, R/o Village-Lakhewali, District-Sri Muktsar

Sahib, Punjab-152026, have changed my name and shall

hereafter be known as JASVIR KAUR.

It is certified that I have complied with other legal

requirements in this connection.

JASDEEP KAUR

[Signature (in existing old name)]

————

I hitherto known as DEEPAK S/o KAILASH CHAND,

R/o H.No. 5259, Mohalla Gugga Thain, Near Mohalla

Tandona, Nakodar, Jalandhar, Punjab-144040, have changed

my name and shall hereafter be known as DEEPAK

BHARDWAJ.

It is certified that I have complied with other legal

requirements in this connection.

DEEPAK

[Signature (in existing old name)]

I hitherto known as ARSHAD JAN MIR S/o MIR GH

MOHD, R/o Qanungo Pora, Chadura, Budgam, Jammu and

Kashmir-191113, have changed my name and shall hereafter

be known as MIR ARSHAD JOHN.

It is certified that I have complied with other legal

requirements in this connection.

ARSHAD JAN MIR

[Signature (in existing old name)]

————

I hitherto known as KAJAL D/o CHARANJIT SINGH

R/o VPO Panjaur and Distt. Hoshiarpur, Punjab, have changed

my name and shall hereafter be known as KAJAL VERMA.

It is certified that I have complied with other legal

requirements in this connection.

KAJAL

[Signature (in existing old name)]

————

I hitherto known as MEENU D/o NARINDER, residing at

Ward No.18, Purhiran, Distt. Hoshiarpur, Punjab, have

changed my name and shall hereafter be known as MEENU

KAUR.

It is certified that I have complied with other legal

requirements in this connection.

MEENU

[Signature (in existing old name)]

————

I hitherto known as SAMEER S/o NAND KISHORE,

R/o 14, Garden Avenue, Behind Randev Janj Ghar, Majitha

Road, Distt. Amritsar, Punjab, have changed my name and

shall hereafter be known as SAMEER KISHORE.

It is certified that I have complied with other legal

requirements in this connection.

SAMEER

[Signature (in existing old name)]

————

I hitherto known as BALJIT KAUR W/o MALKEET

SINGH, R/o Village-Kutiwal Khurd, Tehsil-Maur,

Distt.-Bathinda, Punjab-151509, have changed my name and

shall hereafter be known as PARAMJEET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

BALJIT KAUR

[Signature (in existing old name)]
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 I hitherto known as POOJA KUMARI W/o DAVINDER

CHAND, residing at Village Mazari, PO Banga, Distt. SBS

Nagar-144505, Punjab, India, have changed my name and

shall hereafter be known as KUMARI POOJA.

It is certified that I have complied with other legal

requirements in this connection.

POOJA KUMARI

[Signature (in existing old name)]

————

I hitherto known as POOJA alias REKHA GULATI

W/o ANKUR GULATI, R/o ES 30/14, Krishna Gali Mall

Road Opposite Town Hall, Ferozepur City, Punjab-152002,

have changed my name and shall hereafter be known as

POOJA GULATI.

It is certified that I have complied with other legal

requirements in this connection.

POOJA alias REKHA GULATI

[Signature (in existing old name)]

————

I hitherto known as DEV son of KABAL, residing at

V.P.O. Kular, Distt. Jalandhar, Punjab-144625, have changed

my name and shall hereafter be known as GURDEV SINGH.

I have changed only my name not religion.

It is certified that I have complied with other legal

requirements in this connection.

DEV

[Thumb Impression]

————

I hitherto known as MAMTA D/o NIRMAL KUMAR,

residing at Village Billi, Chuharmi, Tehsil Shahkot, Jalandhar,

Punjab-144040, have changed my name and shall hereafter

be known as MAMTA KAUL.

It is certified that I have complied with other legal

requirements in this connection.

MAMTA

[Signature (in existing old name)]

————

I hitherto known as SARBJEET KAUR DANDIWAL

W/o MANDEEP SINGH, R/o # 396, Firni Kingra, Sarhak/

BSNL Tower Wala Hissa, Faqarsar, Distt. Sri Muktsar Sahib,

Punjab-152107, have changed my name and shall hereafter

be known as SARBJEET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SARBJEET KAUR DANDIWAL

[Signature (in existing old name)]

I hitherto known as SARABJEET KAUR W/o INDER JIT,

R/o Village-Dhakran, PO-Maksudpur, Distt.-Kapurthala,

Punjab-144819, have changed my name and shall hereafter

be known as SARBJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SARABJEET KAUR

[Signature (in existing old name)]

————

I, VED PRAKASH S/o NEM SINGH, R/o C- 4/10, Rohini

Sector-6, Raja Pur Kalan, North West Delhi, Delhi-110085,

have changed the name of my minor daughter BHAVIKA

SINGH, aged about 7 years and she shall hereafter be known

as VRISHTI CHAUDHARY.

It is certified that I have complied with other legal

requirements in this connection.

VED PRAKASH

[Signature of Guardian]

————

I, PIYUSH KUMAR GUPTA S/o VIJAY GUPTA,

residing at H.No.-705, Tower F, Stellar Jeevan, Sector-1,

Greater Noida West, Bishrakh, Gautam Buddha Nagar,

Uttar Pradesh-201306, have changed the name of my minor

son MADHVIK GUPTA, aged about 3 years and he shall

hereafter be known as SATVIK GUPTA.

It is certified that I have complied with other legal

requirements in this connection.

PIYUSH KUMAR GUPTA

[Signature of Guardian]

————

I hitherto known as TEJ SINGH S/o NIKA SINGH,

R/o Janghi Rana Distt. Bathinda, Punjab, have changed my

name and shall hereafter be known as BALTEJ SINGH.

It is certified that I have complied with other legal

requirements in this connection.

TEJ SINGH

[Signature (in existing old name)]

————

I hitherto known as SEEMA KUMARI W/o SUNIL

KUMAR, R/o H.No. 2823, Gali Lahorian Gate, Gate Bhagtan

Wala, Distt. Amritsar-143001, Punjab, have changed my name

and shall hereafter be known as SEEMA ARORA.

It is certified that I have complied with other legal

requirements in this connection.

SEEMA KUMARI

[Signature (in existing old name)]
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I hitherto known as ARIN RAMSING PAWAR

S/o RAMSING FAKIRA PAWAR, R/o 264/1, Ranjangaon

Road, Rahata, Rahta, Ahmadnagar, Maharashtra-423107, have

changed my name and shall hereafter be known as

PARAMANAND RAMSING PAWAR.

It is certified that I have complied with other legal

requirements in this connection.

ARIN RAMSING PAWAR

[Signature (in existing old name)]

————

I hitherto known as ISHA MARWAHA daughter of

YOGESH KUMAR wife of SOURABH KHANNA, residing

at H.No. 284, Shaheed Udham Singh Nagar, Jalandhar-144001,

Punjab, India, have changed my name and shall hereafter be

known as ISHA KHANNA.

It is certified that I have complied with other legal

requirements in this connection.

ISHA MARWAHA

[Signature (in existing old name)]

————

I hitherto known as K SUBHASHINIKATTA alias

REDROUTU KRUPA SUBHASHINI daughter of V V

SURYAPRAKASARAO W/o REDROUTU JAYA CHRISTU

BABU, residing at Amrutha Residency, Flat No. 101, Plot

No. 3, and 4 Defence Colony, Chandanagar, Sridevi Theatre

Road, Tirumalagiri, Chandanagar, Hyderabad, Telangana-

500050, have changed my name and shall hereafter be known

as REDROUTU KRUPA SUBHASHINI.

It is certified that I have complied with other legal

requirements in this connection.

K SUBHASHINIKATTA

alias REDROUTU KRUPA SUBHASHINI

[Signature (in existing old name)]

————

I hitherto known as DARBARI alias DEEPAK DARBARI

SACHDEVA S/o SHIV KUMAR, R/o 1151, Gali Jaipuria,

Shora Kothi, Malka Ganj, North Delhi, Delhi-110007, have

changed my name and shall hereafter be known as DARBARI

SACHDEVA.

It is certified that I have complied with other legal

requirements in this connection.

DARBARI alias DEEPAK DARBARI SACHDEVA

[Signature (in existing old name)]

————

I hitherto known as NAVDEEP S/o NASIB CHAND,

R/o VPO Badla, Distt. Hoshiarpur, Punjab, have changed my

name and shall hereafter be known as NAVDEEP

GANDOTRA.

It is certified that I have complied with other legal

requirements in this connection.

NAVDEEP

[Signature (in existing old name)]

I hitherto known as KARMJEET KAUR W/o CHARANJIT

SINGH, R/o VPO-Kaila, Distt.-Moga, Punjab-142042, have

changed my name and shall hereafter be known as

PARAMJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

KARMJEET KAUR

[Signature (in existing old name)]

————

I hitherto known as POONAM VIKAS AGARWAL wife

of VIKAS AGARWAL, residing at D-2302, 23rd Floor, India

Bulls Blu, Ganpatrao Kadam Marg, Near Worli Circle, Lower

Parel West, Mumbai, Maharashtra-400013, have changed

my name and shall hereafter be known as PUNAM

AGARWAL.

It is certified that I have complied with other legal

requirements in this connection.

POONAM VIKAS AGARWAL

[Signature (in existing old name)]

————

I hitherto known as BALJIT KAUR W/o MALKEET

SINGH, R/o Village Kutiwal Khurd, Tehsil Maur, Distt.

Bathinda, Punjab, have changed my name and shall hereafter

be known as PARAMJEET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

BALJIT KAUR

[Signature (in existing old name)]

————

I hitherto known as NITIKA ARORA W/o SUSHIL

ARORA, R/o House No.-273, Near Telephone Exchange,

Kirti Nagar, Ferozepur City, Punjab-152002, have changed

my name and shall hereafter be known as NITIKA

MALHOTRA.

It is certified that I have complied with other legal

requirements in this connection.

NITIKA ARORA

[Signature (in existing old name)]

————

I hitherto known as NARINDER SINGH KALSI

S/o SANTOKH SINGH, R/o VPO-Jhoke Hari Har, District-

Ferozepur, Punjab-152002, have changed my name and shall

hereafter be known as NARINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

NARINDER SINGH KALSI

[Signature (in existing old name)]
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I hitherto known as SAVIA SINGLA W/o RAHUL GARG,

R/o House No.247, Ward No.10, Model Town Tehsil Ratia

District Fatehabad Haryana, have changed my name and

shall hereafter be known as SAVIA GARG.

It is certified that I have complied with other legal

requirements in this connection.

SAVIA SINGLA

[Signature (in existing old name)]

————

I hitherto known as MOHAN LAL GARG S/o JAINA

RAM, R/o H.No. 278, Ward No. 4, District Mansa, Punjab,

have changed my name and shall hereafter be known as

MOHAN LAL.

It is certified that I have complied with other legal

requirements in this connection.

MOHAN LAL GARG

[Signature (in existing old name)]

————

I hitherto known as RAJINDER KAUR SANDHU

W/o GURDEV SINGH, R/o Dhani Aroor Singh Abohar,

District-Fazilka, Punjab-152116, have changed my name and

shall hereafter be known as RAJINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

RAJINDER KAUR SANDHU

[Signature (in existing old name)]

————

I hitherto known as VIJAY DAHUJA S/o MOTI RAM,

R/o House No.-C-559, Ward No.-10, Bagh Colony, Jalalabad

West, District-Fazilka, Punjab-152024, have changed my name

and shall hereafter be known as VIJAY KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

VIJAY DAHUJA

[Signature (in existing old name)]

————

I hitherto known as DIKSHA RANI W/o NAVNEET

KUMAR, R/o Ward No. 02, Near Badda Gurughar Tehsil

Ratia District Fatehabad, Haryana, have changed my name

and shall hereafter be known as PREETI DEVI.

It is certified that I have complied with other legal

requirements in this connection.

DIKSHA RANI

[Signature (in existing old name)]

I, PARMJIT KAUR W/o VARINDER SINGH, residing at

Sirye Wala District Bathinda Punjab-151206, India, have

changed the name of minor son HARJOT SINGH SIDHU,

aged 17 years and he shall hereafter be known as HARJOT

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

PARMJIT KAUR

[Signature of Guardian]

————

I, PARMJIT KAUR W/o VARINDER SINGH, residing at

Sirye Wala District Bathinda Punjab-151206, India, have

changed the name of minor son ABHIJOT SINGH SIDHU,

aged 12 years and he shall hereafter be known as ABHIJOT

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

PARMJIT KAUR

[Signature of Guardian]

————

I hitherto known as GEETANJALI VIRMANI D/o OLATI

RAMCHANDRA RAO, residing at Flat 2552 Tower G GC12

12th Avenue Gaur City 2 Hare Krishna Mandir Greater Noida

West Bishrakh Gautam Buddha Nagar Uttar Pradesh-201306,

have changed my name and shall hereafter be known as

GEETANJALI GUPTA.

It is certified that I have complied with other legal

requirements in this connection.

 GEETANJALI VIRMANI

[Signature (in existing old name)]

————

I, REKHA W/o DHARAM PRAKASH, residing at A-90,

J.J. Colony, Inder Puri, New Delhi-110012, have changed the

name of my minor daughter SAKSHI, aged 13 years and she

shall hereafter be known as RIDHIMA.

It is certified that I have complied with other legal

requirements in this connection.

REKHA

[Signature of Guardian]

————

I hitherto known as RAJESH KUMAR S/o YASH PAL,

residing at H.No. 49, BSF Colony, Opp. HMV College, Distt.

Jalandhar-44008, Punjab, India, have changed my name and

shall hereafter be known as RAJESH SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

RAJESH KUMAR

[Signature (in existing old name)]
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I, ANKUR GULATI S/o RAJESH GULATI, R/o ES 30/14,

Krishna Gali Mall Road, Opposite Town Hall, Ferozepur

City, Punjab-152002, have changed the name of my minor

son SRESHTH GULATI aged 16 years and he shall hereafter

be known as SHRESTH GULATI.

It is certified that I have complied with other legal

requirements in this connection.

ANKUR GULATI

[Signature of Guardian]

————

I hitherto known as HAMINDER KAUR wife of MAJOR

SINGH, residing at Raj Garh, Patiala, Punjab-147201, have

changed my name and shall hereafterbe known as

HARMINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

HAMINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as GARG KIRANDEVI

RAMESHKUMAR W/o RAMESH GARG, R/o House

No.-135, Ward No. 02, Bazar No. 01, Ferozepur Cantt, Punjab-

152001, have changed my name and shall hereafter be known

as KIRAN GARG.

It is certified that I have complied with other legal

requirements in this connection.

GARG KIRANDEVI RAMESHKUMAR

[Signature (in existing old name)]

————

I hitherto known as GARG RAMESHKUMAR

SATYANARAYAN S/o SAT NARAIN GARG, R/o House

No.-135, Ward No. 02, Bazar No. 01, Ferozepur Cantt, Punjab-

152001, have changed my name and shall hereafter be known

as RAMESH GARG.

It is certified that I have complied with other legal

requirements in this connection.

GARG RAMESHKUMAR SATYANARAYAN

[Signature (in existing old name)]

————

I hitherto known as SONU son of SUCHA MASIH

FRANSINS, residing at Mehta Colony, Dhariwal, Gurdaspur-

143519, Punjab, India, have changed my name and shall

hereafter be known as SONU MASIH.

It is certified that I have complied with other legal

requirements in this connection.

SONU

[Signature (in existing old name)]

I hitherto known as BHUSHAN KUMAR SINGLA

S/o SOHAN LAL, R/o Ward No.-13, Near Mandi Wali

Dharamshala, Giddarbaha, Tehsil-Giddarbaha, Distt-Sri

Muktsar Sahib, Punjab-152101, have changed my name and

shall hereafter be known as BHUSHAN KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

BHUSHAN KUMAR SINGLA

[Signature (in existing old name)]

————

I hitherto known as SUMAN W/o RAHUL KUMAR,

R/o F 344, Nandana Royal Apartment, Hilalige Road, Amulya

Royale Layout, Beside Concorde South Scape, Electronic

City Phase 2, Kammasandra, Bengaluru-560100, Karnataka,

have changed my name and shall hereafter be known as

SUMAN CHOUDHARY.

It is certified that I have complied with other legal

requirements in this connection.

SUMAN

[Signature (in existing old name)]

————

I hitherto known as GURMEET SINGH S/o DHARM

PAL, R/o VPO-Sahaipur, Hoshiarpur, Punjab-144105, have

changed my name and shall hereafter be known as SINGH

GURMEET.

It is certified that I have complied with other legal

requirements in this connection.

GURMEET SINGH

[Signature (in existing old name)]

————

I hitherto known as VISHAL S/o LAJJA RAM, residing

at House No.-380 P, Sector-27, Panchkula, Haryana-134116,

have changed my name and shall hereafter be known as

VISHAL KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

VISHAL

[Signature (in existing old name)]

————

I hitherto known as BHIM SAIN S/o DULA RAM,

residing at House No. F-4/7, Patel Colony, Ward No. 14,

Rajpura, Patiala, Punjab-140401, have changed my name and

shall hereafter be known as BALWANT KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

BHIM SAIN

[Signature (in existing old name)]
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I hitherto known as MADHVI W/o ANKUSH SETH,

residing at H. No. 52-B, Ward No. 3 Garhdiwala, Hoshiarpur,

Punjab-144207, have changed my name and shall hereafter

be known as MADHVI SETH.

It is certified that I have complied with other legal

requirements in this connection.

MADHVI

[Signature (in existing old name)]

————

I hitherto known as JALARI DILLEMMA

daughter of J SRINIVAS, R/o 16th A Cross Church Road,

Devarabisanahalli, Bengaluru, Karnataka-560103, have changed

my name and shall hereafter be known as J DIVIKSHA.

It is certified that I have complied with other legal

requirements in this connection.

JALARI DILLEMMA

[Signature (in existing old name)]

————

I hitherto known as MANISHA D/o RANVEER,

R/o Shakalpura, Chirauri, Ghaziabad, Uttar Pradesh- 201102,

have changed my name and shall hereafter be known as

KM MANISHA.

It is certified that I have complied with other legal

requirements in this connection.

MANISHA

[Signature (in existing old name)]

————

I hitherto known as SHOBHANAM DEV ASHEESH son

of KULDEEP SINGH, R/o Banthra, Kanpur Road, Banthra

Sikander Pur, Lucknow, Uttar Pradesh-227101, have changed

my name and shall hereafter be known as SHUBH SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SHOBHANAM DEV ASHEESH

[Signature (in existing old name)]

————

I hitherto known as SWAMI RAMDEV JI

S/o RAMDULAR PANDEY, R/o Kanaila, Lohra, Azamgarh,

Uttar Pradesh-223223, have changed my name and shall

hereafter be known as SHYAM PANDEY .

It is certified that I have complied with other legal

requirements in this connection.

SWAMI RAMDEV JI

[Signature (in existing old name)]

I hitherto known as VISHAL MADAN S/o INDER

PARTAP MADAN, R/o House No.-25/27, Street Duggla

Wali, Ferozepur City, District-Ferozepur, Punjab-152002, have

changed my name and shall hereafter be known as VISHAL

MADAAN.

It is certified that I have complied with other legal

requirements in this connection.

VISHAL MADAN

[Signature (in existing old name)]

————

I hitherto known as TARNJIT KAUR RAI alias TARJIT

KAUR W/o NARINDER SINGH RAI, residing at VPO Khan

Khana, Tehsil Banga, Distt. SBS Nagar-144509, Punjab, India,

have changed my name and shall hereafter be known as

TARJIT KAUR RAI.

It is certified that I have complied with other legal

requirements in this connection.

TARNJIT KAUR RAI alias TARJIT KAUR

[Signature (in existing old name)]

————

 I hitherto known as DAMANJIT KAUR

W/o KANWALJIT SINGH, residing at H.No. 115, Opposite

Rock Garden, Shaheed Udham Singh Nagar, Distt. Jalandhar-

144001, Punjab, India, have changed my name and shall

hereafter be known as DAMANJEET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

DAMANJIT KAUR

[Signature (in existing old name)]

————

I hitherto known as RANI BALA W/o VALATI RAM,

R/o H.No. SCF 25-26, Fifth Floor, Urban Estate, Phase-1,

Garha, Jalandhar-144022, Punjab, India, have changed my

name and shall hereafter be known as RANI.

It is certified that I have complied with other legal

requirements in this connection.

RANI BALA

[Signature (in existing old name)]

————

I hitherto known as SWAMI VYASDEV S/o SWAMI

RAMDEV JI, R/o Vaidic Gurukulam, Patanjali Yogpeeth,

Phase- 2, Bahadarabad, Haridwar, Uttarakhand-249402, have

changed my name and shall hereafter be known as AKASH

PANDEY.

It is certified that I have complied with other legal

requirements in this connection.

SWAMI VYASDEV

[Signature (in existing old name)]
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I hitherto known as DILLI SAHU S/o CHAUDHURI

SAHU, R/o Jagannathapur, Girisola, Ganjam, Odisha-761009,

have changed my name and shall hereafter be known as

DILI SAHU.

It is certified that I have complied with other legal

requirements in this connection.

DILLI SAHU

[Signature (in existing old name)]

————

I hitherto known as AVRINDER KAUR D/o SHIV SINGH,

R/o Barsalpur, SAS Nagar (Mohali), Punjab-140109, have

changed my name and shall hereafter be known as AVLEEN

KAUR

It is certified that I have complied with other legal

requirements in this connection.

AVRINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as ANITA KAUR W/o BALJINDER

SINGH, R/o Village Nek Nawan (108), Tehsil Naraingarh,

Distt Ambala, Haryana-134203, have changed my name and

shall hereafter be known as SUNITA.

It is certified that I have complied with other legal

requirements in this connection.

ANITA KAUR

[Signature (in existing old name)]

————

I hitherto known as PARDIP KUMAR S/o SADA RAM,

R/o Chonta, Bajrur, Anandpur Sahib, Rupnagar, Punjab-

140119, have changed my name and shall hereafter be known

as PARDIP SINGH.

It is certified that I have complied with other legal

requirements in this connection.

PARDIP KUMAR

[Signature (in existing old name)]

————

I hitherto known as BALKARN SINGH CHAHAL

S/o DALMER SINGH CHAHAL, R/o House No. 4137, Abohar

Road Near Central Bank, Sri Muktsar Sahib, Distt. Sri Muktsar

Sahib, Punjab-152026, Punjab (India), have changed my name

and shall hereafter be known as BALKARN SINGH.

It is certified that I have complied with other legal

requirements in this connection.

BALKARN SINGH CHAHAL

[Signature (in existing old name)]

I hitherto known as RADHA KRISHNA YADAV

S/o KESHAV YADAV, R/o Room No.-35, 12th Avenue,

Opposite To Hockey Ground, Dae Township Kalpakkam,

Kancheepuram, Tamil Nadu-603102, have changed my name

and shall hereafter be known as RADHA KISUN YADAV.

It is certified that I have complied with other legal

requirements in this connection.

RADHA KRISHNA YADAV

[Signature (in existing old name)]

————

I hitherto known as CHAITALI SINGH alias CHAITALI

DAS D/o NIMAI CHANDRA DAS W/o SAURAV KUMAR,

residing at Sirha Pama Pama Saharsa, Bihar-852107, have

changed my name and shall hereafter be known as CHAITALI

DAS.

It is certified that I have complied with other legal

requirements in this connection.

CHAITALI SINGH alias CHAITALI DAS

[Signature (in existing old name)]

————

I hitherto known as APPU N S/o NARAYANA SWAMY,

residing at No.2 , 1st Cross Gandhi Grama, Benson Town

Post, Bangalore, Karnataka-560046, have changed my name

and shall hereafter be known as AKASH N.

It is certified that I have complied with other legal

requirements in this connection.

APPU N

[Signature (in existing old name)]

————

I hitherto known as ZUBAIDA AHMED W/o WASI

AHMED, R/o 300 6, Opp. Ramghat, Wazirabad Village, North

Delhi, Delhi-110084, have changed my name and shall

hereafter be known as ZUBAIDA KHATOON.

It is certified that I have complied with other legal

requirements in this connection.

ZUBAIDA AHMED

[Signature (in existing old name)]

————

I hitherto known as KEWAL KRISHAN alias MAKHAN

SINGH, S/o MUKHTIAR SINGH, R/o H.No. 71, Ward

No. 10, Opp Old Police Post, Talwandi Bhai, Ferozepur,

Punjab Pin-142050, have changed name and shall hereafter

be known as MAKHAN SINGH.

It is certified that I have complied with other legal

requirements in this connection.

KEWAL KRISHAN alias MAKHAN SINGH

[Signature (in existing old name)]
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I hitherto known as MANISHA DEVI W/o JAIPAL,

R/o 257, Issapur, South West Delhi, Delhi-110073, have

changed my name and shall hereafter be known as NISHA

DEVI.

It is certified that I have complied with other legal

requirements in this connection.

MANISHA DEVI

[Signature (in existing old name)]

————

I hitherto known as TWINKLE D/o SHRI RAVINDRA

TOMAR, R/o 83/4 Bharat Nagar, New Friends Colony South

Delhi, Delhi-110025, have changed my name and shall

hereafter be known as TWINKLE SINGH.

It is certified that I have complied with other legal

requirements in this connection.

TWINKLE

[Signature (in existing old name)]

————

I, CHINMOY KUMAR BARMAN S/o LAKSHMAN

CHANDRA BARMAN, residing at Po Binkibheri Vill Daspur

Makramnichak Bankibheri Paschim Medinipur West Bengal

721458, have changed the name of my minor daughter

AAROHI CHINMOY BARMAN, aged 10 years and she

shall hereafter be known as SOURJYAYANEE BARMAN.

It is certified that I have complied with other legal

requirements in this connection.

CHINMOY KUMAR BARMAN

[Signature of Guardian]

————

I hitherto known As AJIT SINGH S/o KIRPAL SINGH,

R/o H.No. 87, Gali No. 9, Sahibzada Jujhar Singh Avenue,

Link Road Gumtala, Amritsar, Distt. Amritsar, Punjab-143008.

have changed my name and shall hereafter be known as

AJIT SINGH TAKKER.

It is certified that I have complied with other legal

requirements in this connection.

AJIT SINGH

[Signature (in existing old name)]

————

I Hitherto known As INDERJOT SINGH GILL

S/o SUKHWINDER SINGH, R/o Village Gill, Post Office

Chamiara, Tehsil Jalandhar Distt. Jalandhar, Punjab-144002.

have changed my name and shall hereafter be known as

INDERJOT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

INDERJOT SINGH GILL

[Signature (in existing old name)]

I hitherto known as SANIL S/o BIMAL KUMAR, resident

of House No. B-10/84 Lakkar Mandi, Batala, Gurdaspur,

Punjab-143505, India, have changed my name and shall

hereafter be known as SANIL BANSAL.

It is certified that I have complied with other legal

requirements in this connection.

SANIL

[Signature (in existing old name)]

————

I Hitherto known As GURCHARAN SINGH BATTH

S/o BALWANT SINGH, residing at Village KACHAR BHAN,

Tehsil Zira District Ferozpur, Punjab, India-142047, have have

changed my name and shall hereafter be known as

GURCHARAN SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURCHARAN SINGH BATTH

[Signature (in existing old name)]

————

I hitherto known As SUKHWINDER SINGH GILL

S/o BALDEV SINGH, R/o Village Gill, Post Office Chamiara,

Tehsil Jalandhar Distt Jalandhar, Punjab, 144002, have

changed my name and shall hereafter be known as

SUKHWINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SUKHWINDER SINGH GILL

[Signature (in existing old name)]

————

I hitherto knows as KALA DEVI wife of Late PREM

SINGH THAPA, residing at Kandoli, Dehradun - 248001,

have changed my name and shall hereafter be known as

KALAWATI DEVI.

It is certified that I have complied with other legal

requirements in this connection.

KALA DEVI

[Signature (in existing old name)]

————

I hitherto known as MANDEEP KAUR SIDHU

W/o RAMANDEEP SINGH GILL, resident of VPO. Dhudike,

Tehsil & District Moga, Punjab, India, have changed my

name and shall hereafter be known as MANDEEP KAUR.

It is certified that I have complied with other legal

requirements in this connection.

MANDEEP KAUR SIDHU

[Signature (in existing old name)]
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I, ANIL KUMAR S/o RAJBIR SINGH, House No. 1215,

Israna, VTC: Israna, PO: Israna, Sub District: Israna, District:

Panipat, State: Haryana, PIN Code: 132107, have changed

the name of my minor son MAYANK, aged 15 years and he

shall hereafter be known as MAYANK JAGLAN.

It is certified that I have complied with other legal

requirements in this connection.

ANIL KUMAR

[Signatureof Guardian]

————

I hitherto known as DALBIR KAUR D/o AMAR SINGH

W/o SUCHCHA SINGH, R/o VPO. Bham, Tehsil-Batala,

Gurdaspur, Punjab-143527, have changed my name and shall

hereafter be known as DALVEER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

DALBIR KAUR

[Signature (in existing old name)]

————

I hitherto known as HARSH S/o ANIL KUMAR, residing

at House No. 1215, VTC: Israna, PO: Israna, Sub District:

Israna, District: Panipat, State: Haryana, PIN Code-132107,

have changed my name and shall hereafter be known as

HARSH JAGLAN.

It is certified that I have complied with other legal

requirements in this connection.

 HARSH

[Signature (in existing old name)]

————

I, BANDAPALLY SRINIVAS S/o RAMA BRAHMMA

CHAARY, R/o H.No 5-4-84, Seetharam puram, Maripeda

Mandal, Maripeda, Warangal, Telangana-506315, have

changed the name of my minor son BANDAPALLY

AKSHAY, aged 8 years and he shall hereafter be known as

BANDAPALLY NEERAJ.

It is certified that I have complied with other legal

requirements in this connection.

 BANDAPALLY SRINIVAS

[Signature of Guardian]

————

I hitherto known as LOVEPREET SINGH BATH son of

SWARAN SINGH, R/o Malout Road, S.A.S Nagar, Street

No. 1, Sri Muktsar Sahib, have changed my name and shall

hereafter be known as LOVEPREET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

LOVEPREET SINGH BATH

[Signature (in existing old name)]

I hitherto known as MOHINDERJIT KAUR BRAR wife

of HARJINDER SINGH, residing at VPO Kotla Rai Ka, Tehsil

Bagha Purana, Distt. Moga, Punjab, India-142057, have

changed my name and shall hereafter be known as

MOHINDERJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

MOHINDERJIT KAUR BRAR

[Signature (in existing old name)]

————

I hitherto known as JATIN S/o MAHINDER PAL,

R/o Village Semi, PO. Khajurla, Semi, Jalandhar, Punjab -

144024, have changed my name and shall hereafter be known

as JATIN JASSI.

It is certified that I have complied with other legal

requirements in this connection.

JATIN

[Signature (in existing old name)]

————

I hitherto known as GITA DEVI alias GEETA KUMARI,

wife of SURESH JYOTI, residing at 267, East Bhikhachak

Mohalla, Phulwari, P.O. Anisabad, P.S. Gardanibagh, District-

Patna , State Bihar, Pin-800002, have changed my name and

shall hereafter be known as GEETA DEVI.

It is certified that I have complied with other legal

requirements in this connection.

 GITA DEVI alias GEETA KUMARI

[Signature (in existing old name)]

————

I, RAJESH CHOUDHARY S/o UJJAL NARAYAN

CHOUDHARY, R/o Vill. Mahada, P.O. Bamdeo, P.S. Rajoun,

Banka, Bihar-813107, have changed the name of my minor

son UMANG ANAND, aged 17 years and he shall hereafter

be known as UMANK ANAND.

It is certified that I have complied with other legal

requirements in this connection.

RAJESH CHOUDHARY

[Signature of Guardian]

————

I hitherto known as DILWAR SAIN S/o TUFAIL

MOHAMMD, R/o V.P.O. Naugajja, Jalandhar, Punjab-144301,

have changed my name and shall hereafter be known as

DILWER HUSSAIN.

It is certified that I have complied with other legal

requirements in this connection.

DILWAR SAIN

[Signature (in existing old name)]
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I hitherto have known as TABASSUM TARIQUE wife of

SAYED MOHAMMAD TARIQUE, residing at Laxmi Narayan

Road, Islampur, District-Muzaffarpur, State-Bihar, Pin-842001,

have changed my name and shall hereafter be known as

ATIYA TABASSUM.

It is certified that I have complied with other legal

requirements in this connection.

TABASSUM TARIQUE

[Signature (in existing old name)]

————

I hitherto have known as SURESH KUMAR YADAV son

of JAGDISH YADAV, residing at Village-Pithwatol, Ward

No. 11, P.O. Usrahi Deodha, P.S. Usrahi Deodha, District-

Madhubani, State-Bihar, Pin-847226, have changed my name

and shall hereafter be known as PUSHPA RAJ YADAV.

It is certified that I have complied with other legal

requirements in this connection.

SURESH KUMAR YADAV,

[Signature (in existing old name)]

————

I hitherto known as YAN DASSI D/o MOHAR SINGH,

R/o Post Ropa, Village Matla, Sainj, Kullu, Himachal Pradesh-

175134, have changed my name and shall hereafter be known

as YASHVIKA.

It is certified that I have complied with other legal

requirements in this connection.

YAN DASSI

[Signature (in existing old name)]

————

I hitherto known as DAYARAM S/o Late SEETARAM,

employed as Danger Building Worker (HS-I) Ticket No. &

Personal No. F-5/252/66477 in F-5 Section of Ordnance

Factory Khamaria, Jabalpur (M.P.), 482005, residing at

Qtr. No.29/8, Type-II, Eastland, Khamaria, Post Office

Khamaria, Jabalpur (M.P.)-482005, have changed my name

and shall hereafter be known as DAYA RAM GARG.

It is certified that I have complied with other legal

requirements in this connection.

 DAYARAM

[Signature (in existing old name)]

————

I hitherto known as SREEJESH RAMACHANDRAN

S/o RAMACHANDRAN RAMAN NAIR, residing at B-405,

Maitri Icon, Plot No. 35/36, Sector 19, Kharghar, Navi

Mumbai, Maharashtra-410210, have changed my name and

shall hereafter be known as SREEJESH RAMACHANDRAN

NAIR.

It is certified that I have complied with other legal

requirements in this connection.

SREEJESH RAMACHANDRAN

[Signature (in existing old name)]

I hitherto known as BAKSH KAUR W/o MAKHAN

RAM, R/o VPO Musapur, Tehsil Nawanshahr, Distt Shaheed

Bhagat Singh Nagar-144513 Punjab, India, have changed my

name and shall hereafter be known as GURBAX KAUR.

It is certified that I have complied with other legal

requirements in this connection.

BAKSH KAUR

[Thumb Impression]

————

I hitherto known as RAKESH KUMAR PANDEY

S/o LALJI PANDEY, residing at Lane-3, janki nagar Colony,

Samneghat Lanka, Bhagawanpur, Varanasi, Uttar Pradesh-

221005, have changed my name and shall hereafter be known

as MUKESH PANDEY.

It is certified that I have complied with other legal

requirements in this connection.

RAKESH KUMAR PANDEY

[Signature (in existing old name)]

————

I hitherto known as T ANANDAM S/o T SANGAIAH,

R/o HNo.-3-95 Athvelly (V) Vikarabad Mandal, Vikarabad

Dist, Telangana-501101, have changed my name and shall

hereafter be known as T ANAND KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

T ANANDAM

[Signature (in existing old name)]

————

I hitherto known as SANGEETA SEHGAL alias JYOTI

MALIK D/o BALDEV RAJ SEHGAL W/o DESH DEEPAK

MALIK, residing at House No.23/4, Road No.23, Punjabi

Bagh Extension, New Delhi-110026, have changed my name

and shall hereafter be known as JYOTI MALIK.

It is certified that I have complied with other legal

requirements in this connection.

SANGEETA SEHGAL alias JYOTI MALIK

[Signature (in existing old name)]

————

I hitherto known as SURENDHRA READEY alias

GUDIBANDI SURENDRA REDDY S/o VENKATA REDDY,

R/o H No. 78-5-122, Kundavari Kandrika, Vijayawada Rural,

Krishna, Andhra Pradesh Pin-521212, have changed my name

and shall hereafter be known as GUDIBANDI SURENDRA

REDDY .

It is certified that I have complied with other legal

requirements in this connection.

SURENDHRA READEY

alias GUDIBANDI SURENDRA REDDY

[Signature (in existing old name)]
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I hitherto known as MAKHAN CHAND S/o DALIP

CHAND, R/o VPO Musapur, Tehsil Nawanshahr Distt S.B.S.

Nagar-144513 Punjab, India, have changed my name and

shall hereafter be known as MAKHAN RAM.

It is certified that I have complied with other legal

requirements in this connection.

MAKHAN CHAND

[Thumb Impression]

————

I hitherto known as MEESA RAMULU S/o MEESA

SAMMAIAH, R/o H.No.1-29 Bhupalapalle, Azamnagar,

Warangal, Telangana-506169, have changed my name and

shall hereafter be known MEESA RAMU.

It is certified that I have complied with other legal

requirements in this connection.

MEESA RAMULU

[Signature (in existing old name)]

————

I hitherto known as THATHA RAJAKUMARI alias

TATHA RISHIKA KUMARI D/o THATHA MALLAIAH,

R/o H.No.-5-268, Mohanrao Colony, Balajinagar Main Road

Near to Gramapanchayath Jawahar Nagar Jawahar Nagar

Medchal-Malkajgiri Telangana Pin-500087, have changed my

name and shall hereafter be known as TATHA

RISHIKAKUMARI .

It is certified that I have complied with other legal

requirements in this connection.

THATHA RAJAKUMARI

alias TATHA RISHIKA KUMARI

[Signature (in existing old name)]

————

I hitherto known as CHIMIRALA SREEDHAR BABU

alias CHEERALA SREEDHAR BABU S/o NAGESWARA

RAO, R/o H.No. Flat No.-305, MK towers, Kaviraj Nagar,

Khanpuram Haveli (Rural), Khammam, T.S, Pin-507002, have

changed my name and shall hereafter be known CHIMIRALA

SREEDHAR BABU

It is certified that I have complied with other legal

requirements in this connection.

CHIMIRALA SREEDHAR BABU alias CHEERALA

SREEDHAR BABU

[Signature (in existing old name)]

————

I hitherto known as HARJINDER BRAR son of

CHAMKAUR SINGH, residing at Phoola Patti, Vpo Kotla

Rai Ka, Tehsil Bagha Purana, Distt. Moga, Punjab, India-

142057, have changed my name and shall hereafter be known

as HARJINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

HARJINDER BRAR

[Signature (in existing old name)]

I hitherto known as SOMANARSAIAH THUPATURI

S/o RAMMURTHY, H.No. Nellikudur, Munugalvedu,

Warangal Telangana-506368, have changed my name and

shall hereafter be known as SOMESH THUPPATHURI .

It is certified that I have complied with other legal

requirements in this connection.

SOMANARSAIAH THUPATURI

[Signature (in existing old name)]

————

I hitherto known as SUCHA SINGH S/o DARSHAN

SINGH, R/o VPO. Bham, Tehsil-Batala, Gurdaspur, Punjab-

143527, have changed my name and shall hereafter be known

as SUCHCHA SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SUCHA SINGH

[Signature (in existing old name)]

————

I, ASHOK KUMAR S/o KARAM SINGH, resident of

House No. 152, Village Nasirpur Bangar, Tehsil and District

sonipat (Haryana) Pin-131001, have changed the name of

minor daughter namely HIRAL, aged about 5 years and she

shall hereafter be known as HIRAL DAHIYA.

It is certified that I have complied with other legal

requirements in this connection.

ASHOK KUMAR

[Signature of Guardian]

————

I hitherto known as PUDUCHERI RAJESH S/o P SAI

BABA REDDY, R/o H.No.-13-1-117/1 Plot No.- 36, Babbuguda,

Borabanda , Mothinagar, Sanathnagar I E K. V, Rangareddy,

Telangana Pin-500018, have changed my name and shall

hereafter be known as PULICHERLA RAJESH REDDY.

It is certified that I have complied with other legal

requirements in this connection.

PUDUCHERI RAJESH

[Signature (in existing old name)]

————

I, RAJESHWAR SINGH S/o MANMOHAN SINGH,

R/o Ward No. 8, Balachaur, PO. Balachaur, Distt: Shaheed

Bhagat Singh Nagar (Punjab)-144521, have changed the

name of my minor daughter RACHIKA, aged 17 years and

she shall hereafter be known as RACHIKA SINGH.

It is certified that I have complied with other legal

requirements in this connection.

RAJESHWAR SINGH

[Signature of Guardian]
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I hitherto known as SHARMILA RANI W/o AVTAR

SINGH, R/o VPO. Koi, Distt. Hoshiarpur, Punjab-144213,

have changed my name and shall hereafter be known as

SHARMILA KUMARI.

It is certified that I have complied with other legal

requirements in this connection.

SHARMILA RANI

[Signature (in existing old name)]

————

I hitherto known as KALWINDER KAUR

W/o TARLOCHAN SINGH, R/o Nawan Pind Milkhiwal,

Bhagowal, Gurdaspur, Punjab-143511, have changed my

name and shall hereafter be known as HARBANS KAUR.

It is certified that I have complied with other legal

requirements in this connection.

KALWINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as BALWANT KAUR W/o JAGIR

SINGH, R/o Vill Sujo Kalia, PO. Burewal, Teh. Sultanpur

Lodhi, Kapurthala, Punjab-144628, have changed my name

and shall hereafter be known as SALWANT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

BALWANT KAUR

[Thumb Impression]

————

I hitherto known as GAURV S/o SATWINDER PAL,

R/o H.No. 91, Rahimpur, Distt. Jalandhar, Punjab-144801,

have changed my name and shall hereafter be known as

GAURAV CHOWNKRIA.

It is certified that I have complied with other legal

requirements in this connection.

GAURV

[Signature (in existing old name)]

————

I hitherto known as CHANDER KANTA daughter of

LEELADHAR, residing at 114, Jaidevi, Dharmi, Jaidevi,

Sunder Nagar, Mandi, Himachal Pradesh-175031, have

changed my name and shall hereafter be known as

KANCHAN.

It is certified that I have complied with other legal

requirements in this connection.

CHANDER KANTA

[Signature (in existing old name)]

 I hitherto known as SUKHJINDER SINGH KINGRA

S/o RAM SINGH, residing at Vill Thathibhai Teh.

Baghapurana Distt Moga, Punjab, have changed my name

and shall hereafter be known as SUKHJINDER SINGH

It is certified that I have complied with other legal

requirements in this connection.

SUKHJINDER SINGH KINGRA

[Signature (in existing old name)]

————

I hitherto known as ANDRU VENKATA RAMESH

S/o ANDRU BULLI RAJU, R/o H.No. 86-3-21/G2, Sirdhi Sai

Marg, Srinivasa Elite, J N Road, Rajahmundry (Urban), East

Godavari, Andhra Pradesh. Pin-533101, my minor son's name

is ANDRU VISWAMANI SAI VARSHIT, aged 14 years

have changed the name of my minor son namely and shall

hereafter be known as ANDRU VISWA MANI NISHAANK.

It is certified that I have complied with other legal

requirements in this connection.

ANDRU VENKATA RAMESH

[Signature of Guardian]

————

I hitherto known as NIKHAL S/o KULDEEP SINGH,

residing at VPO BEGAMPUR Tehsil BALACHAUR District

SBS NAGAR, Punjab, have changed my name and shall

hereafter be known as SINGH NIKHAL.

It is certified that I have complied with other legal

requirements in this connection.

NIKHAL

[Signature (in existing old name)]

————

I hitherto known as CHANDER KUMAR S/o SOM PAL,

residing at 1103-A, Trishla City, High Grounds Road, Zirakpur,

Distt. SAS Nagar (Mohali), Pin-140603, Punjab, have changed

my name and shall hereafter be known as CHANDER

KUMAR GOYAL.

It is certified that I have complied with other legal

requirements in this connection.

CHANDER KUMAR

[Signature (in existing old name)]

————

I hitherto known as PARAMJEET KAUR

W/o BALJINDER SINGH SRAN, residing at Vill Tibbi Bharian

PO. Sandhwan Distt Faridkot, Punjab, have changed my

name and shall hereafter be known as PARMJEET KAUR

SRAN

It is certified that I have complied with other legal

requirements in this connection.

PARAMJEET KAUR

[Signature (in existing old name)]
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I hitherto known as INDERJIT KAUR KINGRA

W/o SUKHJINDER SINGH, residing at Vill Thathibhai

Teh.Baghapurana Distt Moga, Punjab, have changed my

name and shall hereafter be known as INDERJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

INDERJIT KAUR KINGRA

[Signature (in existing old name)]

————

I hitherto known as POOJA RANI GARG W/o SUSHIL

KUMAR, R/o Nehru Mandi, Ward Number 09, Bagha Purana,

Distt. Moga, Pin-142038, Punjab, India, have changed my

name and shall hereafter be known as POOJA RANI.

It is certified that I have complied with other legal

requirements in this connection.

POOJA RANI GARG

[Signature (in existing old name)]

————

I hitherto known as RAM LUBHAYIA SINGH alias

LUBHAYIA SINGH S/o SARWAN SINGH, residing at VPO

Mowai, Via Bilga, Teh. Phillaur, Distt. Jalandhar-144036,

Punjab, India have changed my name and shall hereafter be

known as LUBHAYIA SINGH.

It is certified that I have complied with other legal

requirements in this connection.

RAM LUBHAYIA SINGH alias LUBHAYIA SINGH

[Signature (in existing old name)]

————

I hitherto known as BIKRAMJIT S/o GURDIAL, residing

at VPO Simbli Tehsil Garhshankar, District Hoshiarpur, Punjab,

have changed my name and shall hereafter be known as

BIKRAMJIT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

BIKRAMJIT

[Signature (in existing old name)]

————

I hitherto known as SUKHNIT KAUR SADIORA alias

SUNITA THAKUR W/o DALBIR SINGH SADIORA, residing

at B-IX1394/B, Street No.1, Krishna Nagar Moga Punjab,

have changed my name and shall hereafter be known as

SUNITA THAKUR.

It is certified that I have complied with other legal

requirements in this connection.

SUKHNIT KAUR SADIORA alias SUNITA THAKUR

[Signature (in existing old name)]

I hitherto known as AKAMPREET KAUR

D/o GURDEEP SINGH, W/o JASWANT SINGH, residing at

Vill. Ahli Kalan, PO Kabirpur, Sultanpur Lodhi, Distt.

Kapurthala-144626, Punjab, India, have changed my name

and shall hereafter be known as EKAMPREET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

AKAMPREET KAUR

[Signature (in existing old name)]

————

 I hitherto known as RAM SINGH KINGRA S/o NAIB

SINGH, residing at Vill Thathibhai Teh.Baghapurana Distt

Moga, Punjab, have changed my name and shall hereafter

be known as RAM SINGH.

It is certified that I have complied with other legal

requirements in this connection.

RAM SINGH KINGRA

[Signature (in existing old name)]

————

I hitherto known as SUKHJEET KAUR alias SUKHDEEP

KAUR SEKHON D/o HARI SINGH, W/o BALWINDER

SINGH SEKHON, residing at Vill. Bhana, PO. Dhudi Distt.

Faridkot, Pin-151203, Punjab, have changed my name and

shall hereafter be known as SUKHDEEP KAUR SEKHON.

It is certified that I have complied with other legal

requirements in this connection.

SUKHJEET KAUR alias SUKHDEEP KAUR SEKHON

[Signature (in existing old name)]

————

I, PAWAN KUMAR S/o SUBHASH CHANDER,

R/o House No. 475, Model Town, Phase 3, Bathinda-151001,

have changed the name of my minor son SHAUNIK GUPTA,

aged 06 years, and he shall hereafter be known as SHAUNIK

KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

PAWAN KUMAR

[Signature of Guardian]

————

I hitherto known as SURAJ S/o SARWAN KUMAR,

resident at H. No. 168, Village Paragpur, Distt. Jalandhar-

144005, Punjab, India, have changed my name and shall

hereafter be known as SURAJ KUMAR TIRKEY.

It is certified that I have complied with other legal

requirements in this connection.

SURAJ

[Signature (in existing old name)]
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I hitherto known as RITIKA D/o ANIL KUMAR, residing

at D-15, Main Kanti Nagar, Krishna Nagar, H.O East Delhi,

Delhi-110051, have changed my name and shall hereafter be

known as RITIKA CHAUDHARY.

It is certified that I have complied with other legal

requirements in this connection.

RITIKA

[Signature (in existing old name)]

——————

I hitherto known as BINDER RAM MEHNA

S/o PUNNU RAM, R/o Village-Mehna, Tehsil-Malout,

District-Sri Muktsar Sahib, Punjab-152113, have changed

my name and shall hereafter be known as BINDER RAM.

It is certified that I have complied with other legal

requirements in this connection.

BINDER RAM MEHNA

[Signature (in existing old name)]

——————

I hitherto known as PALLAVI M W/o RAVI S, R/o 1138,

1st Floor, 4th Cross, 3rd Stage, Kesare, mysuru, Karnataka-

570007, have changed my name and shall hereafter be known

as MANASA. M.

It is certified that I have complied with other legal

requirements in this connection.

PALLAVI M

[Signature (in existing old name)]

——————

I hitherto known as RUPINDERJEET KAUR DEHAR

W/o BALWINDER SINGH, residing at VPO. Charhewan Sri

Muktsar Sahib, Punjab-152026, India, have changed my name

and shall hereafter be known as RUPINDERJEET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

RUPINDERJEET KAUR DEHAR

[Signature (in existing old name)]

——————

I, PARMINDER SINGH S/o LAKHBIR SINGH,

R/o Karnana, Shaheed Bhagat Singh Nagar, Karnana, Punjab-

144513, have changed the name of my minor daughter

ANGEL, aged about 11 years and she shall hereafter be

known as ANGEL KAUR.

It is certified that I have complied with other legal

requirements in this connection.

PARMINDER SINGH

[Signature of Guardian]

I hitherto known as KISHAN LAL S/o RAM PRASAD,

residing at H No. 108, Chamunda kolony, Radha Orchid,

Teh-Mathura, Dist Mathura, (U.P)281003, have changed my

name and shall hereafter be known as KISHAN LAL

AGRAWAL.

It is certified that I have complied with other legal

requirements in this connection.

KISHAN LAL

[Signature (in existing old name)]

——————

I hitherto known as SARLA D/o Late. SURESH KUMAR,

R/o H.No-95, Village-Sagarpur, Tehsil-Ballabgarh, Distt-

Faridabad, Haryana-121004, have changed my name and

shall hereafter be known as SHALU LOHAT.

It is certified that I have complied with other legal

requirements in this connection.

SARLA

[Signature (in existing old name)]

——————

I, SANDEEP MATHUR S/o CHANDER PAL SINGH,

residing at A1/43C, 3rd Floor Gali No 2 Rajapuri Uttam Nagar

New Delhi-110059, have changed the name of my minor son

BHAVY SINGH MATHUR, aged 7 years and he shall

hereafter be known as BHAVY MATHUR.

It is certified that I have complied with other legal

requirements in this connection.

SANDEEP MATHUR

[Signature of Guardian]

——————

I hitherto have known as KAILASIYA DEVI wife of

RAMBAHADUR SAH, residing at Village- Mehsaul, P.O.-

Mehsaul, P.S.- Runni Saidpur, District-Sitamarhi, State- Bihar,

Pin-843328, have changed my name and shall hereafter be

known as KALAWATI DEVI.

It is certified that I have complied with other legal

requirements in this connection.

KAILASIYA DEVI

[Signature (in existing old name)]

——————

I, ANBU MARY JOSEPH RAJESH W/o JOSEPH RAJESH,

R/o 7/1, Kamarajar, 3rd Street, Kenadi Nagar, Anakaputhur,

Kancheepuram, Tamil Nadu-600070, have changed the name

of my minor son RICHARD GABRIEL, aged 8 years and he

shall hereafter be known as RICHARD GABRIEL J.

It is certified that I have complied with other legal

requirements in this connection.

ANBU MARY JOSEPH RAJESH

[Signature of Guardian]
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I hitherto known as HARDEEP SINGH SRAN

S/o DARBARA SINGH, residing at Kabar Bachha District

Ferozepur, Punjab-142060, have changed my name and shall

hereafter be known as HARDEEP SINGH.

It is certified that I have complied with other legal

requirements in this connection.

HARDEEP SINGH SRAN

[Signature (in existing old name)]

——————

I hitherto known as GURMEL SINGH S/o LABH SINGH,

residing at SEKHWAN District Ferozepur, Punjab-142050,

India, have changed my name and shall hereafter be known

as GURMAIL SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURMEL SINGH

[Signature (in existing old name)]

——————

I hitherto known as NOORDEEP SINGH NARANG

S/o MANJIT SINGH NARANG, residing at Shaheed Baba

Deep Singh Nagar Galli No. 3, Sri Muktsar Sahib, Punjab-

152026, India, have changed my name and shall hereafter be

known as ASHNOOR NARANG.

It is certified that I have complied with other legal

requirements in this connection.

NOORDEEP SINGH NARANG

[Signature (in existing old name)]

——————

I hitherto known as BALWANT KAUR BRAR

W/o PARMJIT SINGH, residing at Near Jiwan Wala Road

Ghaniewala District Faridkot-151207, Punjab, have changed

my name and shall hereafter be known as BALWANT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

BALWANT KAUR BRAR

[Signature (in existing old name)]

——————

I, GAURAV CHAWLA S/o SHIV KUMAR CHAWLA,

R/o 181, Sector-6 D-6 Rohini, Raja Pur Kalan, Rohini Sector-

7, North West Delhi, Delhi-110085, have changed the name

of my minor daughter VIBHUTI CHAWLA, aged about

9 wears and she shall hereafter be known as VIBBHUTI

CHAWLA.

It is certified that I have complied with other legal

requirements in this connection.

GAURAV CHAWLA

[Signature of Guardian]

I, JAGMEET SINGH S/o DALJIT SINGH, R/o Dulchi Ke

Road Gol Bagh, Near Polytechnic College, Ferozepur City,

Punjab-152002, have changed the name of my minor daughter

MANMEET KAUR SANDH, aged 13 years and she shall

hereafter be known as MANMEET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

JAGMEET SINGH

[Signature of Guardian]

——————

I hitherto known as FARHAN SIDDHIKI S/o SHEIKH

ASIF SIDDIQUI, R/o 672 K, Ward No.-17, Majjid Mohalla,

Sirali, PO-Harda, Distt.-Harda, Madhya Pradesh-461331, have

changed my name and shall hereafter be known as SHEIKH

FARHAN SIDDIQUI.

It is certified that I have complied with other legal

requirements in this connection.

FARHAN SIDDHIKI

[Signature (in existing old name)]

——————

I hitherto known as SURJIT KAUR GILL wife of

JASPREET SINGH GILL, residing at H.No. 121, Pholriwala,

Distt. Jalandhar-144022, Punjab, India, have changed my

name and shall hereafter be known as SURJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SURJIT KAUR GILL

[Signature (in existing old name)]

——————

I hitherto known as HARPREET S/o HARBANS LAL

RAIPURI, R/o Raipur Dabba, Teh. Nawanshahr, S B S Nagar,

Punjab-144511, have changed my name and shall hereafter

be known as HARPREET HARRY.

It is certified that I have complied with other legal

requirements in this connection.

HARPREET

[Signature (in existing old name)]

——————

I hitherto known as DHULI RAM GAYARI

S/o MANGI LAL GAYARI, R/o Lalawas, Palana Khurd,

Udaipur, Rajasthan-313204, have changed my name and shall

hereafter be known as MANISH GAYARI.

It is certified that I have complied with other legal

requirements in this connection.

DHULI RAM GAYARI

[Signature (in existing old name)]
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I hitherto known as MOHD IRFAN DOOM

S/o GH MOHD DOOM, R/o Raj Bagh, Danger Pora,

Baramula, Jammu and Kashmir-193201, have changed my

name and shall hereafter be known as GUL MOHAMMAD

IRFAN.

It is certified that I have complied with other legal

requirements in this connection.

MOHD IRFAN DOOM

[Signature (in existing old name)]

——————

I hitherto known as KAMALJOT S/o KARAMJIT SINGH,

R/o Vill. Baroti, PO. Chohal, Baroti, Hoshiarpur, Punjab-

146024, have changed my name and shall hereafter be known

as KAMALJOT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

KAMALJOT

[Signature (in existing old name)]

——————

I hitherto known as SHIVANI D/o JAWAHAR PRASAD

YADAV, R/o 1914-B/19, 2nd Floor, Govindpuri Extn. Kalkaji,

Delhi-110019, have changed my name and shall hereafter be

known as SHIVANI YADAV.

It is certified that I have complied with other legal

requirements in this connection.

SHIVANI

[Signature (in existing old name)]

——————

I hitherto known as LOVELY D/o ANANT KUMAR,

R/o H.No. 101, Gali No. 2, Near Roshan Singh Batha, Amrik

Nagar, Jalandhar- I, Industrial Town, Punjab-144004, have

changed my name and shall hereafter be known as DIVYA.

It is certified that I have complied with other legal

requirements in this connection.

LOVELY

[Signature (in existing old name)]

——————

I hitherto known as RADHIKA MAHESHWARI

D/o NEERAJ MAHESHWARI, R/o R-205, Rose Apartment

Jioni Mandi Agra, Belan Ganj, Kiraoli Agra, Uttar Pradesh-

282004, have changed my name and shall hereafter be known

as ADITI MAHESHWARI.

It is certified that I have complied with other legal

requirements in this connection.

RADHIKA MAHESHWARI

[Signature (in existing old name)]

I hitherto known as S AKASH alias PATHROLIA AKASH

S/o PATHROLIA VIJAY, R/o 1-9-286/4/C/1, Flat No. 114,

Block-C, Janapriya Castle, Ramnagar Gundu, Vidyanagar,

Hyderabad-500 020, have changed my name and shall

hereafter be known as PATHROLIA AKASH.

It is certified that I have complied with other legal

requirements in this connection.

S AKASH alias PATHROLIA AKASH

[Signature (in existing old name)]

——————

I hitherto known as GURBAX SINGH S/o MATHRA

SINGH, residing at Bham, Hoshiarpur, Punjab-146103, have

changed my name and shall hereafter be known as

GURBAXH SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURBAX SINGH

[Signature (in existing old name)]

——————

I hitherto known as SASHI KAPOOR S/o RAM SINGH,

resident at Village Sauli, PO Biarmpur, Distt. Hoshiarpur-

144528, Punjab, India, have changed my name and shall

hereafter be known as SHASHI KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

SASHI KAPOOR

[Signature (in existing old name)]

——————

I hitherto known as YOGESH RAJOURA S/o OMVEER

SINGH, R/o Qtr. No.125, SFA, Type-1, BSF Camp Paloura,

Jammu & Kashmir-181124, have changed my name and shall

hereafter be known as YOGESH RAJOUURAA.

It is certified that I have complied with other legal

requirements in this connection.

YOGESH RAJOURA

[Signature (in existing old name)]

——————

I hitherto known as JAKIR alias MOHAMMAD JAKIR

alias MOHD JAKIR S/o MOHD SAJID, resident of House

No. 276, Block No. 20, Trilok Puri, East Delhi-110091, have

changed my name and shall hereafter be known as ZAKIR

KHAN.

It is certified that I have complied with other legal

requirements in this connection.

JAKIR alias MOHAMMAD JAKIR alias MOHD JAKIR

[Signature (in existing old name)]
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I hitherto known as RAVINDER SINGH S/o GURDEV

SINGH, R/o Ward No. 14, Ram Bagh Road, Morinda, PO-

Morinda, Distt. Rupnagar, Punjab-140101, have changed my

name and shall hereafter be known as RAVINDER SINGH

MAANGAT.

It is certified that I have complied with other legal

requirements in this connection.

RAVINDER SINGH

[Signature (in existing old name)]

————

I hitherto known as GURPREET SINGH SANDHU

S/o JASWANT SINGH, residing at VPO. Kamalke, Teh.

Dharamkot, Distt. Moga, Punjab-142042, have changed my

name and shall hereafter be known as GURPREET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURPREET SINGH SANDHU

[Signature (in existing old name)]

————

I hitherto known as REFUN alias REFUN MASIH

S/o TARSEM MASIH, employed as head Constable, BN. 27

BSF at Hq. Shikar, residing at Kotkhan Mohammad,

Gurdaspur, Punjab-143517, have changed my name and shall

hereafter be known as REFUN MASIH.

It is certified that I have complied with other legal

requirements in this connection.

REFUN alias REFUN MASIH

[Signature (in existing old name)]

————

I hitherto known as MONIKA DEVI D/o DARBARI LAL

W/o RAJESH KUMAR, residing at Manwal, Pathankot,

Punjab-145001, have changed my name and shall hereafter

be known as SONIA.

It is certified that I have complied with other legal

requirements in this connection.

MONIKA DEVI

[Signature (in existing old name)]

————

I, SANDEEP MATHUR S/o CHANDER PAL SINGH,

residing at A1/43C, 3rd Floor Gali No. 2 Rajapuri Uttam

Nagar, New Delhi-110059, have changed the name of my

minor son ANSH SINGH, aged 12 years and he shall hereafter

be known as YUVAN MATHUR.

It is certified that I have complied with other legal

requirements in this connection.

SANDEEP MATHUR

[Signature of Guardian]

I hitherto known as AMIT S/o PATHANA RAM,

R/o House Number- 669, B-23, Ravidass Nagar, Lalgarh,

Hoshiarpur, Punjab-146001, have changed my name and

shall hereafter be known as AMIT MASHAL.

It is certified that I have complied with other legal

requirements in this connection.

AMIT

[Signature (in existing old name)]

————

I hitherto known as SHILPA GUPTA wife of ANURAG

AGARWAL, residing at M-85, First Floor, G.K. 2, Greater

Kailash, South Delhi, Delhi-110048, have changed my name

and shall hereafter be known as SHILPA AGARWAL.

It is certified that I have complied with other legal

requirements in this connection.

SHILPA GUPTA

[Signature (in existing old name)]

————

I hitherto known as NEERAJ W/o RANBEER SINGH,

residing at 396, Sitaram Pur, Post Girdhar Pur, Maholi Dehat,

Sitapur, Maholi, Uttar Pradesh-261141, have changed my

name and shall hereafter be known as SUMAN DEVI.

It is certified that I have complied with other legal

requirements in this connection.

NEERAJ

[Signature (in existing old name)]

————

I hitherto known as SAGLI RAM S/o HAJARA RAM,

resident at Village Sauli, PO. Biarmpur, Distt. Hoshiarpur-

144528, Punjab, India, have changed my name and shall

hereafter be known as RAM SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SAGLI RAM

[Signature (in existing old name)]

————

I hitherto known as NITESH PRATAP SINGH alias

NITESH SINGH S/o MEGH SINGH, residing at I-285, Near

Authority Beta-2, Greater Noida, Rampur Jagir I.A. Surajpur

Gautam Buddha Nagar, Uttar Pradesh-201306, have changed

my name and shall hereafter be known as NITESH SINGH.

It is certified that I have complied with other legal

requirements in this connection.

NITESH PRATAP SINGH alias NITESH SINGH

[Signature (in existing old name)]
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I hitherto known as SUPREET SINGH S/o SUKHPAL

SINGH DHANJU, residing at H.No.-67, Gulmohar Complex,

Desu Majra Kharar, SAS Nagar (Mohali), Punjab-140301,

have changed my name and shall hereafter be known as

SUPREET SINGH DHANJU.

It is certified that I have complied with other legal

requirements in this connection.

SUPREET SINGH

[Signature (in existing old name)]

————

I hitherto known as SITO W/o BHAJAN LAL, resident

at H.No. 163, Raju Majra, Shaheed Bhagat Singh Nagar-

144521, Punjab India, have changed my name and shall

hereafter be known as SEETO.

It is certified that I have complied with other legal

requirements in this connection.

SITO

[Signature (in existing old name)]

————

I, JAGMEET SINGH S/o DALJIT SINGH, R/o Dulchi Ke

Road Gol Bagh, Near Polytechnic College, Ferozepur City,

Punjab-152002, have changed the name of my minor son

CHETANBIR SINGH SANDHA, aged 11 years and he shall

hereafter be known as CHETANBIR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

JAGMEET SINGH

[Signature of Guardian]

————

I hitherto known as PIYUSH THUKRAL D/o RAMESH

KUMAR THUKRAL, R/o Flat No.-149, GH-13, Paschim Vihar,

West Delhi, Delhi-110087, have changed my name and shall

hereafter be known as PIYUSHA THUKRAL.

It is certified that I have complied with other legal

requirements in this connection.

PIYUSH THUKRAL 

[Signature (in existing old name)]

————

I hitherto known as MANISH KUMAR MUJRAL son of

ROSHAN LAL, resident of H.No. 8680, Mujral Hospital,

Bura Gujjar Road, Near PNB, Sri Muktsar Sahib, Distt. Sri

Muktsar Sahib-152026, Punjab, India, have changed my name

and shall hereafter be known as MANISH KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

MANISH KUMAR MUJRAL

[Signature (in existing old name)]

I hitherto known as PRIYA RAJ KAUR daughter of

BAHADUR SINGH, residing at H.No. BX-40, Gali No. 1,

Near Park, Kishanpura, Jalandhar-144004, Punjab, India, have

changed my name and shall hereafter be known as KAUR

PRIYA RAJ.

It is certified that I have complied with other legal

requirements in this connection.

PRIYA RAJ KAUR

[Signature (in existing old name)]

————

I hitherto known as SAVITA KAUSHAL wife of BALRAJ

KAUSHAL, residing at H.No. 93, Industrial Area Mehatpur,

Una-174315, Himachal Pradesh, India, have changed my

name and shall hereafter be known as SAWITA RANI.

It is certified that I have complied with other legal

requirements in this connection.

SAVITA KAUSHAL

[Signature (in existing old name)]

————

I hitherto known as GURPREET SINGH S/o SURJIT

SINGH, residing at Chak Bir Sarkar District Sri Muktsar

Sahib, Punjab-152026, have changed my name and shall

hereafter be known as GURPREET SINGH PURBA.

It is certified that I have complied with other legal

requirements in this connection.

GURPREET SINGH

[Signature (in existing old name)]

————

I hitherto known as PARSHOTTAM KUMAR DHIR alias

PARSHOTTAM LAL S/o SADHU RAM DHIR, residing at

H.No. 743 Ward No. 30, Pepiyan Wali Gali, Patti Malo Ki

Moga, Punjab-142001, India, have changed my name and

shall hereafter be known as PARSHOTAM DHIR.

It is certified that I have complied with other legal

requirements in this connection.

PARSHOTTAM KUMAR DHIR alias

PARSHOTTAM LAL

[Signature (in existing old name)]

————

I hitherto known as UDAI BHAN YADAV S/o KHEDU

YADAV, residing at Village Mandhiani, Mauhar, Shaheed

Bhagat Singh Nagar-144526, Punjab, India, have changed

my name and shall hereafter be known as UDAY BHAN

YADAV.

It is certified that I have complied with other legal

requirements in this connection.

UDAI BHAN YADAV

[Signature (in existing old name)]
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I hitherto known as NEELAY ARORA S/o NARESH

ARORA, R/o F-2661, Palam Vihar, Cartarpuri alias Daulatpur,

Nasirabad(63), Gurgaon, Haryana-122017, have changed my

name and shall hereafter be known as GEET ARORA.

It is certified that I have complied with other legal

requirements in this connection.

NEELAY ARORA

[Signature (in existing old name)]

————

I hitherto known as VIKAS PAREEK S/o GIRIDHAR

PAREEK, residing at Gopal Sadan, 1 Rajeev Gandhi path,

Devi Nagar Vistar, Shyam Nagar Sodala Jaipur, Rajasthan-

302019, have changed my name and shall hereafter be known

as VIKAAS PAREEK.

It is certified that I have complied with other legal

requirements in this connection.

VIKAS PAREEK

[Signature (in existing old name)]

————

I hitherto known as APARNA BHARTI D/o RAMPAL

SINGH, R/o 544K/81, Campwell Road, Behind Vijaya Bank,

Balaganj, Lucknow, Uttar Pradesh-226003, have changed my

name and shall hereafter be known as APARNA SINGH.

It is certified that I have complied with other legal

requirements in this connection.

APARNA BHARTI

[Signature (in existing old name)]

————

I hitherto known as POOJA KATARIA D/o NALANI

KANT DIXIT W/o VINOD KATARIA, residing at R-64, Hill

View Garden Trehan Thara, Alwar, Khazuri Bass, Rajasthan-

301018, have changed my name and shall hereafter be known

as REEMA KATARIA.

It is certified that I have complied with other legal

requirements in this connection.

POOJA KATARIA

[Signature (in existing old name)]

————

 I hitherto known as JAIPAUL GOYAL alias JAIPAL

GOYAL alias SATISH KUMAR alias INDER MOHAN

S/o KUNDAN LAL, residing at House No - 11, Gopal Park,

Kapurthala, Kapurthala, Punjab-144601, have changed my

name and shall hereafter be known as JAI PAUL.

It is certified that I have complied with other legal

requirements in this connection.

JAIPAUL GOYAL alias JAIPAL GOYAL

alias SATISH KUMAR alias INDER MOHAN

[Signature (in existing old name)]

I hitherto known as ACHIN S/o ASHOK KUMAR,

R/o House No.-256, Gwal Mandi, Ferozepur Cantt, District-

Ferozepur, Punjab-152001, have changed my name and shall

hereafter be known as ACHIN KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

ACHIN

[Signature (in existing old name)]

————

I hitherto known as SUBHADRA BAI D/o GANPATI RAO,

R/o M/116, Urja Nagar, Gevra Project, SECL Distt., Deepka,

Korba, Chhattisgarh- 495452, have changed my name and

shall hereafter be known as REBECKA.

It is certified that I have complied with other legal

requirements in this connection.

SUBHADRA BAI

[Signature (in existing old name)]

————

I hitherto known as BALDEV RAM S/o OM PRAKASH

MEHRA, residing at Ward No.-02, Chitana, Bikaner, Chitana,

Rajasthan-334803, have changed my name and shall hereafter

be known as BALDEV SINGH MEHRA.

It is certified that I have complied with other legal

requirements in this connection.

BALDEV RAM

[Signature (in existing old name)]

————

I hitherto known as AARYAN S/o ANIL KUMAR SINHA,

R/o Flat No-103, Metro Suite Apartment, Sector-4, Vaishali,

Ghaziabad, Uttar Pradesh-201010, have changed my name

and shall hereafter be known as AARYAN SINHA.

It is certified that I have complied with other legal

requirements in this connection.

AARYAN

[Signature (in existing old name)]

————

I hitherto known as SUKHVINDER PAL S/o JIT LAL,

R/o H.No. 32, Thathiaran Mohalla, Distt.-Gurdaspur, Punjab-

143505, have changed my name and shall hereafter be known

as SUKHWINDER PAL.

It is certified that I have complied with other legal

requirements in this connection.

SUKHVINDER PAL

[Signature (in existing old name)]
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I hitherto known as AVTAR SINGH SIDHU S/o BAGICHA

SINGH, R/o Village-Simrian Wala, Tehsil-Jalalabad West,

District-Fazilka Punjab-152123, have changed my name and

shall hereafter be known as AVTAR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

AVTAR SINGH SIDHU

[Signature (in existing old name)]

————

I hitherto known as PEPAKAYALA TARUN KUMAR

S/o PEPAKAYALA VIJAY KUMAR, R/o 27-4-83, Flat No.-

304, Official Colony, Road No- 1, Near Bus Stop, Sundarayya

Colony, Gajuwaka, Visakhapatnam, Andhra Pradesh-530026,

have changed my name and shall hereafter be known as

PEPAKAYALA SAM TARUN.

It is certified that I have complied with other legal

requirements in this connection.

PEPAKAYALA TARUN KUMAR

[Signature (in existing old name)]

————

I hitherto known as MD SAHIL AKTAR

S/o MD MONIRUL ISLAM, R/o Taki Road, Golabari,

Tegharia, PO- Golabari Bazar, Distt- North 24, Parganas,

West Bengal-743423, have changed my name and shall

hereafter be known as SAHIL AKHTAR.

It is certified that I have complied with other legal

requirements in this connection.

MD. SAHIL AKTAR

[Signature (in existing old name)]

————

I, ASHISH BAJWAN S/o RAM BAJWAN, R/o H.No. 5/21,

KH.No. 23/2, Himgiri Enclave, Burari, North Delhi, Delhi-

110084, have changed the name of my minor daughter

CHETNA BAJWAN, aged 01 year and she shall hereafter be

known as VAISHNAVI BAJWAN.

It is certified that I have complied with other legal

requirements in this connection.

ASHISH BAJWAN

[Signature of Guardian]

————

I hitherto known as DEVINDER SINGH S/o JOGINDER

SINGH, R/o Near Govt. School, Goniana, Sri Muktsar Sahib,

Punjab-152026, have changed my name and shall hereafter

be known as DAVINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

DEVINDER SINGH

[Signature (in existing old name)]

I hitherto known as JANNATUN W/o VARIS ALI,

residing at Mahmoodpur, Nibauchi, Sitapur, Nimauchi,

Uttar Pradesh-261135, have changed my name and shall

hereafter be known as HADEESUN.

It is certified that I have complied with other legal

requirements in this connection.

JANNATUN

[Signature (in existing old name)]

————

I hitherto known as SUDHA SEN W/o MOTILAL SEN,

R/o Ward No.-07, Baniya Tolle, Near Shishu Bharti School,

Kotma, Anuppur, Madhya Pradesh-484334, have changed

my name and shall hereafter be known as SUNDI BAI.

It is certified that I have complied with other legal

requirements in this connection.

SUDHA SEN

[Signature (in existing old name)]

————

I hitherto known as NARINDER KUMAR son of

GANPAT RAI, residing at Patti Udhopur, VPO. Beas Pind,

Distt. Jalandhar-144302, Punjab, India, have changed my

name and shall hereafter be known as NARINDER KUMAR

ARORA.

It is certified that I have complied with other legal

requirements in this connection.

NARINDER KUMAR

[Signature (in existing old name)]

————

I hitherto known as HARBILAS son of MOHINDER

LAL, residing at Patti Darga Mohan, VPO. Beas Pind, Distt.

Jalandhar-144302, Punjab, India, have changed my name

and shall hereafter be known as HARBILAS MADHAR.

It is certified that I have complied with other legal

requirements in this connection.

 HARBILAS

[Signature (in existing old name)]

————

I hitherto known as NUGRAJ JAIN S/o PRAKASH

CHAND JAIN, residing at B-31 Shubham Enclave Paschim

Vihar, Delhi-110063, India, have changed my name and shall

hereafter be known as RAJ JAIN.

It is certified that I have complied with other legal

requirements in this connection.

NUGRAJ JAIN

[Signature (in existing old name)]
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I hitherto known as DALBINDER SINGH S/o WARYAM

SINGH, residing at Village, Khokhar.Po Jhinger Kalan, Tehsil

Dasuya, Distt. Hoshiarpur, Punjab-144205, have changed

my name and shall hereafter be known as DALWINDER

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

DALBINDER SINGH

[Signature (in existing old name)]

————

I hitherto known as KASHMIR DEVI daughter of

RESHAM CHAND wife of HUSAN LAL, R/o H.No. 51/3,

Near Ghas Mandi, Jaina Nagar, Basti sheikh, Jalandhar-

144002, Punjab, India, have changed my name and shall

hereafter be known as KASHMIR KAUR.

It is certified that I have complied with other legal

requirements in this connection.

KASHMIR DEVI

[Signature (in existing old name)]

————

I hitherto known as SEEMA RANI daughter of SOHAN

LAL wife of BALDEV SINGH, residing at H.No. 42, Guru

Ram Dass Colony, Jalandhar-II, PO. Mithapur, Distt.

Jalandhar-144022, Punjab, India, have changed my name

and shall hereafter be known as SANDEEP KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SEEMA RANI

[Signature (in existing old name)]

————

I hitherto known as Md NASRULLAH ANSHRI S/o Md

AHMAD ANSARI, residing at Gram-Batrauliya, Post-

Madhubani Ghat, Madhubani, East Champaran, Bihar-845401,

have changed my name and shall hereafter be known as

Md SAMEER AHMAD.

It is certified that I have complied with other legal

requirements in this connection.

Md NASRULLAH ANSHRI

[Signature (in existing old name)]

————

I hitherto known as NADIRA NAYAR W/o SIDDHARTH

NAYYAR, residing at Flat No-A-303 VSPL Gardenia Pemme

Gowda Street Bengaluru, Karnataka-560046, have changed

my name and shall hereafter be known as NODIRA

NAYYAR.

It is certified that I have complied with other legal

requirements in this connection.

NADIRA NAYAR

[Signature (in existing old name)]

I hitherto known as SUNDARAMMAL S D/o M SUNDAR

RAJ W/o RAJESH PETCHIMUTHU, residing at No.464 J R

Green Park Lake Front Opp Y K R Kalayana Mantapa Iggaluru

Chandapura Anekal, Taluk Karnataka-560099, have changed

my name and shall hereafter be known as RAJI RAJESH.

It is certified that I have complied with other legal

requirements in this connection.

SUNDARAMMAL S

[Signature (in existing old name)]

————

I hitherto known as SATRAM SINGH DHALIWAL

S/o JARNAIL SINGH, R/o PATTI PURANI, V.P.O. Jhandiana

Sharki, Tehsil & Distt. Moga-142053, Punjab, have changed

my name and shall hereafter be known as SATRAM SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SATRAM SINGH DHALIWAL

[Signature (in existing old name)]

————

I hitherto known as JOGINDER PAL HALWAI S/o SAI

DASS R/o Ward No.1, Mohälla Shukarpura, Dera Baba Nanak

Road Batala, Distt. Gurdaspur, Punjab, have changed my

name and shall hereafter be known as JOGINDER PAL.

It is certified that I have complied with other legal

requirements in this connection.

JOGINDER PAL HALWAI

[Signature (in existing old name)]

————

I hitherto known as NAVEEN S/o NANDEESH

MOGAVEERA, residing at Lakshmi Anugraha, Manigaradi,

Siddapur, Udupi, Karnataka-576229, have changed my name

and shall hereafter be known as NAVEEN MOGAVEERA.

It is certified that I have complied with other legal

requirements in this connection.

NAVEEN

[Signature (in existing old name)]

————

I hitherto known as JAY VYAS alias VYAS JAY

UDAYKUMAR alias JAY UDAY VYAS alias JAY U VYAS

S/o UDAY ISHWARLAL VYAS, residing at D 616 Rajashri

Apartment Mahavir Nagar, Dahanukarwadi Kandivali West

Mumbai Kandivali West Mumbai Maharashtra-400067, have

changed my name and shall hereafter be known as JAY

UDAY VYAS.

It is certified that I have complied with other legal

requirements in this connection.

JAY VYAS alias VYAS JAY UDAYKUMAR alias JAY

UDAY VYAS alias JAY U VYAS

[Signature (in existing old name)]



372 THE GAZETTE OF INDIA, JANUARY 27, 2024 (MAGHA 7, 1945)        [PART IV

t

I hitherto known as NEETU SHARMA D/o RAMESH

KUMAR W/o RAKESH SHARMA, R/o H.No. 170,

Varindavan Orchid, Distt. Amritsar, Punjab, have changed

my name and shall hereafter be known as SARITA SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

NEETU SHARMA

[Signature (in existing old name)]

————

I hitherto known as YASSMAIN SAINI daughter of

HARWANT SINGH, residing at H. No.4485, Near Gurdwara

Ranjit Pura, Amritsar-143002 Punjab, have changed my name

and shall hereafter be known as YASSMAIN KAUR SAINI.

It is certified that I have complied with other legal

requirements in this connection.

 YASSMAIN SAINI

[Signature (in existing old name)]

————

I hitherto known as CHEGURI VIJETHA daughter of

CHEGURI SATYANARAYANA, residing at H.No. 12-13-

829/41, Kimti Colony, St No.11, Tarnaka, Secunderabad,

Hyderabad-500017, Telangana, have changed my name and

shall hereafter be known as HASITHA CHEGURI.

It is certified that I have complied with other legal

requirements in this connection.

 CHEGURI VIJETHA

[Signature (in existing old name)]

————

I hitherto known as SINDER KAUR W/o BHUPINDER

SINGH, R/o H. No. 761, Guru Nanak Mohalla, Ward No. 24,

Tehsil Rajpura, Distt. Patiala, Punjab, have changed my

name and shall hereafter be known as SURINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as ARMAN S/o HUSHAN BEER,

R/o H. No. 10, Employees Colony, Ward No. 01, Bareta,

Distt. Mansa-151501, Punjab, have changed my name and

shall hereafter be known as ARMAN SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

ARMAN

[Signature (in existing old name)]

I hitherto known as SAHIL KHAN S/o ANEES KHAN,

residing at 201-A Sector , Hazrat Nizamuddin Colony , Bhopal,

Piplani, Huzur, Bhopal, Madhya Pradesh-462022, have

changed my name and shall hereafter be known as KIAN

KHAN.

It is certified that I have complied with other legal

requirements in this connection.

 SAHIL KHAN

[Signature (in existing old name)]

————

I hitherto known as OM PRAKASH DEVAL S/o GOPAL

RAM DEVAL, R/o Aguna Bas, Dugoli, Nagaur, Jeal,

Rajasthan-341023, have changed my name and shall hereafter

be known as JAGDISH DEVAL.

It is certified that I have complied with other legal

requirements in this connection.

OM PRAKASH DEVAL

[Signature (in existing old name)]

————

I hitherto known as MOHAN MAHTO S/o RAMADHAR

MAHTO, R/o Thakur Bigha, P.O. Arai, P.S.- Daudnagar,

Aurangabad, Bihar-824143, have changed my name and shall

hereafter be known as SHIV PUJAN MAHATO.

It is certified that I have complied with other legal

requirements in this connection.

MOHAN MAHTO

[Signature (in existing old name)]

————

I hitherto known as HARUN ALL RASID MALLICK

alias JADAB MALLICK S/o ABULHAK MALLICK,

R/o- VTC Nasipur, PO- Bhagyabantapur, District- Nadia,

State- West Bengal-713130, have changed my name and

shall hereafter be known as HARUN ALL RASID MALLICK.

It is certified that I have complied with other legal

requirements in this connection.

HARUN ALL RASID MALLICK alias JADAB MALLICK

[Signature (in existing old name)]

————

I hitherto known as NAVEEN KUMAR alias NAVEEN

KUMAR CHAMAR S/o KRISHAN KUMAR, R/o Village

Bass (Ranila), Achina (153), Bhiwani, Haryana-127307, have

changed my name and shall hereafter be known as NAVEEN

KUMAR CHAMAR.

It is certified that I have complied with other legal

requirements in this connection.

NAVEEN KUMAR alias NAVEEN KUMAR CHAMAR

[Signature (in existing old name)]
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I hitherto known as KRISHNA alias KANCHAN ARORA

D/o NIRMAL DASS W/o ARJUN ARORA, R/o House No.

75, Tej Colony, Tehsil Camp, Panipat-132103, Haryana, have

changed my name and shall hereafter be known as

KANCHAN ARORA.

It is certified that I have complied with other legal

requirements in this connection.

KRISHNA alias KANCHAN ARORA

[Signature (in existing old name)]

————

I hitherto known as BALWANT SINGH DHALIWAL

S/o NIRANJAN SINGH, residing at  Nihal Singh Wala Road,

Jaid Patti, Himatpura Moga Punjab-142039, India, have

changed my name and shall hereafter be known as

BALWANT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

BALWANT SINGH DHALIWAL

[Signature (in existing old name)]

————

I hitherto known as MADHVI CHOPRA alias ROSY

SALUJA daughter of RAJEEV CHOPRA wife of SANDEEP

SALUJA, residing at 3789/4, Pakhowal Road, Jagjit Nagar,

Ludhiana, Punjab-141002, have changed my name and shall

hereafter be known as ROSY SALUJA.

It is certified that I have complied with other legal

requirements in this connection.

MADHVI CHOPRA alias ROSY SALUJA

[Signature (in existing old name)]

————

I hitherto known as VIJAY SHARMA S/o SANSARI

LAL, R/o B-4/233, Ghartholi Mohalla, PO. Pathankot, Tehsil

Pathankot, Punjab-145001, have changed my name and shall

hereafter be known as VIJAY KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

VIJAY SHARMA

[Signature (in existing old name)]

————

I hitherto known as REKHA DEVI W/o RAMAVATAR

MANDAL R/o N-209/45, Shakti Nagar Extn, Near MCD

Office, Ashok Vihar Phase-3, North West Delhi, Delhi-110052,

have changed my name and shall hereafter be known as

SUNITA.

It is certified that I have complied with other legal

requirements in this connection.

REKHA DEVI

[Thumb Impression]

I hitherto known as SAROOP CHAND alias SAROOP

MANHAS S/o SOBHA RAM, employed as SI(RM) in the

BSF(Border Security Force), Present Add: 40 Bn BSF

Raninagar, Distt. Jalpaiguri (JPG,) West Bengal PIN Code-

735133, Permanent Add: Philler (Thakraie) Jammu and Kashmir

PIN Code-182205, have changed my name and shall hereafter

be known as SAROOP MANHAS.

It is certified that I have complied with other legal

requirements in this connection.

 SAROOP CHAND alias SAROOP MANHAS

[Signature (in existing old name)]

————

I hitherto known as DARSHAN SINGH alias

GURDARSHAN SINGH S/o BALDEV SINGH, residing at

Vill-Wakilan Wala, Teh-zira, Ferozepur, Punjab, have

changed my name and shall hereafter be known as

GURDARSHAN SINGH.

It is certified that I have complied with other legal

requirements in this connection.

DARSHAN SINGH alias GURDARSHAN SINGH

[Signature (in existing old name)]

————

I hitherto known as HARMANPREET S/o BALVIR

KUMAR, residing at Vill-Soeta, PO Usmanpur, Nawanshahr,

SBS Nagar, Punjab-144515, have changed my name and

shall hereafter be known as HARMANPREET KARRDA.

It is certified that I have complied with other legal

requirements in this connection.

HARMANPREET

[Signature (in existing old name)]

————

I hitherto known as NAVDEEP SINGH SANDHU son of

IQBAL SINGH, residing at VPO Sukhna Ablu,Tehsil

Gidderbaha, District Sri Muktsar Sahib-152031 Punjab, have

changed my name and shall hereafter be known as NAVDEEP

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

NAVDEEP SINGH SANDHU

[Signature (in existing old name)]

————

 I hitherto known as VINDERJIT KAUR PADAM

W/o JAGJIT SINGH, R/o H. No. A-33, Pyramid City, Daburji

Sultanwind Link Road, By Pass, G.T. Road, Amritsar-143001,

Punjab, have changed my name and shall hereafter be known

as VINDERJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

VINDERJIT KAUR PADAM

[Signature (in existing old name)]
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I hitherto known as ASHOK HAVANUR S/o LAXMAN

HAVANUR, residing at No. 497, 2nd Main, Havanur

Extension, Nagasandra, Bangalore, Karnataka-560073, have

changed my name and shall hereafter be known as

ASHOKA H.

It is certified that I have complied with other legal

requirements in this connection.

 ASHOK HAVANUR

[Signature (in existing old name)]

————

I hitherto known as PARMILA KAUR D/o PARMJIT,

residing at Near Kulwant Industrial, Chachoki, Kapurthala,

Punjab-144632, have changed my name and shall hereafter

be known as KAUR PARMILA.

It is certified that I have complied with other legal

requirements in this connection.

PARMILA KAUR

[Signature (in existing old name)]

————

I hitherto known as MUSKAN KUMARI D/o VARINDER

KUMAR residing at H.No.-506, St.No. 3, Subhash Nagar,

Hoshiarpur, Punjab-146001, have changed my name and

shall hereafter be known as MUSKAAN.

It is certified that I have complied with other legal

requirements in this connection.

 MUSKAN KUMARI

[Signature (in existing old name)]

————

I hitherto known as DIAL RAM S/o DALIP RAM, residing

at VPO-Ramraipur, Tehsil-Nawanshahr, Distt.-SBS Nagar,

Punjab-144516, have changed my name and shall hereafter

be known as GURDIAL SINGH.

It is certified that I have complied with other legal

requirements in this connection.

DIAL RAM

[Signature (in existing old name)]

————

I hitherto known as SUBHA V D/o VENKATESH

W/o SUDHAKARA B, residing at No. 2, Srinidhi Krupa,

1st Floor, No. 14th Block, Muneshwara Layout, 1st Main, 5th

Cross, Doddabommasandra, Bangalore, Karnataka-560097,

have changed my name and shall hereafter be known as

SUBA SREE V.

It is certified that I have complied with other legal

requirements in this connection.

SUBHA V

[Signature (in existing old name)]

I hitherto known as SRIYANAKA D D/o DEVAIAH K

W/o RAKSHITH R, residing at Flat No.-220/B IV Block 58th

Cross Rajajinagar Bengaluru, Karnataka-560010, have

changed my name and shall hereafter be known as

RAKSHITHA MYTHRI.

It is certified that I have complied with other legal

requirements in this connection.

SRIYANAKA D

[Signature (in existing old name)]

————

I hitherto known as BARNALI SINGH D/o PRATAP

CHANDRA SINGH, residing at shell Northgate Apartments,

A319, Narayanapura, Kothanur Post, Bangalore,

Karnataka-560077, have changed my name and shall

hereafter be known as BARNALEE SIINGH.

It is certified that I have complied with other legal

requirements in this connection.

BARNALI SINGH

[Signature (in existing old name)]

————

I hitherto known as MANDEEP KAUR D/o PARAMJIT,

residing at Near Kulwant Industrial, Chachoki, Kapurthala,

Punjab-144632, have changed my name and shall hereafter

be known as KAUR MANDEEP.

It is certified that I have complied with other legal

requirements in this connection.

MANDEEP KAUR

[Signature (in existing old name)]

————

I hitherto known as GURBHEJ SINGH PANNU

S/o BALBIR SINGH, residing at VPO Naushehra Pannuan,

Pati Jagpur, Tarn Taran-143409, Punjab, have changed my

name and shall hereafter be known as GURBHEJ SINGH.

It is certified that I have complied with other legal

requirements in this connection.

 GURBHEJ SINGH PANNU

[Signature (in existing old name)]

————

I hitherto known as AVTAR SINGH JOHAL son of JASPAL

SINGH, residing at VPO Wadala Johal, Tehsil and District

Amritsar-143113, Punjab, have changed my name and shall

hereafter be known as AVTAR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

AVTAR SINGH JOHAL

[Signature (in existing old name)]
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I hitherto known as VED PRAKESH SINGH

S/o SIKANDER SINGH residing at Flat No.-H-1209 Nikoo

Homes 2, Bhartiya City Thanisandra Main Road, Devin

Paradise Enclave Bengaluru, Karnataka-560064, have changed

my name and I shall hereafter be known as VED SINGH.

It is certified that I have complied with other legal

requirements in this connection.

VED PRAKESH SINGH

[Signature (in existing old name)]

————

I hitherto known as V LEELA YUGANDHAR

S/o V BASAVARAJ, residing at Door No. 218, Ward

Number New 12 Yallapoor Camp Kurugodu, Post

Hagaribommanahalli Bellary, Karnataka-583116, have

changed my name and  shall hereafter be known as V

YUGANDHAR.

It is certified that I have complied with other legal

requirements in this connection.

V LEELA YUGANDHAR

[Signature (in existing old name)]

————

I hitherto known as SACHIN BHANUDAS LAWALE

son of BHANUDAS PANDURANG LAWALE, residing at

V-305, Cosmos, Magarpatta City, Hadapsar, Pune-28, have

changed my name and shall hereafter be known as SACHIN

BHANUDAS GHADGE.

It is certified that I have complied with other legal

requirements in this connection.

SACHIN BHANUDAS LAWALE

[Signature (in existing old name)]

————

I, SACHIN BHANUDAS LAWALE son of BHANUDAS

PANDURANG LAWALE, residing at V-305, Cosmos,

Magarpatta City, Hadapsar, Pune-28, have changed the name

of my minor son YUVEN SACHIN LAWALE aged 8 years

and he shall hereafter be known as YUVEN SACHIN

GHADGE.

It is certified that I have complied with other legal

requirements in this connection.

SACHIN BHANUDAS LAWALE

[Signature of Guardian]

————

I hitherto known as GAURAV KUMAR son of SHYAM

SUNDER, residing at House No. 5, Street No. 10/3,

Satjot Nagar, Block-A, Dhandra Road, Gill, Ludhiana,

Punjab-141116, have changed my name and shall hereafter

be known as GAURAV AGARWAL.

It is certified that I have complied with other legal

requirements in this connection.

 GAURAV KUMAR

[Signature (in existing old name)]

I, DAYYALA KARTHEEK son of DAYYALA KUMARA

SWAMY, R/o 2-225, Magdumpuram, Chennaraopet Mandal,

Warangal, Telangana-506332, have changed the name of

my minor daughter DAYYALA CUTY aged 2 years and she

shall hereafter be known as DAYYALA MANASWI.

It is certified that I have complied with other legal

requirements in this connection.

DAYYALA KARTHEEK

[Signature of Guardian]

————

I hitherto known as GEETA RAM NAUTIYAL S/o JAY

RAM, residing at Jawharnager, VTC Baniyari, PO

Augustmuni, Sub District Rudraprayag, District

Rudraprayag, State Uttarakhand, Pin Code 246421, have

changed my name and shall hereafter be known as GITA

RAM NAUTIYAL.

It is certified that I have complied with other legal

requirements in this connection.

GEETA RAM NAUTIYAL

[Signature (in existing old name)]

————

I hitherto known as ASHIV PACHAURI S/o ANIL

KUMAR PACHAURI, R/o 86, Mal Godam Road, Shanti

Nagar, Mathura, Uttar Pradesh-281001, have changed my

name and shall hereafter be known as SHIV PACHAURI.

It is certified that I have complied with other legal

requirements in this connection.

ASHIV PACHAURI

[Signature (in existing old name)]

————

I hitherto known as GURJEET SINGH son of

BALWINDER SINGH, R/o Village Mansurwal, Tehsil Zira,

Distt. Ferozepur, Punjab-142050, India, have changed my

name and shall hereafter be known as GURJEET SINGH

PANNU.

It is certified that I have complied with other legal

requirements in this connection.

GURJEET SINGH

[Signature (in existing old name)]

————

I hitherto known as MEETA SIDHU W/o SHIVANDER

SINGH SIDHU, R/o Ward No. 34, Sangaria Road,

Hanumangarh Junction, Distt. Hanumangarh,

Rajasthan-335512,  have  changed  my  name  and  shall

hereafter be known as NARPINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

MEETA SIDHU

[Signature (in existing old name)]
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I hitherto known as PARAMJEET KAUR W/o AVTAR

SINGH, R/o H.No. 35-D, Ekta Vihar, 1209 Ft Road, PS

Basti Guzan, Jalandhar-144002, Punjab, India, have changed

my name and shall hereafter be known as JASVIR KAUR.

It is certified that I have complied with other legal

requirements in this connection.

 PARAMJEET KAUR

[Signature (in existing old name)]

————

I hitherto known as PREETPAL SINGH SANDHU

S/o NAVTEJ SINGH, R/o VPO Mana Singh Wala, Tehsil &

District Ferozepur, Punjab-142052, have changed my name

and shall hereafter be known as PREETPAL SINGH.

It is certified that I have complied with other legal

requirements in this connection.

PREETPAL SINGH SANDHU

[Signature (in existing old name)]

————

I hitherto known as SURJIT SINGH HUNDAL

S/o HARBHAJAN SINGH, R/o VPO Lakho Ke Behram,

District-Ferozepur, Punjab-152023, have changed my name

and shall hereafter be known as SURJIT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SURJIT SINGH HUNDAL

[Signature (in existing old name)]

————

I hitherto known as BABLI W/o JAGDEV, residing at

VPO Kulasi, VTC Kulasi (30), PO Kulasi, Sub District

Bahadurgarh, District Jhajjar, State Haryana, Pin

Code-124505, have changed my name and shall hereafter

be known as BEERMATI.

It is certified that I have complied with other legal

requirements in this connection.

BABLI

[Signature (in existing old name)]

————

I hitherto known as PRITI alias PREETI KUMARI

D/o RAJ KUMAR W/o MUKESH KUMAR, residing at

A-233, Giri Marg, Rajeev Gali, Mandawali, Fazalpur,

Delhi-110092, have changed my name and shall hereafter

be known as PREETI KUMARI.

It is certified that I have complied with other legal

requirements in this connection.

PRITI alias PREETI KUMARI

[Signature (in existing old name)]

I hitherto known as KISHAN KAHAR, son of Late

SUNDAR KAHAR, employed as MTS in the Government of

India Stationery Office, Ministry of Housing & Urban Affairs,

3, Church Lane, Kolkata - 700001, residing at 49/5/H/123,

Karl Marx Sarani, Khidderpur, Kolkata-700023, have changed

my name and shall hereafter be known as KISHAN GOND.

It is certified that I have complied with other legal

requirements in this connection.

KISHAN KAHAR

[Signature (in existing old name)]

————

I hitherto known as PARSHANT S/o BAL KRISHAN,

residing at 262-B, DDA Janta Flats, Paschim Vihar Extension,

New Delhi-110063, have changed my name and shall hereafter

be known as PRASHANT KALIA.

It is certified that I have complied with other legal

requirements in this connection.

 PARSHANT

[Signature (in existing old name)]

————

I hitherto known as RAVINDER KAUR Wife of RESHAM

SINGH, residing at Village Kahlwan, PO Qadian, Gurdaspur,

Punjab-143516, have changed my name and shall hereafter

be known as HARWINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

RAVINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as BOURAMMA DALAWAI alias

DONNI LAVANYA D/o BASAPA W/o KURUBA

RAGHAVENDRA, R/o H.No. 1-121, BC Colony, Chirutapalli

Village, Urukunda PO, Kurnool District, Andhra

Pradesh-518344, have changed my name and shall hereafter

be known as DONNI LAVANYA.

It is certified that I have complied with other legal

requirements in this connection.

BOURAMMA DALAWAI alias DONNI LAVANYA

[Signature (in existing old name)]

————

I hitherto known as RAM PRAKASH SINGH

S/o DVARIKA SINGH, residing at Hadira, Gursanda, Sitapur,

Uttar Pradesh - 261151, have changed my name and shall

hereafter be known as RAJENDRA SINGH.

It is certified that I have complied with other legal

requirements in this connection.

RAM PRAKASH SINGH

[Signature (in existing old name)]
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 I hitherto known as HARMANDEEP S/o SURJIT

SINGH, residing at VPO Baran, Tehsil Phagwara, Distt.

Kapurthala-144403, Punjab, India have changed my name

and shall hereafter be known as HARMANDEEP MEHMI.

It is certified that I have complied with other legal

requirements in this connection.

 HARMANDEEP

[Signature (in existing old name)]

————

I hitherto known as KULBIR KAUR W/o VIRENDER

PAL SINGH, residing at H.No. 723, Ward No. 6, Mukatpura

Mohalla, Banga, Distt. SBS Nagar-144505, Punjab, India,

have changed my name and shall hereafter be known as

SIMRANPREET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

KULBIR KAUR

[Signature (in existing old name)]

————

I hitherto known as HARPREET SINGH

S/o SUKHWINDER SINGH, R/o Street No. 1, Mohalla

Santpura, Kapurthala, Punjab, have changed my name and

shall hereafter be known as SINGH HARPREET.

It is certified that I have complied with other legal

requirements in this connection.

HARPREET SINGH

[Signature (in existing old name)]

————

I hitherto known as GAGAN S/o BALVIR SINGH,

R/o House No-97, Sahlon, Shaheed Bhagat Singh Nagar,

Punjab-144421, have changed my name and shall hereafter

be known as GAGANJIT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

 GAGAN

[Signature (in existing old name)]

————

I, VAKEEL SINGH SANDHU S/o AMARJEET SINGH

R/o Najabat, Kokrian, Kanianwali, Sri Muktsar Sahib,

Punjab-151212, have changed the name of my minor son

ARMAN SINGH SANDHU aged 08 Years and he shall

hereafter be known as ARMAAN SINGH SANDHU.

It is certified that I have complied with other legal

requirements in this connection.

VAKEEL SINGH SANDHU

[Signature of Guardian]

I hitherto known as MALKEET SINGH NANDHA

S/o KASHMIR SINGH, R/o VPO Khai Pheme Ki, Tehsil &

District-Ferozepur, Punjab-152003, have changed my name

and shall hereafter be known as MALKEET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

 MALKEET SINGH NANDHA

[Signature (in existing old name)]

————

I hitherto known as JAGMEET SINGH SANDHA

S/o DALJIT SINGH, R/o Dulchi Ke Road Gol Bagh, Near

Polytechnic College, Ferozepur City, Punjab-152002, have

changed my name and shall hereafter be known as JAGMEET

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

JAGMEET SINGH SANDHA

[Signature (in existing old name)]

————

I hitherto known as NAVDEEP KAUR D/o SATPAL

SINGH W/o BALRAJ SINGH, R/o Agwad Rai Ka, Ghal

Kalan, Distt-Moga, Punjab-142048, have changed my name

and shall hereafter be known as MANJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

NAVDEEP KAUR

[Signature (in existing old name)]

————

I hitherto known as GURPREET SINGH S/o IQBAL SINGH

SANDHAR, R/o Village Odhra, Tehsil Dasuya, Distt.

Hoshiarpur, Punjab, have changed my name and shall

hereafter be known as GURPREET SINGH SANDHAR.

It is certified that I have complied with other legal

requirements in this connection.

GURPREET SINGH

[Signature (in existing old name)]

————

I hitherto known as VAIBHAV S/o ARUN KUMAR,

residing at H. D-15, Main Kanti Nagar, Krishna Nagar, H.O.

East Delhi, Delhi-110051, have changed my name and shall

hereafter be known as VAIBHAV CHAUDHARY.

It is certified that I have complied with other legal

requirements in this connection.

VAIBHAV

[Signature (in existing old name)]
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I hitherto known as GURMEET KAUR W/o IQBAL
SINGH, R/o VPO Khanal Kalan, Tehsil Dirba, Distt Sangrur,
Punjab, have changed my name and shall hereafter be known
as SARBJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

 GURMEET KAUR
[Signature (in existing old name)]

————

I, KALJEET SINGH AULAKH S/o SUCHA SINGH,
R/o H.No. 609 Ward No. 12 Mohalla Dharampura
Qadian-143516, Distt. Gurdaspur, Punjab, have changed the
name of my minor son EKAMPREET SINGH Age 12 Years and
shall hereafter be known as EKAMPREET SINGH AULAKH.

It is certified that I have complied with other legal
requirements in this connection.

KALJEET SINGH AULAKH
[Signature of Guardian

————

I hitherto known as BIMLA W/o CHARAN DASS, R/o
Mohalla Ravidas Pura, Nurmahal, Tehsil Phillaur, Distt.
Jalandhar, Punjab, have changed my name and shall hereafter
be known as BIMLA RANI.

It is certified that I have complied with other legal
requirements in this connection.

BIMLA
[Signature (in existing old name)]

————

I hitherto known as GURBINDER S/o JASVIR SINGH,
R/o Village Dhagara, P.O. Talwan, Tehsil Phillaur, Distt.
Jalandhar, Punjab, have changed my name and shall hereafter
be known as GURBINDER SUNIARA.

It is certified that I have complied with other legal
requirements in this connection.

GURBINDER
[Signature (in existing old name)]

————

I, DANESH KUMAR S/o LAL CHAND, R/o VPO
Pandori Rajputan, Tehsil & Distt. Hoshiarpur, Punjab, have
changed the name of my minor daughter SANIA age 13
years and she shall hereafter be known as SANIA SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

DANESH KUMAR
[Signature of Guardian]

————

I hitherto known as PALLAVI HARISH alias PALLAVI
SUDHIR KANCHAN W/o HARISH LAHR D/o SUDHIR
KRISHNA KANCHAN, residing at B704, Eden Park, Near
Ganapathi Chowk, Viman Nagar, Pune, Maharashtra-411014,
have changed my name and shall hereafter be known as
PALLAVI LAHR.

It is certified that I have complied with other legal
requirements in this connection.

PALLAVI HARISH alias PALLAVI SUDHIR KANCHAN
[Signature (in existing old name)]

I hitherto known as BALJIT KAUR BAINS W/o AVTAR

SINGH, R/o Village Salempur, PO Rahon, Nawanshahr,

Shaheed Bhagat Singh Nagar, Punjab-144514, have changed

my name and shall hereafter be known as BALJIT KAUR

KALER.

It is certified that I have complied with other legal

requirements in this connection.

BALJIT KAUR BAINS

[Signature (in existing old name)]

————

I hitherto known as KULDEEP KAUR SANDHA

W/o JAGMEET SINGH, R/o Dulchi Ke Road Gol Bagh,

Near Polytechnic College, Ferozepur City, Punjab-152002, have

changed my name and shall hereafter be known as KULDEEP

KAUR.

It is certified that I have complied with other legal

requirements in this connection.

KULDEEP KAUR SANDHA

[Signature (in existing old name)]

————

I hitherto known as BALJIT KAUR W/o RANJEET

SINGH, residing at Chardi Patti, Lakhmirwala, PO Sunam,

District Sangrur, Punjab-148028, India, have changed my

name and shall hereafter be known as RAJ KAUR.

It is certified that I have complied with other legal

requirements in this connection.

 BALJIT KAUR

[Thumb Impression]

————

I hitherto known as GURDEV SINGH SANDHU

S/o GURNAM SINGH, R/o Dhani Aroor Singh Abohar,

District-Fazilka, Punjab-152116, have changed my name

and shall hereafter be known as GURDEV SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURDEV SINGH SANDHU

[Signature (in existing old name)]

————

 I hitherto known as PARAMJEET SINGH S/o SURJAN

LAL, residing at Village Wariana, PO Nagra, Distt.

Jalandhar-144013, Punjab, India, have changed my name

and shall hereafter be known as PARAMJIT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

PARAMJEET SINGH

[Signature (in existing old name)]
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I hitherto known as BAG SINGH son of LACHHMAN

DASS, residing at Village Jagatpur Jattan, Distt. Kapurthala-

144402, Punjab, India, have changed my name and shall

hereafter be known as BAAG SINGH.

It is certified that I have complied with other legal

requirements in this connection.

BAG SINGH

[Signature (in existing old name)]

————

I hitherto known as RAJENDRA PRASHAD alias

RAJENDRA PRASAD S/o CHANDRA DUTT PANT,

R/o Ward No. 16, Opp  Nagali Ashram Wali Gali, Subhash

Nagar, Kashipur, Udham Singh Nagar, Uttarakhand-244713,

have changed my name and shall hereafter be known as

RAJENDRA PRASAD PANT.

It is certified that I have complied with other legal

requirements in this connection.

RAJENDRA PRASHAD alias RAJENDRA PRASAD

[Signature (in existing old name)]

————

I hitherto known as MOHD SHAHID S/o MOHAMMAD

ISRAIL, R/o 44/4, Faithful Ganj, Kanpur Cantt, Kanpur Nagar,

Uttar Pradesh-208004, have changed my name and shall

hereafter be known as MOHAMMAD SHAHID.

It is certified that I have complied with other legal

requirements in this connection.

 MOHD SHAHID

[Signature (in existing old name)]

————

I hitherto known as SAHEJ CHABBRA S/o AMARJIT

CHABBRA, residing at 10/136 Malviya Nagar New Delhi-

110017, have changed my name and shall hereafter be known

as GUNEET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SAHEJ CHABBRA

[Signature (in existing old name)]

————

I hitherto known as AKANSHA SINGH KUSHWAH alias

AKANSHA SINGH alias AKANSHA GOUR daughter of

SURENDRA SINGH GOUR wife of Shri AMIT PRATAP

SINGH KUSHWAH, residing at 08, Anupam Nagar, Sachin

Tendulkar Road, Gwalior, MP-474011, have changed my name

and shall hereafter be known as AKANSHA SINGH

KUSHWAH.

It is certified that I have complied with other legal

requirements in this connection.

AKANSHA SINGH KUSHWAH alias AKANSHA SINGH

alias AKANSHA GOUR

[Signature (in existing old name)]

I hitherto known as SEEMA RANI W/o HARJINDER,

R/o H. No. 11/285, Mohalla New Arya Nagar, Kartarpur

(Rural), Jalandhar, Punjab-144801, have changed my name

and shall hereafter be known as SEEMA SONDHI.

It is certified that I have complied with other legal

requirements in this connection.

SEEMA RANI

[Signature (in existing old name)]

————

I hitherto known as DEEPAK KUMAR S/o SAJJAN

KUMAR SULTANIA, R/o Near Zila School, Dr. Amulya

Ghosh Road, Kharmanchak, A-501, Okhandiar Complex,

Jagdishpur, Bhagalpur, Bihar-812001, have changed my

name and shall hereafter be known as DEEPAK KUMAR

SULTANIA.

It is certified that I have complied with other legal

requirements in this connection.

DEEPAK KUMAR

[Signature (in existing old name)]

————

I hitherto known as VINAY KUMAR SINGH

S/o RANVEER SINGH, R/o G-5, 3rd Floor, Sector-49,

South City-II, Gurgaon, Haryana-122018, have changed my

name and shall hereafter be known as VINAY RATHORE.

It is certified that I have complied with other legal

requirements in this connection.

VINAY KUMAR SINGH

[Signature (in existing old name)]

————

I hitherto known as KARANTI KUMAR BHALLA

S/o RAMSARAN DAS BHALLA, residing at 2B/47, Opp.

Post Office Ramesh Nagar, New Delhi-110015, have

changed my name and shall hereafter be known as KRANTI

BHALLA.

It is certified that I have complied with other legal

requirements in this connection.

KARANTI KUMAR BHALLA

[Signature (in existing old name)]

————

I hitherto known as SAI KALYANI KUMAR daughter of

RAJESH KUMAR, residing at 325-326, Sri Sai Niwas,

Street No. 2, Kundan Nagar, Ferozepur City, have changed

my name and shall hereafter be known as SAI KALYANI.

It is certified that I have complied with other legal

requirements in this connection.

SAI KALYANI KUMAR

[Signature (in existing old name)]
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I hitherto known as HARJINDER KAUR SANDHU,

W/o MAKHAN SINGH, R/o Sandh Van, Sandwan, Shaheed

Bhagat Singh Nagar, Punjab-144503, have changed my name

and shall hereafter be known as HARJINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

HARJINDER KAUR SANDHU,

[Signature (in existing old name)]

————

I hitherto known as ROSY D/o SATPAL,

R/o Nawan Pind Ariyan Tehsil Nakodar, Jalandhar,

Punjab-144043, have changed my name and shall hereafter

be known as ROSY MEHMI.

It is certified that I have complied with other legal

requirements in this connection.

ROSY

[Signature (in existing old name)]

————

I hitherto known as KASHYAP KUSUMBEN

RAJKUMAR, W/o KASHYAP RAJKUMAR, R/o 197,

Rang Upvan, Rahadpor, Rahadpor, Bharuch, Bharuch,

Gujarat-392001, have changed my name and shall hereafter

be known as Smt KUSUM KUMARI.

It is certified that I have complied with other legal

requirements in this connection.

KASHYAP KUSUMBEN RAJKUMAR

[Signature (in existing old name)]

————

I, SANJIV KUMAR S/o BALBIR CHAND, R/o H. No. 90/

16, Nagra, Jalandhar, Punjab-144021, I have changed the

name of my minor daughter MEENAKSHI aged about 15

years and she shall hereafter be known as

MEENAKSHI KUMARI.

It is certified that I have complied with other legal

requirements in this connection.

SANJIV KUMAR

[Signature of Guardian]

————

I hitherto known as KAJAL D/o SODHI RAM, R/o

Mandial, Hoshiarpur, Punjab-144105, have changed my name

and shall hereafter be known as KAJAL KAUR.

It is certified that I have complied with other legal

requirements in this connection.

KAJAL

[Signature (in existing old name)]

I hitherto known as BALJINDER SINGH S/o SARBJIT

SINGH, R/o Vill-Johal, Po-Bolina, Jalandhar, Punjab-

144101, have changed my name and shall hereafter be

known as SINGH BALJINDER.

It is certified that I have complied with other legal

requirements in this connection.

BALJINDER SINGH

[Signature (in existing old name)]

————

I hitherto known as RAGINA DASS, W/o EMANUAL

KAHLON, R/o Near Gurudwara Lehndi Patti, Khurdpur,

Jalandhar, Punjab-144102, have changed my name and shall

hereafter be known as RAJVINDER KAUR ATWAL.

It is certified that I have complied with other legal

requirements in this connection.

RAGINA DASS

[Signature (in existing old name)]

————

I hitherto known as SULTANA, W/o MOHAMAD

LIAQAT, R/o Mohalla Khatika, Malerkotla, Punjab-148023,

have changed my name and shall hereafter be known as

AATIKA SULTANA.

It is certified that I have complied with other legal

requirements in this connection.

SULTANA

[Signature (in existing old name)]

————

I hitherto known as RAMESH S/o HARI RAM, R/o Near

Boria Di Dharamshala, Bhinder Kalan, Bhinder Moga,

Punjab-142041, have changed my name and shall hereafter

be known as HARMESH.

It is certified that I have complied with other legal

requirements in this connection.

RAMESH

[Signature (in existing old name)]

————

I hitherto known as RANJIT SINGH MAHAL S/o DALIP

SINGH, R/o Vill Sahari, Chima, Gurdaspur, Punjab-143519,

have changed my name and shall hereafter be known as

RANJIT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

RANJIT SINGH MAHAL

[Signature (in existing old name)]
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I hitherto known as SANGEETA DEVI W/o SATISH

KUMAR, R/o WZ-721/A Gali-1, Old Mehrauli Road,

Palam, South West Delhi 110045, have changed my name

and shall hereafter be known as SANGITA.

It is certified that I have complied with other legal

requirements in this connection.

SANGEETA DEVI

[Signature (in existing old name)]

————

I hitherto known as MERILY DKHAR, daughter of (Late)

KHRONIK KHARRNGI, employed as Field Assistant at

Zoological Survey of India, North Eastern Regional Centre,

Risa Colony, Shillong - 793003, resident of C/O D Balashan

Lyngdoh, Near Presbyterian Church, Sohryngkham Lulong,

Sohryngkham, East Khasi Hills, Sohryngkham, Meghalaya -

793015, have changed my name and shall hereafter be known

as MERILY SHANDI DKHAR.

It is certified that I have complied with other legal

requirements in this connection.

MERILY DKHAR

[Signature (in existing old name)]

————

I hitherto known as AKANSHA AGARWAL, W/o

SAMYAK JAIN, R/o 95/24A, Vibhav Nagar, Sector-3

Extension, Firozabad, Uttar Pradesh-283203, have changed

my name and shall hereafter be known as AKANSHA JAIN.

It is certified that I have complied with other legal

requirements in this connection.

AKANSHA AGARWAL

[Signature (in existing old name)]

————

I hitherto known as MAMTA RANI W/o AMIT KUMAR,

R/o H.No. D17/1330, GAli No. 7, Kartar Nagar, Chheharta,

Distt. Amritsar, Punjab, have changed my name and shall

hereafter be known as MAMTA SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

MAMTA RANI

[Signature (in existing old name)]

————

I hitherto known as SHABANAM HASAN ANSARI,

W/o MENHDI HASAN, R/o 86, Hidayat Nagar, Lakhimpur,

Kheri, Uttar Pradesh-262701, have changed my name and

shall hereafter be known as SHABNAM HASAN.

It is certified that I have complied with other legal

requirements in this connection.

SHABANAM HASAN ANSARI

[Signature (in existing old name)]

I hitherto known as YADAVLAL PRASAD

S/o RAMESHWAR PRASAD, R/o Ward No. 3 Pithampur

Dhar, Madhya Pradesh 454775, have changed my name and

shall hereafter be known as YADO LAL PRASAD.

It is certified that I have complied with other legal

requirements in this connection.

YADAVLAL PRASAD

[Signature (in existing old name)]

————

I hitherto known as DEEPAK KUMAR S/o RAM

DUTT, residing at Sirauda, Jageshwar Range, Almora,

Uttarakhand-263623, have changed my name and shall

hereafter be known as DEEPAK BHATT.

It is certified that I have complied with other legal

requirements in this connection.

 DEEPAK KUMAR

[Signature (in existing old name)]

————

I hitherto known as HALEEMA D/o IBRAHIM

W/o M A MOHAMMED ALI, residing at No. 3/61/1,

Ganapathy Street, Madikere, Madikere H O, Kodagu,

Karnataka-571201, have changed my name and I shall hereafter

be known as HALEEMA MOHAMMED ALI.

It is certified that I have complied with other legal

requirements in this connection.

HALEEMA

[Signature (in existing old name)]

————

I hitherto known as RAJU G S/o GLADEN BABU, residing

at No. 134, Doddanna Nagar, Kaval Byrasandra, R T Nagar,

Bengaluru, Karnataka- 560032, have changed my name and

I shall hereafter be known as JOHN PETER RAJU, I have

changed my name only, not my religion.

It is certified that I have complied with other legal

requirements in this connection.

RAJU G

[Signature (in existing old name)]

————

I hitherto known as MAHERUNNISA alias

MEHARUNNISA D/o MOHAMMED ALI W/o SYED ILYAS

PASHA, residing at #23/5 Near K C General Hospital

Mohammadan Block, Malleshwaram, Bangalore, Karnataka-

560003, have changed my name and I shall hereafter be

known as MEHAR ILYAS.

It is certified that I have complied with other legal

requirements in this connection.

MAHERUNNISA alias MEHARUNNISA

[Signature (in existing old name)]
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I hitherto known as MANINDER PAL SINGH THIND

S/o DARSHAN SINGH, residing at Village Ghumari Wala,

PO Mallan Wala, Tehsil Zira, Ferozepur, Punjab-152021, have

changed my name and I shall hereafter be known as

MANINDER PAL SINGH.

It is certified that I have complied with other legal

requirements in this connection.

MANINDER PAL SINGH THIND

[Signature (in existing old name)]

————

I hitherto known as MITHLESH KUMARI

W/o Late NARENDER PRAKASH JAIN, R/o House

No. 415 Jalam Mohalla Village Tughlakabad New Delhi

110044, have changed my name and shall hereafter be known

as MITHLESH KUMARI JAIN.

It is certified that I have complied with other legal

requirements in this connection.

MITHLESH KUMARI

[Signature (in existing old name)]

————

I hitherto known as PARMJIT KAUR W/o BHUPINDER

SINGH SANDHU, R/o Village Sadiq District Faridkot, Punjab,

have changed my name and shall hereafter be known as

PARMJIT KAUR SANDHU.

It is certified that I have complied with other legal

requirements in this connection.

PARMJIT KAUR

[Signature (in existing old name)]

————

I, MRIDUL DUBEY S/o VISHNU DATT DUBEY,

R/o B-20 Officer Colony, Circuit House Cantt, Kanpur

Cantt, Kanpur Nagar, Uttar Pradesh-208004, I have changed

the name of my minor son REHAN REGHUNATHAN

DUBEY aged about 13 Years and he shall hereafter be known

as RACHIN RAGHUNATHAN DUBEY.

It is certified that I have complied with other legal

requirements in this connection.

MRIDUL DUBEY

[Signature of Guardian]

————

I hitherto known as AJAY KUMAR S/o JAGDISH

SHARMA, R/o 14194 1, Near Radha Swami Satsang Ghar,

Tibba Road, Guru Gobind Singh Nagar, Basti Jodhewal,

Ludhiana, Punjab-141007, have changed my name and shall

hereafter be known as AJAY SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

AJAY KUMAR

[Signature (in existing old name)]

I hitherto known as GUDIYA DEVI W/o PRAVEEN

KUMAR, residing at 116, mukhyabadi, VTC Siddheshwar,

PO Dhamana, Sub District Sanchore, District Jalor, State

Rajasthan, Pin Code-343041, have changed my name and

shall hereafter be known as GUDIYA BAI.

It is certified that I have complied with other legal

requirements in this connection.

GUDIYA DEVI

[Signature (in existing old name)]

————

I hitherto known as RANI W/o SHINDER PAL, R/o Patti

Jasse Ki, VPO Bara Pind, Tehsil Phillaur Jalandhar,

Punjab 144418, have changed my name and shall hereafter

be known as RANI SUMAN.

It is certified that I have complied with other legal

requirements in this connection.

RANI

[Thumb Impression]

————

I hitherto known as DALBIR KAUR wife of GURDIAL

SINGH, residing at VPO Gazikot, District Gurdaspur,

Punjab-143530, have changed my name and shall hereafter

be known as RAJWANT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

DALBIR KAUR

[Signature (in existing old name)]

————

I hitherto known as BOOTA SINGH S/o JOGINDER

SINGH, residing at Kabbar Wachha District Ferozepur

Punjab-142060, have changed my name and shall hereafter

be known as DARBARA SINGH

It is certified that I have complied with other legal

requirements in this connection.

BOOTA SINGH

[Signature (in existing old name)]

————

I hitherto known as HARJIT SINGH DHALIWAL

S/o KALA SINGH, residing at puranapatti, Dhurkot Ransih

Moga Punjab-142055, India, have changed my name and

shall hereafter be known as HARJIT SINGH

It is certified that I have complied with other legal

requirements in this connection.

HARJIT SINGH DHALIWAL

[Signature (in existing old name)]
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I hitherto known as KULWINDER KAUR wife of

GURJEET SINGH PANNU, R/o Village Mansurwal, Tehsil

Zira, Distt. Ferozepur, Punjab, India (142050), have changed

my name and shall hereafter be known as KULWINDER

KAUR PANNU.

It is certified that I have complied with other legal

requirements in this connection.

KULWINDER KAUR

[Signature (in existing old name)]

————

I, SEEMA RANI wife of RAKESH KUMAR

BALU, residing at Village Umarpur Kalan, Umarpur, Distt.

Jalandhar-144039, Punjab, India, have changed the name of

my minor daughter NEHA age 8 years and she shall hereafter

be known as NEHA BALU.

It is certified that I have complied with other legal

requirements in this connection.

SEEMA RANI

[Signature of Guardian]

————

I hitherto known as MONIKA SANDHU W/o JASPAL

SANDHU, residing at H.No. 304, New Dashmesh Nagar,

Near Park Gas Pipeline, Jalandhar-II, Jalandhar,

Punjab-144007, have changed my name and shall hereafter

be known as MONIKA BAINS.

It is certified that I have complied with other legal

requirements in this connection.

MONIKA SANDHU

[Signature (in existing old name)]

————

I hitherto known as BALJIT KAUR W/o SUKHPAL

SINGH DHANJU, residing at H.No. 67, Gulmohar Complex,

Desu Majra Kharar, SAS Nagar (Mohali), Punjab-140301,

have changed my name and shall hereafter be known as

BALJIT KAUR DHANJU.

It is certified that I have complied with other legal

requirements in this connection.

BALJIT KAUR

[Signature (in existing old name)]

————

I hitherto known as NEERAJ S/o KEWAL KRISHAN,

R/o House No. B-17/580, Prem Garh Sutehri Road, Near

Lakh Datta, Tehsil Hoshiarpur, Punjab-146001, have changed

my name and shall hereafter be known as NEERAJ

KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

NEERAJ

[Signature (in existing old name)]

I hitherto known as SARASWATHI W/o S R

SHIVANANDA, R/o 1-2-47/3 In Vijetha Green Homes,

Near Telephone Exchange, Nizampet Road, Tirumalagiri,

Po- Kukatpally, Distt. Hyderabad, Telangana-500072, have

changed my name and shall hereafter be known as

SARASWATHI SHIVANANDA.

It is certified that I have complied with other legal

requirements in this connection.

SARASWATHI

[Signature (in existing old name)]

————

I hitherto known as ARUN N S/o ANANDA GOWDA

NADUMANE, R/o 1-14, Kadirudyavara, Belthangady,

Dakshina Kannada, Karnataka-574228, have changed my

name and shall hereafter be known as ARUN NADUMANE.

It is certified that I have complied with other legal

requirements in this connection.

ARUN N

[Signature (in existing old name)]

————

I, JASPAL SANDHU S/o BHAG MAL, residing at

H.No 304, New Dashmesh Nagar, Near Park Gas Pipeline,

Jalandhar-II, Jalandhar, Punjab-144007, have changed the

name of my minor daughter SADHIKA aged 14 years and

she shall hereafter be known as SADHIKA SANDHU.

It is certified that I have complied with other legal

requirements in this connection.

JASPAL SANDHU

[Signature of Guardian]

————

I hitherto known as SAROJ KEDIA W/o MANOJ

KUMAR KEDIA, R/o 12, Preethi Layout, Lingabudhi Palya,

Srirampura, PO Kuvempunagar, Distt. Mysuru,

Karnataka-570023, have changed my name and shall

hereafter be known as SAROJ KUMARI KEDIA.

It is certified that I have complied with other legal

requirements in this connection.

SAROJ KEDIA

[Signature (in existing old name)]

————

I hitherto known as HAPPY S/o KRISHAN,

R/o H.No. 1147/D, Pana Begwan, Bawana, North West

Delhi-110039, have changed my name and shall hereafter

be known as HAPPY SEHRAWAT.

It is certified that I have complied with other legal

requirements in this connection.

HAPPY

[Signature (in existing old name)]
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I hitherto known as RAJESH KUMAR S/o SAJJAN

KUMAR SINGHANIA, residing at WZ-313, Gali No. 12,

Lajwanti Garden, Nangal Raya, South West Delhi,

Delhi-110046, have changed my name and shall hereafter

be known as RAJESH SINGHANIA.

It is certified that I have complied with other legal

requirements in this connection.

RAJESH KUMAR

[Signature (in existing old name)]

————

I hitherto known as SUMITRA W/o RAMESH,

R/o Punukada Teela Khirak, Bagan, Tikamgarh, orchha,

Madhya Pradesh-472246, have changed my name and shall

hereafter be known as SHEELA.

It is certified that I have complied with other legal

requirements in this connection.

SUMITRA

[Signature (in existing old name)]

————

I hitherto known as NINDER KAUR W/o SATPAL SINGH,

residing at Village Burj Lambra, Ludhiana Punjab-141008,

India, have changed my name and shall hereafter be known

as NARINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

NINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as RAVINDER SINGH VIRK

S/o LAKHWINDER SINGH, R/o Village Kotwal, PO SBS

College, District-Ferozepur, Punjab-152004, have changed

my name and shall hereafter be known as RAVINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

RAVINDER SINGH VIRK

[Signature (in existing old name)]

————

I hitherto known as MOHAMMED NURUL AMIN

S/o SYED ABDUL MAZID, R/o H.No. 191, Abdul Hasib

Road, Bishnupally, Hojai(MB), Assam-782435, have

changed my name and shall hereafter be known as SYED

NURUL AMIN.

It is certified that I have complied with other legal

requirements in this connection.

MOHAMMED NURUL AMIN

[Signature (in existing old name)]

I hitherto known as CHHOTU BATHAM

S/o RAMPRAKASH BATHAM, residing at No. 00 Nazir

Ki Bagiya, Ward No. 15, Seondha, Datia, Madhya

Pradesh-475682, have changed my name and shall hereafter

be known as SHUBHAM KASHYAP.

It is certified that I have complied with other legal

requirements in this connection.

CHHOTU BATHAM

[Signature (in existing old name)]

————

I hitherto known as BIJOY BAITHA alias BIJOY BOITHA

S/o LATE DEVI LAL BAITHA, R/o Bengdubi, PO Bengdubi,

Ps Bagdogra, Distt. Darjeeling (WB)-734424, have changed

my name and shall hereafter be known as BIJOY BAITHA.

It is certified that I have complied with other legal

requirements in this connection.

BIJOY BAITHA alias BIJOY BOITHA

[Signature (in existing old name)]

————

I hitherto known as SASIKALA M B W/o SHIVAKUMAR

K O, R/o 4955/1 K H B colony, Near P and T Colony,

Nanjangud (Rural), mysore, Karnataka-571301, have

changed my name and shall hereafter be known as

SHASHIKALA M B.

It is certified that I have complied with other legal

requirements in this connection.

SASIKALA M B

[Signature (in existing old name)]

————

I hitherto known as KHET SINGH son of SHRI SWAROOP

SINGH, employed as Army officer in the 5571, ASC Bn (MT)

residing at 5571, ASC Bn (MT)-905571, C/o 56 APO, have

changed my name and shall hereafter be known as KHETRA

PAL SINGH BHATI.

It is certified that I have complied with other legal

requirements in this connection.

KHET SINGH

[Signature (in existing old name)]

————

I hitherto known as MAYA BOSE W/o KALIPADA BOSE,

residing at VTC: Ganesnagar, PO Ganeshnagar, District:

South 24 Parganas, State West Bengal, Pin code-743357,

have changed my name and shall hereafter be known as

MAYA RANI BOSE.

It is certified that I have complied with other legal

requirements in this connection.

MAYA BOSE

[Signature (in existing old name)]
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I hitherto known as INDERJIT KAUR W/o SARBJIT

SINGH, residing at Basant Nagar, Partap Singh Wala, District

Ludhiana, Punjab-141008, India, have changed my name and

shall hereafter be known as NIRMAL KAUR

It is certified that I have complied with other legal

requirements in this connection.

INDERJIT KAUR

[Signature (in existing old name)]

————

I, PRITI RASTOGI W/o SHRI (Late) RAJEEV KUMAR,

residing at 004, Anubhuti Block, Sunrise Apartment, L.D.A.

Sector-P, Mansarover Yojna, Kanpur Road, Lucknow-226025

(U.P.), have changed the name of my minor daughter AVENI

Aged 14 Years and she shall hereafter be known as AVENI

KUMAR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

PRITI RASTOGI

[Signature of Guardian]

————

I hitherto known as KHUSHBOO KUMARI

D/o BALMIKI PRASAD and W/o AJAY KUMAR,

R/o Tilaiya, P.O. Pathraura, Chhabilapur, Nalanda,

Bihar-803116, have changed my name and shall hereafter

be known as KHUSHBU KUMARI.

It is certified that I have complied with other legal

requirements in this connection.

KHUSHBOO KUMARI

[Signature (in existing old name)]

————

I hitherto known as GUDALA ANUSHA D/o SURYA

RAO POTHULA, W/o Gudala Suresh Kumar residing at

Flat No. D1/11, SBI Staff Quarters, Magadi Road, Binnyston

Garden Bengaluru, Karnataka-560023, have changed my name

and I shall hereafter be known as ANUSHA POTHULA.

It is certified that I have complied with other legal

requirements in this connection.

GUDALA ANUSHA

[Signature (in existing old name)]

————

I hitherto known as DALJIT KAUR PANNU

W/o GURBHEJ SINGH PANNU, residing at VPO Naushehra

Pannuan, Pati Jagpur, Tarn Taran-143409, Punjab, have

changed my name and shall hereafter be known as DALJIT

KAUR.

It is certified that I have complied with other legal

requirements in this connection.

DALJIT KAUR PANNU

[Signature (in existing old name)]

I hitherto known as HONEYDEEP KAUR SIDHU daughter

of DEVINDER SINGH, wife of GURMEET SINGH, residing

at H.No. 554, Near Dushera Ground, Outside Zira Gate,

Guru Ram Dass Nagar, Ferozepur City, Tehsil and District

Ferozepur-152002, Punjab, changed my name and shall

hereafter be known as HONEYDEEP KAUR.

It is certified that I have complied with other legal

requirements in this connection.

HONEYDEEP KAUR SIDHU

[Signature (in existing old name)]

————

I hitherto known as DILIP S/o YADORAO BORBAN,

residing at Gram-badegaon, PO Birul Bazar, Teh-multai,

Distt. betul, Madhya Pradesh-460666, have changed my
name and I shall hereafter be known as DEELIP BORBAN.

It is certified that I have complied with other legal

requirements in this connection.

DILIP

[Signature (in existing old name)]

————

I hitherto known as ANJALI DHAWAN W/o MUKESH

KUMAR JHA, residing at A 402 Fortuna Blue Wings,
Talacauvery Layout Vtc Basavanagar, PO Doddanekkundi

District Bengaluru, State Karnataka-560037, have changed

my name and shall hereafter be known as ANJALI JHA.

It is certified that I have complied with other legal

requirements in this connection.

ANJALI DHAWAN

[Signature (in existing old name)]

————

I Hitherto known as MANIKANDAN S/o RANGAPPA,

residing at No. 218 1st Floor 9th Main Road Arekere Mico

Layout 1st Stage JP Nagar 7th Phase Bangalore South

Bengaluru Karnataka 560076, have changed my name and

shall hereafter be known as MANI KANDAN.

It is certified that I have complied with other legal

requirements in this connection.

MANIKANDAN

[Signature (in existing old name)]

————

I hitherto known as ANKITA KRISHNESHWARI VERMA

alias VERMA ANKITA KRISHNESHWARI alias ANKITA

VERMA alias ANKITA alias VERMA ANKITAA

KRISHNESHWARI CHARAN alias ANKITA

KRISHNESHWARI CHARAN VERMA

D/o KRISHNESHWARI CHARAN VERMA, residing at D

404 Pratik CHS Vaiti Wadi Ramchandra Nagar No. 3 Thane

West Thane, Thane Maharashtra-400604, have changed my

name and shall hereafter be known as ANKITA VERMA.

It is certified that I have complied with other legal

requirements in this connection.

ANKITA KRISHNESHWARI VERMA alias VERMA

ANKITA KRISHNESHWARI alias ANKITA VERMA alias

ANKITA alias VERMA ANKITAA KRISHNESHWARI

CHARAN alias ANKITA KRISHNESHWARI CHARAN

VERMA

[Signature (in existing old name)]
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I hitherto known as POORVISHAA V S alias

POORVISHAA D/o SATHIYAMOORTHY, W/o VEDHA

VIJAY, residing at No 589 11th Block Kannadasan

Salai J J Nagar Mogappair East chennai Thiruvallur,

Tamilnadu-600037, have changed my name and shall

hereafter be known as POORVISHAA VIJAY.

It is certified that I have complied with other legal

requirements in this connection.

POORVISHAA V S alias POORVISHAA

[Signature (in existing old name)]

————

I hitherto known as JOHNNY JACOB alias JOHNY JACOB

D S/o DANIEL JEYAKUMAR, residing at No J407 4th Floor

Nandi Citadel 1A Main Road Akshayanagar Bangalore South

Bengaluru, Karnataka-560076, have changed my name and

shall hereafter be known as JOHNNY JACOB.

It is certified that I have complied with other legal

requirements in this connection.

JOHNNY JACOB alias JOHNY JACOB D

[Signature (in existing old name)]

————

I hitherto known as KARANBIR SINGH son of GURJANT

SINGH, residing at Village Godharpur, PO Naushera Majja

Singh Tehsil and District Gurdaspur-143518, Punjab, have

changed my name and shall hereafter be known as SINGH

KARANBIR.

It is certified that I have complied with other legal

requirements in this connection.

KARANBIR SINGH

[Signature (in existing old name)]

————

I hitherto known as SHAJ M YASHODHARAN alias

SHAJ M YESODHARAN S/o SHREEDHARAN

YESODHARAN, residing at Sree Bhargavi Nilayam

Mangalasseril Mundrothuruth Po Mundrothuruth Kollam

Kerala-691502, have changed my name and shall hereafter

be known as SHAJ MANGALASSERIL YESODHARAN.

It is certified that I have complied with other legal

requirements in this connection.

SHAJ M YASHODHARAN alias SHAJ M

YESODHARAN

[Signature (in existing old name)]

————

I, SYED MAHABOOB BASHA S/o SYED BUDEN

SAHEB, residing at Flat No 5B 5th Floor Building No 50 Taj

Aspire 8th B Main BTM 1st stage Bangalore Karnataka

560029, have changed the name of my minor daughter SYED

AYESHA JILANI BEGUM alias SYED GILANI BEGUM aged

15 Years, and she shall hereafter be known as SYED AYESHA

JILANI.

It is certified that I have complied with other legal

requirements in this connection.

SYED MAHABOOB BASHA

[Signature of Guardian]

I hitherto known as APOORVA PRASAD R alias R

APOORVA PRASAD D/o RAJENDRA PRASAD, residing

at House No. 351 2nd Floor Super Deluxe Enclave Noida

Sector 28 Noida Gautam Budhha Nagar, Uttar pradesh-201301,

have changed my name and shall hereafter be known as

R APOORVA PRASAD.

It is certified that I have complied with other legal

requirements in this connection.

APOORVA PRASAD R alias R APOORVA PRASAD

[Signature (in existing old name)]

————

I hitherto known as MILIND ARAVIND BANDEKAR

alias MILIND A BANDEKAR S/o ARAVIND BANDEKAR,

residing at 6-9-303 Mannagudda Barke Road Mannagudda

Mangalore Dakshina Kannada, Karnataka-575003, have

changed my name and shall hereafter be known as MILIND

ARAVIND BANDEKAR.

It is certified that I have complied with other legal

requirements in this connection.

MILIND ARAVIND BANDEKAR alias MILIND A

BANDEKAR

[Signature (in existing old name)]

————

I hitherto known as SHWETA D/o SHARANAYYA

HIREMATH, W/o BALAKRISHNAN KUMAR, residing at

H.No. 14-90, behind G.M.P.S school, Gandhichouk,

shahapur city, yadgir, Karnataka-585223, have changed my

name and shall hereafter be known as SHWETA

BALAKRISHNAN.

It is certified that I have complied with other legal

requirements in this connection.

SHWETA

[Signature (in existing old name)]

————

I hitherto known as SATNAM son of DEEWAN, residing

at Village Udhowal, PO Khokhar Faujjian, Tehsil Batala

District Gurdaspur-143518, Punjab, have changed my name

and shall hereafter be known as SATNAM MASIH.

It is certified that I have complied with other legal

requirements in this connection.

SATNAM

[Signature (in existing old name)]

————

I, SHEEJA KUNNUMPURAM RAMACHANDRAN

W/o SHAJUKUMAR MANNAM PARAMBIL, residing at

Mannamparambil House Koonathara Po Ottapalam Palakkad

Kerala-679523, have changed the name of my minor son

SAMRUDH MANNAM PARAMBIL SHAJU KUMAR alias

SAMRUDH M S aged 6 Years, and he shall hereafter be

known as SAMRUDH KUNNUMPURATH.

It is certified that I have complied with other legal

requirements in this connection.

SHEEJA KUNNUMPURAM RAMACHANDRAN

[Signature of Guardian]
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I hitherto known as ASWINI PARANKUSHAM OMRAY

alias P ASWINI alias ASWINI PARANKUSHAM D/o P

RAGHUNATHA CHARYULU PARANKUSHAM

W/o ARPAN ASHOK OMRAY, residing at Block 3 Apartment

1905 19 Floor my Home Tarkshya Golden Mile Road Kokapet

Gandipet Mandal Hyderabad Vtc Kokapet Po Kokapet

District K.v Rangareddy State-Telangana-500075, have

changed my name and shall hereafter be known as ASWINI

PARANKUSHAM OMRAY.

It is certified that I have complied with other legal

requirements in this connection.

ASWINI PARANKUSHAM OMRAY alias P ASWINI

alias ASWINI PARANKUSHAM

[Signature (in existing old name)]

————

I hitherto known as BRINDER SINGH son of GURDIAL

SINGH, residing at Village Kallu Sohal, PO Dehriwal Daroga,

Tehsil and District Gurdaspur-143518, Punjab, have changed

my name and shall hereafter be known as BARINDER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

BRINDER SINGH

[Signature (in existing old name)]

————

I hitherto known as ASHU MASIH S/o OMA MASIH,

R/o Village Kotli Fassi, Po Dialgarh, Distt. Gurdaspur, Punjab

Pin-143518, have changed my name and shall hereafter be

known as MASIH ASHU.

It is certified that I have complied with other legal

requirements in this connection.

ASHU MASIH

[Signature (in existing old name)]

————

I hitherto known as RAJESH KUMAR son of AMAR

NATH, residing at H.No. 283-A, Sai Colony, Manwal Bagh

District Pathankot-145001, Punjab, have changed my name

and shall hereafter be known as RAJESH VERMA.

It is certified that I have complied with other legal

requirements in this connection.

RAJESH KUMAR

[Signature (in existing old name)]

————

I hitherto known as POOJA BHATTI wife of GULZAR

BHATTI, residing at H.No. 20, Krishna Gali, Nehru Colony,

PO Khanna Nagar, Majitha Road, Amritsar-143001, Punjab,

have changed my name and shall hereafter be known as

PUJA MALLICK.

It is certified that I have complied with other legal

requirements in this connection.

POOJA BHATTI

[Signature (in existing old name)]

I hitherto known as KM SHREEMATI DEVI alias

SHASHI DEVI W/o SURENDER KUMAR, residing at 196,

Pragati Apartment, SFS Flats, Club Road, Paschim Vihar,

New Delhi-110063, have changed my name and  shall

hereafter be known as SHASHI.

It is certified that I have complied with other legal

requirements in this connection.

KM SHREEMATI DEVI alias SHASHI DEVI

[Signature (in existing old name)]

————

I hitherto known as SHATARJIT SINGH S/o DILBAG

SINGH, R/o Village & PO Basrai Tehsil Batala, Distt.

Gurdaspur, Punjab Pin-143527, have changed my name and

shall hereafter be known as SINGH SHATARJIT.

It is certified that I have complied with other legal

requirements in this connection.

SHATARJIT SINGH

[Signature (in existing old name)]

————

I hitherto known as DILPREET S/o GIAN, R/o VPO

Daduwal, Tehsil Phillaur, Distt. Jalandhar, Punjab, Pin-144032,

have changed my name and shall hereafter be known as

DILPREET MAAN.

It is certified that I have complied with other legal

requirements in this connection.

DILPREET

[Signature (in existing old name)]

————

I hitherto known as SHREYANSH KUMAR S/o SANJAY

KUMAR JALAN, residing at Near Post Office Post Office

Road Warisaliganj Warisaliganj Nawada, Bihar-805130, have

changed my name and shall hereafter be known as

SHREYANSH JALAN.

It is certified that I have complied with other legal

requirements in this connection.

SHREYANSH KUMAR

[Signature (in existing old name)]

————

I hitherto known as KANTA DEVI W/o RATAN

LAL, residing at H.No. 6132, Baghiarpur, Nakodar, Distt.

Jalandhar-144040, Punjab, India, have changed my name

and shall hereafter be known as KANTA.

It is certified that I have complied with other legal

requirements in this connection.

KANTA DEVI

[Signature (in existing old name)]
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I hitherto known as KONDURU GOPALAIAH

S/o ATLUR GOPAIAH, R/o 1-39, Konarajupalli, Atlur,

Madapur, Madapur, Y.S.R, Andhra Pradesh-516501, have

changed my name and shall hereafter be known as ATLUR

GOPALAIAH.

It is certified that I have complied with other legal

requirements in this connection.

KONDURU GOPALAIAH

[Signature (in existing old name)]

————

I hitherto known as RATTAN LAL S/o JAGAT

RAM, residing at H.No. 6132, Baghiarpur, Nakodar, Distt.

Jalandhar-144040, Punjab, India, have changed my name

and shall hereafter be known as RATAN LAL.

It is certified that I have complied with other legal

requirements in this connection.

RATTAN LAL

[Signature (in existing old name)]

————

I hitherto known as VASDEV son of Shri JARNAIL SINGH,

residing at Village Khurali, P.O. Kalewal Beet, Tehsil

Garhshankar, Hoshiarpur, Punjab-144523, have changed my

name and shall hereafter be known as SOOD VASDEV.

It is certified that I have complied with other legal

requirements in this connection.

VASDEV

[Signature (in existing old name)]

————

I hitherto known as BOBBY alias BABI SINGH

S/o BACHCHU SINGH, R/o Jhuggi No-1206, Mahipalpur,

Arjun Camp, Malik Pur Kohi alias Rang Puri, Mahipalpur,

South West Delhi, Delhi-110037, have changed my name

and shall hereafter be known as BOBBY.

It is certified that I have complied with other legal

requirements in this connection.

BOBBY alias BABI SINGH

[Signature (in existing old name)]

————

I hitherto known as CHANDRAKANT VANKHEDE son

of PRATAPBHAI BHADUBHAI VANKHEDE, residing at

301,Third Floor,Block-36,Vbhc Vaibhava, Bygadadenahalli,

Bengaluru-562106, have changed my name and shall hereafter

be known as CHANDRAKANT PRATAPBHAI VANKHEDE.

It is certified that I have complied with other legal

requirements in this connection.

CHANDRAKANT VANKHEDE

[Signature (in existing old name)]

I hitherto known as SANGHMITRA BHUSHAN

D/o BRIJ BHUSHAN, W/o MICHAEL VURENS VAN ES,

R/o H-9, First Floor, Masjid Moth, Greater Kailash-iii, New

Delhi-110048, permanent address 1242, Sec-17, Sec-16A,

Faridabad, Haryana-121002, have changed my name and

shall hereafter be known as SANGHMITRA BHUSHAN

VURENS VAN ES.

It is certified that I have complied with other legal

requirements in this connection.

SANGHMITRA BHUSHAN

[Signature (in existing old name)]

————

I hitherto known as SUBHASHINI BATTULA daughter

of BRAHMA MURTHY BATTULA and wife of RAVI

KUMAR REBBA, residing at A-104, Adarsh Esplanade,11th

Main, 25th Cross, Sector-7, HSR Layout, Bengaluru- 560102,

have changed my name and shall hereafter be known as

SUBHASHINI REBBA.

It is certified that I have complied with other legal

requirements in this connection.

SUBHASHINI BATTULA

[Signature (in existing old name)]

————

I hitherto known as ANGADPRIT SINGH alias ANGAD

PREET SINGH S/o INDERPREET SINGH KHARA, residing

at H.No. 6 K-20 Near American Montessari DIF Phase-2

Gurgaon Po Gurgaon Dist Gurgaon, Haryana-122001, have

changed my name and shall hereafter be known as

ANGADPRIT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

ANGADPRIT SINGH alias ANGAD PREET SINGH

[Signature (in existing old name)]

————

I, HABEEB J S/o M JAFAR, residing at, #53, Dahyamana

gudisalu, Robertson, pet K G F, Parandahalli, Kolar,

Karnataka-563122, India, have changed the name of my

minor son MOHAMMED ABBAS aged 5 years and he shall

be hereafter known as MOHAMMED LAYEEQ

It is certified that I have complied with other legal

requirements in this connection.

HABEEB J

[Signature of Guardian]
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I hitherto known as MANPREET KAUR SIDHU

W/o GURDEEP SINGH, R/o Near Water Works, New

Machhike, Moga, Punjab-142039, have changed my name

and shall hereafter be known as MANPREET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

MANPREET KAUR SIDHU

[Signature (in existing old name)]

————

I, RAJESH KUMAR S/o RAM ACHAL DUBEY,

R/o K-3/217, Mohan Garden, D. K. Mohan Garden, West

Delhi, Delhi-110059, have changed the name of my minor

son ANSH BHARDWAJ aged 12 years and he shall hereafter

be known as DIVYANSH BHARDWAJ.

It is certified that I have complied with other legal

requirements in this connection.

RAJESH KUMAR

[Signature of Guardian)]

————

I hitherto known as ANMOL S/o PARMOD SINGH,

R/o Vill. Kalichpur Kalota PO. Hoshiarpur Kalota,

Punjab-144211, have changed my name and shall hereafter

be known as ANMOL SINGH.

It is certified that I have complied with other legal

requirements in this connection.

ANMOL

[Signature (in existing old name)]

————

I hitherto known as JASWINDER S/o JAGTAR, R/o VPO.

Bajwara Kalan, Hoshiarpur, Punjab-146023, have changed

my name and shall hereafter be known as JASWINDER

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

JASWINDER

[Signature (in existing old name)]

————

I hitherto known as SUKHWINDER KAUR

W/o GURDEEP SINGH, R/o Vill. Kotli Sazawar, PO.

Pachranga, Jalandhar, Punjab-144201, have changed my name

and shall hereafter be known as LAKHWINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SUKHWINDER KAUR

[Thumb Impression]

I hitherto known as AMANDEEP KAUR alias

AMARJEET KAUR W/o SUKHDEV SINGH, R/o Vill

Bhoolpur, PO Miani, Teh. Dasuya, Hoshiarpur, Punjab

Pin-144202, have changed my name and shall hereafter be

known as AMANDEEP KAUR.

It is certified that I have complied with other legal

requirements in this connection.

AMANDEEP KAUR alias AMARJEET KAUR

[Signature (in existing old name)]

————

I hitherto known as MORAJ MIYAN alias MERAJ

AHMED S/o NABAB MIYAN, residing at 45, Vill. Jamalpur,

Post-andar, Jamalpur, Siwan, Bihar, 841231, have changed

my name and shall hereafter be known as MERAJ AHMED.

It is certified that I have complied with other legal

requirements in this connection.

MORAJ MIYAN alias MERAJ AHMED

[Signature (in existing old name)]

————

I hitherto known as SHIVANI W/o MUKESH KUMAR,

R/o Vill. Suchipind, PO. Chughitti, Jalandhar, Punjab- 144009,

have changed my name and shall hereafter be known as

SHIVANI RANI.

It is certified that I have complied with other legal

requirements in this connection.

SHIVANI

[Signature (in existing old name)]

————

I hitherto known as NIRMAL SINGH GILL son of AJIT

SINGH, residing at Village Joian Wala, Tehsil Zira, District

Ferozepur-142050, Punjab, have changed my name and shall

hereafter be known as NIRMAL SINGH.

It is certified that I have complied with other legal

requirements in this connection.

NIRMAL SINGH GILL

[Signature (in existing old name)]

————

I hitherto known as KULWINDER KAUR GILL wife of

NIRMAL SINGH, residing at Village Joian Wala, Tehsil Zira,

District Ferozepur-142050, Punjab, have changed my name

and shall hereafter be known as KULWINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

KULWINDER KAUR GILL

[Signature (in existing old name)]
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I hitherto known as MANDIP KAUR W/o HARPAL

SINGH, R/o Village Burj, PO Chabhal, Distt. Tarn

Taran-143301, Punjab, have changed my name and shall

hereafter be known as MANDEEP KAUR.

It is certified that I have complied with other legal

requirements in this connection.

MANDIP KAUR

[Signature (in existing old name)]

————

I hitherto known as MANJIT SINGH S/o HARDIP SINGH,

Resident of Vill. Haruwal, Po Talwandi Lal Singh, Teh. Batala,

Gurdaspur, Punjab Pin-143507, have changed name of my

minor son OROSEDIL SINGH age 16 years and he shall

hereafter be known as OROSEDIL SINGH SANDHU.

It is certified that I have complied with other legal

requirements in this connection.

MANJIT SINGH

[Signature of Guardian]

————

I hitherto known as NARESHCHANDRA BHIMCHAND

SHARMA son of BHIMCHAND SHARMA, residing at

H.No.7, Rani Ka Bagh, Inside Amandeep Hospital, District

Amritsar-143001, Punjab, have changed my name and shall

hereafter be known as NARESH KUMAR SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

NARESHCHANDRA BHIMCHAND SHARMA

[Signature (in existing old name)]

————

I hitherto known as SUKHJINDER KAUR daughter

of MOHAN SINGH, wife of HARWINDER SINGH

SANDHU residing at Khokhar, Fatehgarh Churian District

Gurdaspur-143602, Punjab, have changed my name and shall

hereafter be known as SUKHJINDER KAUR SANDHU.

It is certified that I have complied with other legal

requirements in this connection.

SUKHJINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as SAROJ wife of NAVTEJ SINGH,

residing at 60-A, Devi Nagar, Mohan Avenue, Opp. Spring

Dale School, Fatehgarh Churian Road, Amritsar-143008,

Punjab, have changed my name and shall hereafter be known

as SAROJ BALA.

It is certified that I have complied with other legal

requirements in this connection.

SAROJ

[Signature (in existing old name)]

I hitherto known as SUNITA daughter of JAGTAR

SINGH, wife of KULDEEP SINGH, residing at Gali Bohar

Wali, Village Dhapai District Amritsar-143009, Punjab, have

changed my name and shall hereafter be known as

SHARANJEET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SUNITA

[Signature (in existing old name)]

————

I, VIKRANT KINGER son of BHIM SAIN, residing at

Jindal Street, Near Arihant Spinning Mills, Malerkotla,

Punjab-148023, have changed the name of my minor son

RAGHWENDRA KINGER aged 8 years and he shall hereafter

be known as KHUSHANSH KINGER.

It is certified that I have complied with other legal

requirements in this connection.

VIKRANT KINGER

[Signature of Guardian)]

————

I hitherto known as CHAMAN S/o ASHOK KUMAR,

residing at House No.-D-120 Gali No. 8 Swami

Shardhanand Colony Bhalswa Dairy North West Delhi,

Delhi 110042, have changed my name and shall hereafter

be known as LALIT MATHUR.

It is certified that I have complied with other legal

requirements in this connection.

CHAMAN

[Signature (in existing old name)]

————

I hitherto known as SANJAY KUMAR DALAI

S/o DAITARI DALAI, residing at USB-293, Old No. 38A,

SF, Chander Vihar, Mandawali Fazalpur, East Delhi-110092,

have changed my name and shall hereafter be known as

SANJAYA KUMAR DALAI.

It is certified that I have complied with other legal

requirements in this connection.

SANJAY KUMAR DALAI

[Signature (in existing old name)]

————

I, SATPAL SINGH S/o AJIT RAM, R/o H. No. 3354,

Gazipur, Jalandhar-1, Punjab-144102, have changed the name

of my minor daughter MANJOT, aged 16 years and she

shall hereafter be known as MANJOT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SATPAL SINGH

[Signature of Guardian]
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I hitherto known as SUDARSHAN DAS MUNDHRA

S/o LATE BALKRISHAN DAS MUNDHRA, R/o S-41, First

Floor, Panchsheel Park, P.O. Malviya Nagar, New

Delhi- 110017, have changed my name and shall hereafter

be known as SUDARSSHHAN DAS MUNDHRA.

It is certified that I have complied with other legal

requirements in this connection.

SUDARSHAN DAS MUNDHRA

[Signature (in existing old name)]

————

I hitherto have known as PRABHUNATH DUVE son of

LATE SHIVCHANDRA DWIVEDI, residing at Village- Dumri

DubeyTola, PO Ladaura, PS Sadar, District Muzaffarpur,

State-Bihar, Pin-843113, have changed my name and shall

hereafter be known as PRABHUNATH DWIVEDI.

It is certified that I have complied with other legal

requirements in this connection.

PRABHUNATH DUVE

[Signature (in existing old name)]

————

I hitherto known as CHHATRASAL S/o RAJDEO SINGH,

R/o E-1009 Aeropolis Phase-2 Kutwal Colony Lahagaon

(N. V) Pune, Maharashtra-411047, have changed my name

and shall hereafter be known as CHHATRASAL SINGH

BUNDELA.

It is certified that I have complied with other legal

requirements in this connection.

CHHATRASAL

[Signature (in existing old name)]

————

I hitherto known as HARPREET KAUR BHULLAR

daughter of PHOOLA SINGH and Widow of HARMINDER

SINGH BHULLAR, Resident of Village Madhepur, District

Ludhiana, Punjab, at present wife of JARMAL SINGH,

R/o Village Nihalke, Tehsil Zira, District Ferozepur-142044,

Punjab, have changed my name and shall hereafter be known

as HARPREET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

HARPREET KAUR BHULLAR

[Signature (in existing old name)]

————

I hitherto known as MANJU KHEMKA W/o ASHOK

KUMAR GOYAL, R/o Govind Trades, Near Gud Gali,

Purani Anaj Mandi, Gangapur City, Sawai Madhipur,

Rajasthan-322201, have changed my name and shall

hereafter be known as MANJU GOYAL.

It is certified that I have complied with other legal

requirements in this connection.

MANJU KHEMKA

[Signature (in existing old name)]

I hitherto known as SUNIL KUMAR MISHRA S/o KALI

PARSAD, R/o House No. 186, Mansoorpur Road, Ward

No. 12, Khamanon, Fatehgarh Sahib, Punjab-141801, have

changed my name and shall hereafter be known as

SUKHDEEP SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SUNIL KUMAR MISHRA

[Signature (in existing old name)]

————

I hitherto known as ASIT S/o ANUJ KUMAR SINGH,

R/o Basaon, Near Pani Tanki, PO Basaon, PS Basantpur,

Dist.- Siwan, Bihar-841406, have changed my name and

shall hereafter be known as ASIT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

ASIT

[Signature (in existing old name)]

————

I hitherto known as NISHU S/o PEETER, R/o Ajaibwali,

Amritsar, Punjab-143502, India, have changed my name and

shall hereafter be known as NISHU MASIH.

It is certified that I have complied with other legal

requirements in this connection.

NISHU

[Signature (in existing old name)]

————

I hitherto known as SAPNA W/o RAKESH KUMAR,

R/o Ravidas Nagar, VPO Goraya, Tehsil Phillaur, Distt.

Jalandhar, Punjab, have changed my name and shall hereafter

be known as KRISHNA DEVI.

It is certified that I have complied with other legal

requirements in this connection.

SAPNA

[Signature (in existing old name)]

————

I hitherto known as HARBHAJAN KAUR

W/o GURMUKH SINGH, R/o Village Sidhwan Dona, Distt.

Kapurthala-144625, have changed my name and shall

hereafter be known as KAUR HARBHAJAN.

It is certified that I have complied with other legal

requirements in this connection.

HARBHAJAN KAUR

[Signature (in existing old name)]



392 THE GAZETTE OF INDIA, JANUARY 27, 2024 (MAGHA 7, 1945)        [PART IV

t

I hitherto known as SAPNA alias SWATI KUMARI

D/o TRILOKI NATH KUMAR W/o KULDEEP, residing at

A/8/29, first floor, Rana Pratap Bagh, Malkaganj, SO: North

Delhi, Delhi-110007, have changed my name and shall

hereafter be known as SWATI KUMARI.

It is certified that I have complied with other legal

requirements in this connection.

SAPNA alias SWATI KUMARI

[Signature (in existing old name)]

————

I, UDAYA KUMAR PEKALA S/o SEKHARA RAO,

R/o 2-18, Main Street, Yenduva, Sigadam, Srikakulam,

Andhra Pradesh- 532148, have changed the name of my

minor daughter PEKALA SIVATHMIKA GEETHODAY, aged

about 2 years and she shall hereafter be known as LAYANA

PEKALA.

It is certified that I have complied with other legal

requirements in this connection.

UDAYA KUMAR PEKALA

[Signature of Guardian]

————

I hitherto known as ROHIT S/o TIRTH SINGH, residing

at Vill- Shahabpur, Shaheed Bhagat Singh Nagar, Punjab-

144515, have changed my name and shall hereafter be known

as ROHIT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

ROHIT

[Signature (in existing old name)]

————

I hitherto known as KARAN son of GURMEET LAL,

R/o VPO Kukar Pind, Distt. Jalandhar-144024, Punjab, have

changed my name and shall hereafter be known as KARAN

CHANDHAR.

It is certified that I have complied with other legal

requirements in this connection.

KARAN

[Signature (in existing old name)]

————

I hitherto known as A M SHAHNAWAJ AKTAR

S/o ABUL KALAM, residing at Vill-Chagikhauri, Ratabari

Pt-I, Karimganj, Assam-788735, have changed my name and

shall hereafter be known as DANIEL ZEYN. I have changed

only my name not my Religion.

It is certified that I have complied with other legal

requirements in this connection.

A M SHAHNAWAJ AKTAR

[Signature (in existing old name)]

I hitherto known as NIRBHAI SINGH BRAR S/o SAHIB

SINGH, R/o Near Bank VPO-Kot Sukhia, Distt-Faridkot,

Punjab-151207, have changed my name and shall hereafter

be known as NIRBHAI SINGH.

It is certified that I have complied with other legal

requirements in this connection.

NIRBHAI SINGH BRAR

[Signature (in existing old name)]

————

I hitherto known as KARAMBIR KAUR wife of

TARLOCHAN SINGH, R/o VPO Kandola, Tehsil Adampur,

Distt Jalandhar-144103, Punjab, have changed my name and

shall hereafter be known as SARBJIT KAUR.

It is certified that I have complied with other legal

requirements in this connection.

KARAMBIR KAUR

[Signature (in existing old name)]

————

I hitherto known as BHUPINDER SINGH S/o KARAM

SINGH, R/o VPO Lasara, Tehsil Phillaur, Distt. Jalandhar-

144415, Punjab, have changed my name and shall hereafter

be known as SINGH BHUPINDER.

It is certified that I have complied with other legal

requirements in this connection.

BHUPINDER SINGH

[Signature (in existing old name)]

————

I hitherto known as SRAVAN KUMAR CHATLA

S/o KANAKAIAH CHATLA, R/o Flat No-202, 3rd Floor,

Kamakshi Residency, Patwari Enclave, Behind Sandhya

Hospital, Balanagar, K.V. Rangareddy, Telangana-500037,

have changed my name and shall hereafter be known as

SHRAVAN KUMAR CHATLA.

It is certified that I have complied with other legal

requirements in this connection.

SRAVAN KUMAR CHATLA

[Signature (in existing old name)]

————

I hitherto known as PRITI LATA MISTRY

D/o SASHADHAR MISTRY W/o RITESH KUMAR

BISWAS, a permanent resident of Madhupur Village, Diglipur

Tehsil, North and Middle Andaman District, Andaman and

Nicobar Islands-744202, and presently residing at

Ramakrishnagram Village, Diglipur Tehsil, North and Middle

Andaman District, Andaman and Nicobar Islands-744202,

have changed my name and shall hereafter be known as

PRITI LATA BISWAS.

It is certified that I have complied with other legal

requirements in this connection.

PRITI LATA MISTRY

[Signature (in existing old name)]
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 I hitherto known as KAMALJIT S/o SADHU RAM,

residing at VPO Padrana, Tehsil Garhshankar, District

Hoshiarpur, Punjab have changed my name and shall

hereafter be known as KAMALJIT BANGA.

It is certified that I have complied with other legal

requirements in this connection.

KAMALJIT

[Signature (in existing old name)]

————

I, KARAM VEER SINGH son of KARTAR SINGH,

resident of House No. 3451, Urban Estate, Jind, Tehsil and

District Jind (Haryana), PIN-126102, have changed the name

of minor daughter namely SWARNIM, age about 10 years

and she shall hereafter be known as SWARNIM SINGH.

It is certified that I have complied with other legal

requirements in this connection.

KARAM VEER SINGH

[Signature of Guardian]

————

I hitherto known as DHARAMVIR S/o BALVIR RAM,

residing at VPO Randhawa Masandan, Jalandhar-144004,

Punjab, India, have changed my name and shall hereafter be

known as MAHI DHARAMVIR.

It is certified that I have complied with other legal

requirements in this connection.

DHARAMVIR

[Signature (in existing old name)]

————

I hitherto known as HARSHIT SINGH S/o VINOD

KUMAR SINGH, R/o H.No.B-141-A, B Block, Gali No.3,

Qutub Vihar, Phase-2, Taj Pur Khurd, South West Delhi-

110071, have changed my name and shall hereafter be known

as ADITYA SINGH.

It is certified that I have complied with other legal

requirements in this connection.

HARSHIT SINGH

[Signature (in existing old name)]

————

I hitherto known as LAJPAT RAI GUPTA S/o DHARM

PAL, R/o H.No.196, Bala Wala Mandir, Ward No.10, Charkhi

Dadri, Haryana-127306, have changed my name and shall

hereafter be known as LAJPAT RAI.

It is certified that I have complied with other legal

requirements in this connection.

LAJPAT RAI GUPTA

[Signature (in existing old name)]

I hitherto known as URMILA KANWAR D/o NARENDER

SINGH SHEKHAWAT, R/o Ward No- 12, Sultana,

Jhunjhunun, Rajasthan-333028, have changed my name and

shall hereafter be known as ANJALI SHEKHAWAT.

It is certified that I have complied with other legal

requirements in this connection.

URMILA KANWAR

[Signature (in existing old name)]

————

I hitherto known as RAJIV KUMAR SHARMA

S/o ASHWANI KUMAR, R/o H.No.B-V/64, Ward No.11,

Murgi Mohalla, Chander Nagar, Batala, District Gurdaspur,

Punjab-143505 , have changed my name and shall hereafter

be known as RAJIV KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

RAJIV KUMAR SHARMA

[Signature (in existing old name)]

————

I hitherto known as GAGANDEEP SINGH S/o AVTAR

SINGH, residing at Village Mallian Kalan, PO, Talwandi Salem,

Tehsil Nakodar, Distt. Jalandhar-144623, Punjab, India, have

changed my name and shall hereafter be known as SINGH

GAGANDEEP.

It is certified that I have complied with other legal

requirements in this connection.

GAGANDEEP SINGH

[Signature (in existing old name)]

————

I hitherto known as DHARMPAL SINGH GILL

S/o AMARJIT SINGH, R/o Village and PO Lalton Khurd,

Distt Ludhiana, Punjab, have changed my name and shall

hereafter be known as DHARMPAL SINGH.

It is certified that I have complied with other legal

requirements in this connection.

DHARMPAL SINGH GILL

[Signature (in existing old name)]

————

I hitherto known as VIRENDRA S/o LIKKHU, R/o 52-B,

Brahman Basti, Gharoli Village, East Delhi, Delhi-110096,

have changed my name and shall hereafter be known as

BIRENDER KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

VIRENDRA

[Signature (in existing old name)]
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I hitherto known as SHALLU GANDHI wife of AKASH

GANDHI, residing at H.No.BIX-1086, Street no.6, Prem Nagar,

Abohar, Distt. Fazilka (Punjab), have changed my name and

shall hereafter be known as SHALLU BATHLA.

It is certified that I have complied with other legal

requirements in this connection.

SHALLU GANDHI

[Signature (in existing old name)]

————

I hitherto known as RAMLAKHAN YADAV

S/o AYODHYA SINGH YADAV employed as Constable at

Delhi Police, P.C.R, South East Zone Badarpur, Delhi, residing

at Post-Maharajganj, Village-Semara Chak Faij, Semarachak

Faiz, Mahrajganj, Ghazipur, Uttar Pradesh-233001, have

changed my name and shall hereafter be known as AARUL

YADAV.

It is certified that I have complied with other legal

requirements in this connection.

RAMLAKHAN YADAV

[Signature (in existing old name)]

————

I hitherto known as GURMAIL SINGH S/o HARI RAM,

residing at Village Passi Kandi, Tehsil Dasuya, Distt.

Hoshiarpur, Punjab-144205, India, have changed my name

and shall hereafter be known as GURMEL SINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURMAIL SINGH

[Signature (in existing old name)]

————

I hitherto known as JASVIR SINGH S/o JOGINDER PAL,

residing at VPO Mana Talwandi, Distt Kapurthala, Punjab,

144662, India, have changed my name and shall hereafter be

known as JASVIR.

It is certified that I have complied with other legal

requirements in this connection.

JASVIR SINGH

[Signature (in existing old name)]

————

I hitherto known as SIKHA wife of PARVEEN KUMAR,

resident of Village Barwa, Tehsil Siwani, District Bhiwani,

Haryana (India), PIN-127045, have changed my name and

shall hereafter be known as SIKHA RANI.

It is certified that I have complied with other legal

requirements in this connection.

SIKHA

[Signature (in existing old name)]

I, ARJUN KUMAR SINGH S/o RAMCHANDRA SINGH,

R/o Deo Godam Par, P.O. + P.S.-Deo, Distt.-Aurangabad,

Bihar--824202, have changed the name of my minor son

AKLOVYA DHRUN aged 17 years and he shall hereafter be

known as ADITYA RAMAN.

It is certified that I have complied with other legal

requirements in this connection.

ARJUN KUMAR SINGH

[Signature of Guardian]

————

I hitherto known as KAPADIA KAILASH PARSOTAM

S/o. PARSOTAMO LAXMAN, residing at House No.:- 644,

Main Road, Koliwada,Ghoghla, Diu, Pin code: - 362540 ( U.T

DNH & DD), have changed my name and shall hereafter be

known as KAPADIA KAILASH PARSOTAMO.

It is certified that I have complied with other legal

requirements in this connection.

KAPADIA KAILASH PARSOTAM

[Signature (in existing old name)]

————

I hitherto known as PRASHANT S/o DEVI SHARAN

NIMI, residing at 191-C Pocket-1, Mayur Vihar Ph-1, Preet

Vihar, East Delhi- 110091, have changed my name and shall

hereafter be known as PRASHANT BHUSHAN.

It is certified that I have complied with other legal

requirements in this connection.

PRASHANT

[Signature (in existing old name)]

————

I hitherto known as KUMARI PUJA alias KUMARI PUJA

B daughter of Shri BIBHUTI NARAYAN wife of Shri RAJIV

KUMAR SINGH, residing at House No. 2, Type-VI, A.G.

Colony, Kaulagarh, Dehradun, Uttarakhand, have changed

my name and shall hereafter be known as PUJA SINGH.

It is certified that I have complied with other legal

requirements in this connection.

KUMARI PUJA alias KUMARI PUJA B

[Signature (in existing old name)]

————

I, RAMA KANT son of KEWAL KRISHAN, residing at

VPO. Bhunga, Tehsil and Distt. Hoshiarpur, Punjab-144210,

India, have changed the name of my minor son RITESH

aged 12 years and he shall hereafter be known as RITESH

SHARDA.

It is certified that I have complied with other legal

requirements in this connection.

RAMA KANT

[Signature of Guardian]
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I hitherto known as AMANDEEP SINGH S/o DEVINDER

SINGH, R/o 23804, Street No-6, Harbans Nagar, Bathinda,

Punjab-151001, have changed my name and shall hereafter

be known as AMANDEEP SINGH DANDIWAL.

It is certified that I have complied with other legal

requirements in this connection.

AMANDEEP SINGH

[Signature (in existing old name)]

————

I hitherto known as SAVTRI D/o KAMAL SINGH,

R/o Vijay Nagar heeradas, Bharatpur, Rajasthan-321001, have

changed my name and shall hereafter be known as SAVITRI

KUMARI.

It is certified that I have complied with other legal

requirements in this connection.

SAVTRI

[Signature (in existing old name)]

————

I hitherto known as RAMAN S/o BIKAR SINGH, resident

at VPO Begampur, Distt. Nawanshahr-144525, Punjab, India,

have changed my name and shall hereafter be known as

RAMAN GRANG.

It is certified that I have complied with other legal

requirements in this connection.

RAMAN

[Signature (in existing old name)]

————

I, SANGEETA DEVI W/o Late CHANDRA BHUSHAN

UPADHYAY, R/o D- 196, New Ashok Nagar, Vasundhra

Enclave, East Delhi, Delhi-110096, have changed the name

of my minor daughter PRATIBHA UPADHAYAY, aged about

15 Years and she shall hereafter be known as PRATIBHA

UPADHYAY.

It is certified that I have complied with other legal

requirements in this connection.

SANGEETA DEVI

[Signature of Guardian]

————

I hitherto known as BASUDEO MAHTO S/o BHAGWAT

MAHTO, R/o Gandey, Mohandih, Gande, Giridih, Jharkhand-

815312, have changed my name and shall hereafter be known

as BASUDEO PRASAD VERMA.

It is certified that I have complied with other legal

requirements in this connection.

BASUDEO MAHTO

[Signature (in existing old name)]

I hitherto known as MAJISH NAG alias MOSES

CHANDRA NAG S/o AKHESWAR NAG, R/o Adarshapada,

Balangir, Balangir, Orissa-767001, have changed my name

and shall hereafter be known as MOSES NAG.

It is certified that I have complied with other legal

requirements in this connection.

MAJISH NAG alias MOSES CHANDRA NAG

[Signature (in existing old name)]

————

I hitherto known as NEHA CHATRATH W/o RAKESH

MAHAJAN, R/o 44-B, Near Ravi Gas Godown, Rani Ka

Bagh, Distt.Amritsar, Punjab, have changed my name and

shall hereafter be known as NEHA MAHAJAN.

It is certified that I have complied with other legal

requirements in this connection.

NEHA CHATRATH

[Signature (in existing old name)]

————

I hitherto known as MANJEET KAUR D/o HARDEV

SINGH and W/o RICKY SINGH BHANGAL, residing at VTC

Bhangala, PO Bhangala, District Phillaur, Jalandhar, Punjab-

144033, have changed my name and shall hereafter be known

as MANJEET KAUR BHANGAL.

It is certified that I have complied with other legal

requirements in this connection.

MANJEET KAUR

[Signature (in existing old name)]

————

I hitherto known as AMANDEEP NAGPAL S/o KEWAL

NAGPAL, residing at Keshgarh Sahib, Ward No-10,

Anandpur Sahib, Rupnagar, Punjab-140118, have changed

my name and shall hereafter be known as AMANJOT SINGH.

It is certified that I have complied with other legal

requirements in this connection.

AMANDEEP NAGPAL

[Signature (in existing old name)]

————

 I hitherto known as BAKHTAR SINGH S/o RIKHI SINGH,

R/o H.No. 588, Ward No. 3, Street No. 02/A, Dashmesh

Nagar Moga, Punjab, have changed my name and shall

hereafter be known as BAKHTAUR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

BAKHTAR SINGH

[Signature (in existing old name)]
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I hitherto known as AMANDEEP KAUR D/o SATPAL,

resident at VPO Garhi Kanugoan, Tehsil Balachaur, Distt.

Shaheed Bhagat Singh Nagar-144521, Punjab, India, have

changed my name and shall hereafter be known as KAUR

AMANDEEP.

It is certified that I have complied with other legal

requirements in this connection.

AMANDEEP KAUR

[Signature (in existing old name)]

————

I hitherto known as SURINDER KAUR W/o DIYAL

SINGH, residing at Village Machrai, PO. Shri Hargobindpur,

Tehsil Batala, Distt. Gurdaspur, Punjab-143515, India, have

changed my name and shall hereafter be known as

SUKHWINDER KAUR.

It is certified that I have complied with other legal

requirements in this connection.

SURINDER KAUR

[Signature (in existing old name)]

————

I hitherto known as JASMEEN KAUR THIND

D/o RAJINDER SINGH THIND, residing at H.No. 370-R,

Model Town, Jalandhar-144003, Punjab, India, have changed

my name and shall hereafter be known as JASMEEN KAUR.

It is certified that I have complied with other legal

requirements in this connection.

JASMEEN KAUR THIND

[Signature (in existing old name)]

————

I hitherto known as S ANISH GOLCHA S/o SUBASH,

residing at 42, Krishnappa Agraharam Street, Kondithope,

Chennai, Chennai G.P, Chennai, Tamil Nadu-600001, have

changed my name and shall hereafter be known as ANISH.

It is certified that I have complied with other legal

requirements in this connection.

S ANISH GOLCHA

[Signature (in existing old name)]

————

I hitherto known as SURUCHI KHERA D/o SUDERSHAN

KHERA W/o NEERAJ CHAWLA, residing at F-295, F-Block,

New Rajinder Nagar, New Delhi-110060, have changed my

name and shall hereafter be known as SURUCHI CHAWLA.

It is certified that I have complied with other legal

requirements in this connection.

SURUCHI KHERA

[Signature (in existing old name)]

I hitherto known as SUMAN D/o ASHOK KUMAR,

R/o Gawal Mandi, Ferozepur Cantt, District-Ferozepur,

Punjab-152001, have changed my name and shall hereafter

be known as SUMAN VERMA.

It is certified that I have complied with other legal

requirements in this connection.

SUMAN

[Signature (in existing old name)]

————

I hitherto known as SUKHDEV SINGH TURNA

S/o BALVEER SINGH, R/o Post Office, Fatehgarh Panjtoor,

District-Moga, Punjab-142043, have changed my name and

shall hereafter be known as SUKHDEV SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SUKHDEV SINGH TURNA

[Signature (in existing old name)]

————

I hitherto known as HARPREET SINGH BRAR

S/o NIRMAL SINGH, R/o Basti Nanakpura, Chak

Chibranwali, Sri Muktsar Sahib, Punjab-152026, have changed

my name and shall hereafter be known as HARPREET SINGH.

It is certified that I have complied with other legal

requirements in this connection.

HARPREET SINGH BRAR

[Signature (in existing old name)]

————

I hitherto known as MANEET MANOOR

D/o SUKHWANT SINGH MANOOR W/o JASPREET

SINGH, R/o H.No. 1065, Basant Avenue, Dugri, Distt.

Ludhiana, Punjab, have changed my name and shall hereafter

be known as VANEET KAUR.

It is certified that I have complied with other legal

requirements in this connection.

MANEET MANOOR

[Signature (in existing old name)]

————

I hitherto known as RASHPAL KUMAR S/o JAGIRI

RAM, R/o Vill Jagpal Pur, PO Ranipur, Kapurthala, Punjab-

144403, have changed my name and shall hereafter be known

as KUMAR RASHPAL.

It is certified that I have complied with other legal

requirements in this connection.

RASHPAL KUMAR

[Signature (in existing old name)]
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I hitherto known as RAHUL S/o HARWINDER KUMAR

R/o V.P.O. Pandori Mehtwan, Tehsil & Distt. Hoshiarpur,

Punjab, have changed my name and shall hereafter be known

as RAHUL KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

RAHUL

[Signature (in existing old name)]

————

I hitherto known as TIRATH RAM S/o RATAN LAL,

R/o Village Bulakipur Po Katarian, Tehsil Banga, SBS Nagar,

Punjab-144503, have changed my name and shall hereafter

be known as RAM TIRATH.

It is certified that I have complied with other legal

requirements in this connection.

TIRATH RAM

[Signature (in existing old name)]

————

I hither to know as MAYANK D/o ASHOK KUMAR,

R/o Hajiganj Patna City, Near Mahavir Petrol Pump, Post-

Jhauganj, Nagla, Patna City, Patna, Bihar-800008, have

changed my name and shall hereafter be known as NIYATI

ROY.

It is certified that I have complied with other legal

requirements in this connection.

MAYANK

[Signature (in existing old name)]

————

I hitherto known as ASHOK KUMAR PALANIDURAI

alias ASHOK KUMAR P S/o PALANIDURAI, resident at

10-3-11A, Uppupalayam, Opposite to Transformer,

Padaiveedu, Sanyasipatti Agraharam, Namakkal, Tamil Nadu-

637303, have changed my name and shall hereafter be known

as ASHOK EMRYS.

It is certified that I have complied with other legal

requirements in this connection.

ASHOK KUMAR PALANIDURAI alias ASHOK KUMAR P

[Signature (in existing old name)]

————

I hitherto known as FALGUNI AGARWAL D/o ATUL

KUMAR AGARWAL, residing at B/202, Twin Tower

Kalyanpur, Sharda Nagar, Neveen Nagar, Kanpur, Uttar

Pradesh - 208025, have changed my name and shall hereafter

be known as FAALGUNI SIINGH.

It is certified that I have complied with other legal

requirements in this connection.

FALGUNI AGARWAL

[Signature (in existing old name)]

I hitherto known as SIMRAN KAUR D/o GURBAKSH

SINGH W/o MOHAMMAD QASIM, residing at

H. No.-2524, Sector-70, Mohali, S.A.S. Nagar (Mohali),

Punjab-160070, have changed my name and shall hereafter

be known as GUNJAN KAUR. I have changed my name

only not my religion.

It is certified that I have complied with other legal

requirements in this connection.

SIMRAN KAUR

[Signature (in existing old name)]

————

I hitherto known as BHUPENDER SINGH S/o JAGTAR

SINGH, residing at Ward No. 1, Guru Amar Das Colony,

Tehsil Pehowa, District Kurukshetra, Haryana, have changed

my name and shall hereafter be known as BHUPINDER

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

BHUPENDER SINGH

[Signature (in existing old name)]

————

I hitherto known as BIMLA DEVI W/o RAMNIWAS

SAINI, R/o 8-D Gali Patase Wali Khutakar Road Bawana,

North West Delhi, Delhi-110039, have changed my name

and shall hereafter be known as BIMLA DEVI SAINI.

It is certified that I have complied with other legal

requirements in this connection.

BIMLA DEVI

[Signature (in existing old name)]

————

I hitherto known as RAHUL PASSI S/o SURENDER

SINGH, R/o 219, Type 2, Press Colony, Maya Puri, Delhi

110064, have changed my name and shall hereafter be known

as RAHUL RANDHAWA.

It is certified that I have complied with other legal

requirements in this connection.

RAHUL PASSI

[Signature (in existing old name)]

————

I hitherto known as SAAYAM KUMAR MEHROLIYA

son of Shri SUDHIR KUMAR, residing at House No.1,

Block-116, Sector-1, Pushp Vihar New Delhi-110017, have

changed my name and shall hereafter be known as SAAYAM

KUMAR DUGGAL.

It is certified that I have complied with other legal

requirements in this connection.

SAAYAM KUMAR MEHROLIYA

[Signature (in existing old name)]
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I hitherto known as BEAUTY daughter of Shri NATTU

MEHRA, residing at G-21/169, VTC: Rohini Sector-7,

PO: Rohini Sector-7, District: North West Delhi, Delhi-110085,

have changed my name and shall hereafter be known as

RASHMI MEHRA.

It is certified that I have complied with other legal

requirements in this connection.

BEAUTY

[Signature (in existing old name)]

————

I hitherto known as MOUSMI daughter of Shri NATTU

MEHRA, residing at G-21/169, VTC: Rohini Sector-7,

PO: Rohini Sector-7, District: North West Delhi, Delhi-110085,

have changed my name and shall hereafter be known as

NIDHI MEHRA.

It is certified that I have complied with other legal

requirements in this connection.

MOUSMI

[Signature (in existing old name)]

————

I hitherto known as NIRSHAN THAKUR

S/o NAGESWAR THAKUR, R/o H.No. 147/1, Khera Garhi

Colony, Khera Garhi, North West Delhi-110082, have changed

my name and shall hereafter be known as NIRSON THAKUR.

It is certified that I have complied with other legal

requirements in this connection.

NIRSHAN THAKUR

[Signature (in existing old name)]

————

I, DIVYANSHU RANJAN S/o RAM NARAYAN PRASAD

GUPTA, R/o 310, H-Block, Gali No.-11, Raj Nagar, Part-2,

Palam, Bagdola, New Delhi-110077, have changed the name

of my minor daughter AAYUSHI GUPTA, aged 9 years and

she shall hereafter be known as AAYUSHI RANJAN.

It is certified that I have complied with other legal

requirements in this connection.

DIVYANSHU RANJAN

[Signature of Guardian]

————

I hitherto known as BIMLA W/o Sh. PARTAP SINGH,

R/o H.No. 436, Near Gurgaon Gramin Bank, Mehara Gali,

Vill. Aterna (44), sonipat, Haryana-131023, have changed my

name and shall hereafter be known as KRISHNA DEVI.

It is certified that I have complied with other legal

requirements in this connection.

BIMLA

[Signature (in existing old name)]

I hitherto known as BILSA DEVI W/o J.K. MISHRA

R/o B-48, Block-B, Gali No-10, Vikas Vihar, Uttam Nagar,

West Delhi, Delhi-110059, have changed my name and shall

hereafter be known as VILSHA DEVI.

It is certified that I have complied with other legal

requirements in this connection.

BILSA DEVI

[Signature (in existing old name)]

————

I, THAKUR DASS S/o Sh. RAMESH CHAND,

R/o Type-1/34, Varun Niketan Pitampura, Shalimar Bagh

S.O., North West Delhi, Delhi-110088, have changed the

name of my minor daughter SANYA ANAND, aged 17 years

and she shall hereafter be known as SANYA THAKUR.

It is certified that I have complied with other legal

requirements in this connection.

THAKUR DASS

[Signature of Guardian]

————

I hitherto known as SANTOSH KUMAR S/o NATHILAL

GAUTAM, R/o House No. A-38, Near Hanuman Mandir,

Indrapuri Extn., Loni, Ghaziabad, Uttar Pradesh-201102, have

changed my name and shall hereafter be known as SANTOSH

KUMAR GAUTAM.

It is certified that I have complied with other legal

requirements in this connection.

SANTOSH KUMAR

[Signature (in existing old name)]

————

I hitherto known as AKBAR KHAN S/o SHAHID KHAN,

R/o 12A/92, Main Road, Vijay Mohalla Maujpur, North East

Delhi-110053, have changed my name and shall hereafter be

known as AYAAN KHAN.

It is certified that I have complied with other legal

requirements in this connection.

AKBAR KHAN

[Signature (in existing old name)]

————

I hitherto known as PRIYANSH S/o RAMESH KUMAR,

R/o E-16A, 2nd Floor, Tagore Garden Extension, West Delhi,

Delhi-110027, have changed my name and shall hereafter be

known as PRIYANSH MALAVLIYA.

It is certified that I have complied with other legal

requirements in this connection.

PRIYANSH

[Signature (in existing old name)]
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I hitherto known as ESHU CHAUDHARY

S/o YOGENDRA KUMAR RATHI, R/o 193, First Floor,

Street-4B, Durga Puri, Extn., Shahdara, Delhi-110093, have

changed my name and shall hereafter be known as ISHAAN

RATHI.

It is certified that I have complied with other legal

requirements in this connection.

ESHU CHAUDHARY

[Signature (in existing old name)]

————

I hitherto known as ROHIT KUMAR alias ROHIT

KUMAR AGNIHOTRI S/o RAVI PRAKASH, R/o Z-42,

Deepak Vihar, Vikas Nagar, D.K Mohan Garden, West

Delhi-110059, have changed my name and shall hereafter be

known as ROHIT KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

ROHIT KUMAR alias ROHIT KUMAR AGNIHOTRI

[Signature (in existing old name)]

————

I hitherto known as AJITESH SINHA son of HITESH

CHANDRA SINHA, residing at D-7/7452, Vasant Kunj,

New Delhi-110070, have changed my name and shall hereafter

be known as AJITESHH KUMAR SINHA.

It is certified that I have complied with other legal

requirements in this connection.

AJITESH SINHA

[Signature (in existing old name)]

————

I hitherto known as UDYAN PANDEY S/o SIDDHI NATH

PANDEY, R/o Naya Gaon, Nimi Vihar, Noida, Gautam Buddha

Nagar, Uttar Pradesh-201301 permanent address Shrinagar,

Pirpainti, Rifadpur, Bhagalpur, Bihar-813209, have changed

my name and shall hereafter be known as ABHYUDAYA

PANDEY.

It is certified that I have complied with other legal

requirements in this connection.

UDYAN PANDEY

[Signature (in existing old name)]

————

I hitherto known as NASREEN W/o MOHD FARUKH,

R/o 108 Gali No.-9, Near Amina Masjid, Wazirabad Village

Buradi, North Delhi-110084, have changed my name and

shall hereafter be known as NASREEN FARUKH.

It is certified that I have complied with other legal

requirements in this connection.

NASREEN

[Signature (in existing old name)]

I hitherto known as JAMEELA KHATOON alias JAMILA

KHATON D/o MOHD SHAMIN W/o MOHD RIZWAN

R/o C-2/168, New Ashok Nagar, Vasundhra Enclave,

PO Vasundhra Enclave Distt. East Delhi, Delhi-110096, have

changed my name and shall hereafter be known as JAMEELA

KHATOON.

It is certified that I have complied with other legal

requirements in this connection.

JAMEELA KHATOON alias JAMILA KHATON

[Signature (in existing old name)]

————

I hitherto known as AJAHARUDDIN S/o YAKUB KHAN,

R/o Railway Faatak Ke Paas, Sipahiyon Ki Dhani, Khunkhuna,

Didwana, Nagaur, Rajasthan-341303, have changed my name

and shall hereafter be known as AZHAR YAKUB SHERANI.

It is certified that I have complied with other legal

requirements in this connection.

AJAHARUDDIN

[Signature (in existing old name)]

————

I hitherto known as RANJEET S/o RAMASARE,

R/o 4/57, Third Floor, Near Chand Cinema, Trilokpuri, East

Delhi-110091, have changed my name and shall hereafter be

known as RANJEET RAMASARE.

It is certified that I have complied with other legal

requirements in this connection.

RANJEET

[Signature (in existing old name)]

————

I hitherto known as SANJEET KUMAR S/o UMESH

YADAV, resident of at+PO-Bahuara, P.S.-Bakhri,

Distt. Begusarai, Bihar- 851204, have changed my name and

shall hereafter be known as ANSH NAYAK.

It is certified that I have complied with other legal

requirements in this connection.

SANJEET KUMAR

[Signature (in existing old name)]

————

I hitherto known as GURPREET SINGH W/o SEHANS

PAL SINGH, R/o H.No.-120/4 Silveroaks DLF Phase-1

Sikanderpur, Ghosi(68), DLF QE Gurgaon, Haryana-122002,

have changed my name and shall hereafter be known as

GOURPREET SIINGH.

It is certified that I have complied with other legal

requirements in this connection.

GURPREET SINGH

[Signature (in existing old name)]
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I hitherto known as AVNI D/o YESVINDRA SHARMA ,

residing at 04, Krishna Nagar Gali No. 2, Modinagar,

Ghaziabad (UP)-201204, have changed my name and shall

hereafter be known as AVNI SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

AVNI

[Signature (in existing old name)]

————

I, NARENDER KUMAR S/o SURAT SINGH, R/o 3070,

ELDECO County, G.T. Road, Sector-19, Sonipat,

Haryana-131001, have changed the name of my minor son

REYANSH KUNDU, aged 12 years and he shall hereafter be

known as NAIRIT KUMAR.

It is certified that I have complied with other legal

requirements in this connection.

NARENDER KUMAR

[Signature of Guardian]

————

I, NIDHI PAL W/o NAVEEN KUMAR, R/o House

Number-530, Vill. Tahir Pur, Jhilmil, East Delhi, Delhi-110095

have changed the name of my minor son YASH, aged 14

years and he shall hereafter be known as YASHVEER SINGH.

It is certified that I have complied with other legal

requirements in this connection.

NIDHI PAL

[Signature of Guardian]

————

I hitherto known as S. GANESH S/o Late K SENGODAN,

R/o B-117, Type -2 Qtr. Moti Bagh-1, New Delhi-110021,

have changed my name and shall hereafter be known as

SENGODAN GANESH.

It is certified that I have complied with other legal

requirements in this connection.

S. GANESH

[Signature (in existing old name)]

————

I hitherto known as BHAVNA SINGHAL alias MEENA

KUMARI AGARWAL daughter of KISHAN GOPAL wife of

DEVENDRA KUMAR SINGHAL R/o C-3/230, Near

Community Center, Sec-31, Noida Gautam Buddha Nagar,

Uttar Pradesh-201301, have changed my name and shall

hereafter be known as MEENA KUMARI AGARWAL.

It is certified that I have complied with other legal

requirements in this connection.

BHAVNA SINGHAL alias MEENA KUMARI AGARWAL

[Signature (in existing old name)]

I hitherto known as KRISH BAJAJ S/o VIVEK BAJAJ

R/o 4/69, West Punjabi Bagh, Punjabi Bagh, West

Delhi-110026, have changed my name and shall hereafter be

known as KRISH ARYAN BAJAJ.

It is certified that I have complied with other legal

requirements in this connection.

KRISH BAJAJ

[Signature (in existing old name)]

————

I hitherto known as AASTHA D/o SH. SANJAY

SHARMA, R/o H.No. 77, Paprawat Road, Ganpati Enclave,

Najafgarh, Delhi-110043, have changed my name and shall

hereafter be known as AASTHA KAUSHIK.

It is certified that I have complied with other legal

requirements in this connection.

AASTHA

[Signature (in existing old name)]

————

I, ASHWIN KUMAR SATOGIYA S/o JAGDISH

CHANDRA SATOGIYA, currently residing at Quarter

No.-P-22/03, Army Hospital (R&R), Delhi Cantt., Delhi-110010,

permanent, residence at 76, Navin Colony, Dharnaka, MHOW,

Indore, Madhya Pradesh-453441, have changed the name of

my minor daughter PIHU, aged 10 years and she shall

thereafter be known as PIHU SATOGIYA.

It is certified that I have complied with other legal

requirements in this connection.

ASHWIN KUMAR SATOGIYA

[Signature of Guardian]

————

I, VIRENDER KUMAR S/o VED RAM, R/o H.No. 107/1,

Sarai Kale Khan, Hazrat Nizamuddin, South Delhi-110013,

have changed the name of my minor son VIDHAAN, aged 07

years and he shall hereafter be known as VIDHAAN RAJVIR.

It is certified that I have complied with other legal

requirements in this connection.

VIRENDER KUMAR

[Signature of Guardian]

————

I, AMARESH KUMAR DUTTA S/o ANANT PRASAD

DUTTA, R/o WZ-58B, Possangipur, Janakpuri, B-1, Rajouri

Garden, West Delhi-110058, have changed the name of my

minor daughter ANWESHA, aged 12 years and she shall

hereafter be known as ANWESHA DUTTA.

It is certified that I have complied with other legal

requirements in this connection.

AMARESH KUMAR DUTTA

[Signature of Guardian]
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I hitherto known as CHANDNI SHARMA alias CHANDNI

GOYAL D/o VIJAY SHARMA W/o MUNESH KUMAR

GOYAL, residing at B-38 515, Street No.3, Chanderlok,

Shahdara, Mandoli, North East Delhi, Delhi -110093, have

changed my name and shall hereafter be known as CHANDNI

GOYAL.

It is certified that I have complied with other legal

requirements in this connection.

CHANDNI SHARMA alias CHANDNI GOYAL

[Signature (in existing old name)]

————

I hitherto known as N P UPRETI alias NARAYAN

PRASAD UPRETI S/o SHRI JAI DATT UPRETI, R/o Flat

No-504-A, Anjuman CGHS Limited, Plot No-20 Sector-12

Dwarka N.S.I.T Dwarka, South West Delhi-110078, have

changed my name and shall hereafter be known as

NARAYAN PRASAD UPRETI.

It is certified that I have complied with other legal

requirements in this connection.

N P UPRETI alias NARAYAN PRASAD UPRETI

[Signature (in existing old name)]

————

I hitherto known as SURESH KUMARI alias SUDESH

KUMARI D/o RAM SWAROOP and W/o GYAN CHAND,

R/o A-11/C-1, Jagriti Apartment, Shalimar Garden Ext-2,

Sahibabad, Ghaziabad, Uttar Pradesh-201005, have changed

my name and shall hereafter be known as SUDESH KUMARI.

It is certified that I have complied with other legal

requirements in this connection.

SURESH KUMARI alias SUDESH KUMARI

[Signature (in existing old name)]

————

I hitherto known as NIKHIL BHARGAVA S/o YADRAM,

residing at W1A-125, Wellington Estate, Golf Course Road,

DLF Phase-5, Sector-53, Wazirabad (75), Gurgaon, Haryana-

122003, have changed my name and shall hereafter be known

as NIKKHIEL BHARGAVAA.

It is certified that I have complied with other legal

requirements in this connection.

NIKHIL BHARGAVA

[Signature (in existing old name)]

————

I, hitherto known as SHUBHAM S/o VIJAY KUMAR

SINGH, R/o Arya Kumar Road, Rajendra Nagar, Near

Allahabad Bank, Sampatchak, Patna, Bihar-800016, have

changed my name and shall hereafter be known as

SHUBHAM SINGH.

It is certified that I have complied with other legal

requirements in this connection.

SHUBHAM

[Signature (in existing old name)]

I hitherto known as KAVITA DEVI alias KAVITA

D/o BALMIKI W/o SUNIL SINGH, residing at Okhla

Phase-2, New Delhi, South Delhi, Delhi-110020, have changed

my name and shall hereafter be known as KAVITA DEVI.

It is certified that I have complied with other legal

requirements in this connection.

KAVITA DEVI alias KAVITA

[Signature (in existing old name)]

————

I, SUSHIL KUMAR JAIN S/o RAM KARAN JAIN,

R/o H. No-2377/178, Ganesh Pura, Tri Nagar, North West

Delhi-110035, have changed the name of my minor son

GOMTESH, aged 14 years and he shall hereafter be known

as GOYAM JAIN.

It is certified that I have complied with other legal

requirements in this connection.

SUSHIL KUMAR JAIN

[Signature of Guardian]

————

I hitherto known as BUNTY S/o DEVENDER, R/o A-162,

Shish Mahal Enclave, Gali No-9, Prem Nagar-3, Kirari Suleman

Nagar, Delhi-110086, have changed my name and shall

hereafter be known as AADITYA.

It is certified that I have complied with other legal

requirements in this connection.

BUNTY

[Signature (in existing old name)]

————

I hitherto known as G PRIYA D/o S GOPALA MOORTHY

Present, R/o Anand Parbat Militry Station, East Patel Nagar,

New Delhi-110008 and Permanent, R/o H.No-6/786, Krishna

Nagar, Tehsil-Kovilpatti, Manthithoppu, Lakshmipuram,

Toothukudi, Tamil Nadu-628502, have changed my name

and shall hereafter be known as PRIYA MOORTHY.

It is certified that I have complied with other legal

requirements in this connection.

G PRIYA

[Signature (in existing old name)]

————

I hitherto known as FIROZ KHAN S/o ASHOK KUMAR,

R/o WZ-22, Jwala heri Village, Paschim Vihar, Paschim Vihar,

West Delhi-110063, have changed my name and shall

hereafter be known as MUHAMMAD QASIM. I have

changed only my name not my religion.

It is certified that I have complied with other legal

requirements in this connection.

FIROZ KHAN

[Signature (in existing old name)]
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I hitherto known as DARSHANA SHARMA daughter of

Late Sh. JAI PRAKASH SHARMA W/o Sh. BIJENDRA

KUMAR SHARMA, R/o H. No. G-1/1130, Mansarover Park,

Shahdara, East Delhi, Delhi-110032, have changed my name

and shall hereafter be known as SHOBHA SHARMA.

It is certified that I have complied with other legal

requirements in this connection.

DARSHANA SHARMA

[Signature (in existing old name)]

————

I hitherto known as NAKUL KUMAR SINGH S/o AMIT

SINGH, residing at 143-B, Pkt-12, DDA Flats, Jasola Vihar,

New Friends Colony, South Delhi, Delhi-110025, have

changed my name and shall hereafter be known as NAKUL

SINGH.

It is certified that I have complied with other legal

requirements in this connection.

NAKUL KUMAR SINGH

[Signature (in existing old name)]

————

I hitherto known as SURENDER KUMAR S/o LALSA

RAM, R/o B-2/409, Rajveer Colony Gharoli Extention,

Delhi-110096, have changed my name and shall hereafter be

known as SURENDRA SARKAR.

It is certified that I have complied with other legal

requirements in this connection.

SURENDER KUMAR

[Signature (in existing old name)]

————

I hitherto known as MOHINDER PAL SINGH CHOHAN

alias MAHENDER PAL SINGH CHAUHAN S/o KARTAR

SINGH, employed as Driver in Income Tax Department,

R/o 1625, D/1, Thana Road, Najafgarh, New Delhi-110043,

have changed my name and shall hereafter be known as

MAHENDER PAL SINGH CHAUHAN.

It is certified that I have complied with other legal

requirements in this connection.

MOHINDER PAL SINGH CHOHAN

alias MAHENDER PAL SINGH CHAUHAN

[Signature (in existing old name)]

————

I hitherto known as NATASHA SINGH SOBTI

D/o BALJIT SOBTI residing at DD-8, Kalkaji Extn., Aali,

South Delhi, Delhi-110019, have changed my name and shall

hereafter be known as NATASHA SOBTI.

It is certified that I have complied with other legal

requirements in this connection.

NATASHA SINGH SOBTI

[Signature(in existing old name)]

I hitherto known as CHANDER KANT S/o ANIL KUMAR

residing at 2650/14, Gali No.2 Hari Pura J.F. Mill, Amritsar

Pin: 143003, Punjab, India, have changed my name and shall

hereafter be known as KANT CHANDER.

It is certified that I have complied with other legal

requirements in this connection.

CHANDER KANT

[Signature (in existing old name)]

————

I hitherto known as SAMBHAV alias JAIDEEP JOSHI

son of LAXMAN JOSHI, residing at Ram Sharnam Ashram,

Jind Road, Gohana, sonipat, Haryana-131301, have changed

my name and shall hereafter be known as JAIDEEP JOSHI.

It is certified that I have complied with other legal

requirements in this connection.

SAMBHAV alias JAIDEEP JOSHI

[Signature (in existing old name)]

————

I hitherto known as MUNNI W/o MANMOHAN,

R/o H.No-134, Bhitrla Mohalla, Khera Kalan, Khera Kalan,

North West Delhi-110082, have changed my name and shall

hereafter be known as SONI.

It is certified that I have complied with other legal

requirements in this connection.

MUNNI

[Signature (in existing old name)]

————

I hitherto known as CHANDRA KANT YADAV alias

MOHIT YADAV S/o SHIVRAJ YADAV R/o Purawan,

Semradh, Ravidas Nagar Bhadohi U.P 221310, have changed

my name and shall hereafter be known as CHANDRA KANT

YADAV.

It is certified that I have complied with other legal

requirements in this connection.

CHANDRA KANT YADAV alias MOHIT YADAV

[Signature (in existing old name)]

————

I hitherto known as TWINKLE D/o RAGHUVIR SINGH

R/o H. No. – 1271 Bagichi Tansukh Rai Ajmeri Gate, Delhi

110006, have changed my name and shall hereafter be known

as TWINKLE SINGH.

It is certified that I have complied with other legal

requirements in this connection.

TWINKLE

[Signature (in existing old name)]
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I hitherto known as NAVEEN S/o RAJESH KUMAR

R/o Rithal Phougat, Rithal, Rohtak, Haryana-124303, have

changed my name and shall hereafter be known as NAVEEN

KAGTAN.

It is certified that I have complied with other legal

requirements in this connection.

NAVEEN

[Signature (in existing old name)]

————

I hitherto known as RUKMANI W/o VIJAY KUMAR

R/o Plot No-75, Kh. No-16/01/02, Pochanpur Extension,

Dwarka Sector-23, South West Delhi, Delhi-110077, have

changed my name and shall hereafter be known as RAJ

KUMARI.

It is certified that I have complied with other legal

requirements in this connection.

RUKMANI

[Thumb Impression]

————

I, RASHPAL SINGH S/o WATTAN CHAND R/o Ballo

Chohan Sango Katrala, Mukerian, Distt. Hoshiarpur, Punjab-

144211, have changed the name of my minor son RAVNOOR

KARDA aged 13 years and he shall hereafter be known as

RAVNOOR SINGH.

It is certified that I have complied with other legal

requirements in this connection.

RASHPAL SINGH

[Signature of Guardian]

————

I, RAMAN BANSAL S/o SHRI ASHOK BANSAL,

R/o L-214, Gali No-19, Mahindra Park, Delhi-110033, have

changed the name of my minor daughter HARSHITA, aged

9 years and she shall hereafter be known as MAANVI.

It is certified that I have complied with other legal

requirements in this connection.

RAMAN BANSAL

[Signature of Guardian]

————

I hitherto known as KM VARNIKA D/o NARESH

KUMAR, residing at 388, Nagali Mahnaj Paharpur,

Saharanpur, Utter Pradesh 247551, have changed my name

and shall hereafter be known as VARNIKA KATTAKWAL.

It is certified that I have complied with other legal

requirements in this connection.

KM VARNIKA

[Signature (in existing old name)]

I hitherto known as SUMAN DEVI alias Ms. SUMAN

KUMARI MEENA D/o SHRI CHAND MEENA

W/o VIKRAM SINGH MEENA, R/o Village Khatoti Post

Babariya, Tehsil Bansur, Babariya, Alwar Rajasthan-301412,

have changed my name and shall hereafter be known as

SUMAN KUMARI MEENA.

It is certified that I have complied with other legal

requirements in this connection.

SUMAN DEVI alias Ms. SUMAN KUMARI MEENA

[Signature (in existing old name)]

————

I hitherto known as KARTIK S/o JAI R/o 138, Nanagal

Kalan, Nangal Kalan, (43) Sonipat, Haryana-131023, have

changed my name and shall hereafter be known as KARTIK

TUSHIR.

It is certified that I have complied with other legal

requirements in this connection.

KARTIK

[Signature (in existing old name)]

————

I hitherto known as ISHANK alias ISHANK AHLAWAT

S/o TAKDIR SINGH R/o Main Bazzar, Dighal (2), Jhajjar,

Haryana-124107 have changed my name and shall hereafter

be known as ISHANK AHLAWAT.

It is certified that I have complied with other legal

requirements in this connection.

ISHANK alias ISHANK AHLAWAT

[Signature (in existing old name)]

————

I hitherto known as AYUSH S/o VIJAY KUMAR,

R/o H.No-2456/1 Ward -5, Near Saran Talab, Jawahar Colony,

NIT Faridabad, Sector-22, HARYANA-121005, have changed

my name and shall hereafter be known as AYUSH RAWAT.

It is certified that I have complied with other legal

requirements in this connection.

AYUSH

[Signature (in existing old name)]

————

I hitherto known as VIJAY S/o RAKESH MAHIPAL

PAWAR R/o -2456/1, Saran Talab, Near Saran School,

Jawarhar Colony, NIT Faridabad, Sector-22, Faridabad

Haryana-121005, have changed my name and shall hereafter

be known as VIJAY RAKESH PAWAR.

It is certified that I have complied with other legal

requirements in this connection.

VIJAY

[Signature (in existing old name)]
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I hitherto known as BELA CHETRY D/o JOY BAHADUR

CHETRY, residing at Vill: Madhavpur, Bordumsa, PIN-786174,

Dist-Tinsukia, Assam, have changed my name and shall

hereafter be known as JHARNA CHETRY.

It is certified that I have complied with other legal

requirements in this connection.

BELA CHETRY

[Signature (in existing old name)]

————

I, hitherto known as RAHUL ARNEJA S/o JATINDER

ARNEJA R/o C-2/24 Model Town-III, Dr. Mukerjee Nagar

S. O, North West Delhi, Delhi-110009, have changed my

name and shall hereafter be known as RAAHUL ARNEJA.

It is certified that I have complied with other legal

requirements in this connection.

RAHUL ARNEJA

[Signature (in existing old name)]

————

I hitherto known as MANISHA D/o VINOD ASWAL

W/o DEVENDER SINGH BHANDARI, R/o C 217, Indra

Park, Najafgarh, South West Delhi-110043, have changed

my name and shall hereafter be known as MANISHA

BHANDARI.

It is certified that I have complied with other legal

requirements in this connection.

MANISHA

[Signature (in existing old name)]

————

I, AMANPREET SINGH SAHNI  S/o DAVINDER SINGH

SAHNI, residing at 2157/B-2,  2nd Floor, Guru Arjun Nagar,

Shadipur, Patel Nagar, Delhi-110008, India, have changed

the name of my minor daughter ASEES KAUR SAHNI, aged

about 5 years and she shall hereafter be known as ASEES

KAUR.

It is certified that I have complied with other legal

requirements in this connection.

AMANPREET SINGH SAHNI

[Signature of Guardian]

————

I hitherto known as KULDEEP S/o RAJENDER SINGH,

R/o C-144 First Floor, Dayanand Colony, Lajpat Nagar 4,

South Delhi, Delhi-110024, have changed my name and shall

hereafter be known as KULDEEP JAKHAR.

It is certified that I have complied with other legal

requirements in this connection.

KULDEEP

[Signature (in existing old name)]

I hitherto known as KRISHAN KUMAR S/o RANDHIR

SINGH, R/o- Palra (120), Jhajjar, Haryana- 124103, have

changed my name and shall hereafter be known as KRISHAN.

It is certified that I have complied with other legal

requirements in this connection.

KRISHAN KUMAR

[Signature(in existing old name)]

————

I hitherto known as NIKHIL ARORA S/o KRISHAN LAL,

residing at H.No. ES 211, Mohalla Makhdoompura, Near

Guru Ravidass Mandir, Distt. Jalandhar – 144001, Punjab,

India, have changed my name and shall hereafter be known

as NIHAL SINGH.

It is certified that I have complied with other legal

requirements in this connection.

NIKHIL ARORA

[Signature (in existing old name)]

————

I hitherto known as SHAMEERA SIRAJ JESANI

D/o SIRAJ GULAMHUSSAIN JESANI, residing at Sri Krupa

First Floor, Near Madhava Bhavan, Manjalalam Kannur,

Kerala-670001, have changed my name and shall hereafter

be known as NAVYASHREE.

It is certified that I have complied with other legal

requirements in this connection.

SHAMEERA SIRAJ JESANI

[Signature (in existing old name)]

————

I hitherto known as ISMAIL IBRAHIM son of IBRAHIM

KHALEEL, residing at Lalitharaj Nilaya Tinkar Babu Garage

Road Neharunagara, Vijaypura Chikmagalur Karnataka 577101,

have changed my name and shall hereafter be known as

VISHWARAJ DEVARAJ.

It is certified that I have complied with other legal

requirements in this connection.

ISMAIL IBRAHIM

[Signature (in existing old name)]

————

I hitherto known as MARIA NATASHA K

D/o KOTHANDAPANI M, residing at 409 5th Main 6th A

Cross Viveknagar Police Station, Viveknagar, Bangalore,

South Viveknagar Bangalore Bangalore South Karnataka-

560047, have changed my name and shall hereafter be known

as SAPNA K.

It is certified that I have complied with other legal

requirements in this connection.

MARIA NATASHA K

[Signature (in existing old name)]
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I hitherto known as SANA TASLEEM daughter of

Shri TASLEEM MIRZA, residing at House No. 1512, Pataudi

House, Darya Ganj, Central Delhi, Delhi-110002, have

changed my name and shall hereafter be known as SAUMYA.

It is certified that I have complied with other legal

requirements in this connection.

SANA TASLEEM

[Signature (in existing old name)]

————

I hitherto known as BABLU RAI S/o NASIM KHAN

R/o 244/51-C, 3rd Floor, Gali No.7, Gyan Vatica Public School,

School Block, Mandawali Fazalpur, Mandawali Fazalpur, East

Delhi, Delhi-110092, have changed my name and shall

hereafter be known as QASIM KHAN.

It is certified that I have complied with other legal

requirements in this connection.

BABLU RAI

[Signature(in existing old name)]

————

I hitherto known as JANVI SHARMA daughter of

GAJENDER KUMAR residing at V-587, Gali No.15, Vijay

Park, Maujpur, Delhi - 110053, have changed my name and

shall hereafter be known as JANNAT.

It is certified that I have complied with other legal

requirements in this connection.

JANVI SHARMA

[Signature(in existing old name)]

————

CHANGE OF RELIGION

I, NIKHIL ARORA S/o KRISHAN LAL, residing at

H.No. ES 211, Mohalla Makhdoompura, Near Guru Ravidass

Mandir, Distt. Jalandhar – 144001, Punjab, India, do hereby

solemnly affirm and declare that I have embraced SIKHISM

religion and Renounced HINDUISM religion with effect from

07/10/2021.

It is certified that I have complied with other legal

requirements in this connection.

NIKHIL ARORA

[Signature]

————

I, SHAMEERA SIRAJ JESANI daughter of SIRAJ

GULAMHUSSAIN JESANI, residing at Sri Krupa First Floor,

Near Madhava Bhavan, Manjalalam Kannur, Kerala-670001,

do hereby solemnly affirm and declare that I have embraced

HINDUISM and renounced ISLAM with effect from 19/09/2023.

It is certified that I have complied with other legal

requirements in this connection.

SHAMEERA SIRAJ JESANI

[Signature]

I, ISMAIL IBRAHIM son of IBRAHIM KHALEEL,

residing at Lalitharaj Nilaya Tinkar Babu Garage Road

Neharunagara, Vijayapura Chikmagalur Karnataka 577101,

do hereby solemnly affirm and declare that I have embraced

HINDUISM and renounced ISLAM with effect from

30.06.2023.

It is certified that I have complied with other legal

requirements in this connection.

ISMAIL IBRAHIM

[Signature]

————

I, MARIA NATASHA K D/o KOTHANDAPANI M,

residing at 409 5th Main 6th A Cross Viveknagar Police

Station Viveknagar Bangalore south Viveknagar Bangalore

Bangalore South Karnataka-560047, do hereby solemnly

affirm and declare that I have embraced HINDUISM and

renounced CHRISTAINITY with effect from 18.11.2023.

It is certified that I have complied with other legal

requirements in this connection.

MARIA NATASHA K

[Signature]

————

I, SANA TASLEEM daughter of Shri TASLEEM MIRZA,

residing at House No. 1512, Pataudi House, Darya Ganj,

Central Delhi, Delhi-110002, do hereby solemnly affirm and

declare that I have embraced HINDUISM and renounced

ISLAM with effect from 14-12-2023.

It is certified that I have complied with other legal

requirements in this connection.

SANA TASLEEM

[Signature]

————

I, BABLU RAI S/o NASIM KHAN R/o 244/51-C, 3rd

Floor, Gali No.7, Gyan Vatica Public School, School Block,

Mandawali Fazalpur, Mandawali Fazalpur, East Delhi, Delhi-

110092, declares that I have embraced ISLAM Religion and

renounced HINDU Religion w.e.f. 02.01.2024.

It is certified that I have complied with other legal

requirements in this connection.

BABLU RAI

[Signature]

————

I, JANVI SHARMA daughter of GAJENDER KUMAR

residing at V-587, Gali No.15, Vijay Park, Maujpur, Delhi -

110053, do hereby solemnly affirm and declare that I have

embraced ISLAM and renounced HINDUISM with effect

from 04/01/2024.

It is certified that I have complied with other legal

requirements in this connection.

JANVI SHARMA

[Signature]
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PUBLIC NOTICE

I, PREETHY D/o SH. KASHMIRA MASIH, residing at

Chhina Gurdaspur, Naushera Majja Singh Punjab-143518,

hereby undertake that I, PREETHY want to change my name

to AARIC MASIH and Gender as MALE.

2. I, PREETHY henceforth be known as AARIC MASIH

S/o SH. KASHMIRA MASIH.

3. The above statement is made by me is true and correct

to the best of my knowledge and belief. If any legal issue

arises in this regard at any stage, I will be personally

responsible for the same and the department of publication

will not be liable for any consequences arising therefrom.

It is certified that I have complied with other legal

requirements in this connection.

PREETHY

[Signature]

————

I, KULWINDER KAUR D/o SH. DARA SINGH, residing

at 452, Batala Road Mokham Pura Tung Pai Amritsar-I,

Punjab-143001, hereby undertake that I, KULWINDER KAUR

want to change my name to KULWINDER SINGH and Gender

as MALE.

2. I, KULWINDER KAUR henceforth be known as

KULWINDER SINGH S/o SH. DARA SINGH.

3. The above statement is made by me is true and correct

to the best of my knowledge and belief. If any legal issue

arises in this regard at any stage, I will be personally

responsible for the same and the department of publication

will not be liable for any consequences arising therefrom

It is certified that I have complied with other legal

requirements in this connection.

KULWINDER KAUR

[Signature]

————

I, SATHVIKA TARIMELA D/o SRINATH REDDY

TARIMELA, residing at F No 207 Block 25 Raintree Park

KPHB Kukatpally Hyderabad Telangana-500072, hereby

undertake that I, SATHVIKA TARIMELA want to change

my name to SATHVIK REDDY TARIMELA and gender as

MALE.

2. I, SATHVIKA TARIMELA henceforth be known as

SATHVIK REDDY TARIMELA S/o SRINATH REDDY

TARIMELA.

3. The above statement made by me is true & correct to

the best of my knowledge and belief. If any legal issue

arises in this regard at any stage, I will be personally

responsible for the same and, the Department of Publication

will not be liable for any consequences arising there from.

SATHVIKA TARIMELA

[Signature]

————

It is for general information that I, PRIYA RAJKUMAR

D/o RANGASWAMI RAVIKUMAR IYENGAR

Ex. W/o RAJKUMAR VK, R/o TC19/600-4, Devi Kripa,

South Road, Poojappura P.O., Mudavanmughal,

Thiruvananthapuram, Poojapura, Thiruvananthapuram,

Kerala-695012, Presently at House No. 3037, 3rd Floor, Urbam

Eestate, Sector-57, Gurgaon, Haryana-122011, declare that I

got divorced from my Husband vide court Decree HMA No.

1745/2023 dated 25/9/2023. Further I have changed my name

and shall hereafter be known as PRIYA IYENGAR in future

for all purpose.

It is certified that I have complied with other legal

requirements in this connection.

PRIYA RAJKUMAR

[Signature]

————

It is for general information that I, PRIYA SINGH

D/o BHARAT PRATAP SINGH EX W/o DEV RAJ BISWAS,

R/o GBB003 New Town heights Sector 91 Gurgaon Haryana

122002, declare that I got divorce from my ex-husband DEV

RAJ BISWAS vide court decree HMA Petition No. 1307/13

dated 17/12/2013 further, I have changed the name of my

minor son ARAV BISWAS aged 14 years and he shall

hereafter be known as ARAV BISWAS SINGH for all future

purposes.

It is certified that I have complied with other legal

requirements in this connection.

PRIYA SINGH

[Signature]

————

It is for general information that I, NANDINI GEEBU alias

G NANDINI D/o VUYYALA MADHU SUDHAN NAIDU &

EX-W/o G SREEKANTH residing at Flat No 413 Jewel Crown

Shiridi Sai Nagar Manikonda Puppalaguda Rajendra Nagr

K.V.Rangareddy Telangana 500089 declare that I got divorce

from my EX-Husband G SREEKANTH Vide Court Decree

No. O.P.No.567 of 2012 dated 29/10/2012. Further I have

changed my name and shall be hereafter known as NANDINI

NAIDU for all future purposes

It is certified that I have complied with other legal

requirements in this connection.

NANDINI GEEBU alias G NANDINI

[Signature]
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It is for general information that I SUBASH KUMAR

S/o SUSHIL KUMAR, residing at Ward no 10 Charjan Wala

mohalla, Talwandi Sabo Bathinda Punjab, 151302, declare

that mine name has been wrongly written as SUBASH

MITTAL in my minor daughter ANKITA aged about

17 years, in her CBSE class 10th Marksheet cum Certificate.

The actual name of mine is SUBASH KUMAR, which may

be amended accordingly

It is certified that I have complied with other legal

requirements in this connection.

SUBASH KUMAR

[Signature]

————

It is for general information that I, RAJENDER SINGH

RAWAT S/o DEVI SINGH RAWAT residing at E-222, Gali

No. 9, East Vinod Nagar, Near MCD Primary School,

Patparganj, East Delhi, Delhi-110091, declare that name of

mine and my father has been wrongly written as RAJENDER

SINGH and DEVI SINGH in my 10th Class, 12th Class and

Graduation Educational Documents, Driving Licence No.-

DL0720009115207 and Pan Card No.-CAVPS0746J. The actual

name of mine and my father are RAJENDER SINGH RAWAT

and DEVI SINGH RAWAT respectively, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAJENDER SINGH RAWAT

[Signature]

————

It is for general information that I, CHANDRA PAL SINGH

S/o RAM JI LAL R/o B-104, Second Floor, Parsvnath

Paradise, JP Garden Estate, Mohan Nagar, Ghaziabad,

U.P.201007, declare that name of mine has been wrongly

written as CHANDER PAL SINGH in my PPO No.50073. The

actual name of mine is CHANDRA PAL SINGH which may

be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

CHANDRA PAL SINGH

[Signature]

————

It is for general information that I, NAVEEN KUMAR

CHAUDHARY S/o SH. MAHENDERA SINGH R/o E-169,

East of Kailash, East of Kailash Phase-I, Kalkaji, South

Delhi, Delhi-110065, declare that name of mine and my father

has been wrongly written as NAVEEN KUMAR and M S

KALKAL in my Driving License No. DL07 19930032208. The

actual name of mine and my father are NAVEEN KUMAR

CHAUDHARY and MAHENDERA SINGH, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

NAVEEN KUMAR CHAUDHARY

[Signature]

It is for general information that I, SHEELA DEVI

W/o HIRDYANAND YADAV, R/o 302, Block-15, Nurses

Residential Complex, Sriniwaspuri, South Delhi, Delhi-110065,

declare that name of my husband has been wrongly written

as HRIDYA NAND in my Service Records. The actual name

of my husband is HIRDYANAND YADAV respectively which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SHEELA DEVI

[Signature]

————

It is for general information that I, JASWINDER PAUL

SINGH MALHOTRA S/o SH. PRABH SINGH MALHOTRA

R/o Flat No-641, Neelkanth Apartments, Sector-13, Rohini,

North West Delhi, Delhi-110085 declare that name of mine

has been wrongly written as J P SINGH in my PPO NO.

725391400188 and as JASWINDER PAL SINGH

MALHOTRA in my Educational Documents. The actual

name of mine is JASWINDER PAUL SINGH MALHOTRA,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

JASWINDER PAUL SINGH MALHOTRA

[Signature]

————

It is for general information that I, SALINDER SINGH

son of SHAMSHER SINGH residing at House No.431,

Jhabala(81), Thaki, Karnal, Haryana-132046 declare that name

of mine has been wrongly written as SUNIL DUTT in my

10th Class Educational Documents. The actual name of mine

is SALINDER SINGH respectively which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SALINDER SINGH

[Signature]

————

It is for general information that I, HIMANSHI YADAV

D/o SATISH KUMAR, R/o H.No.-169, Neki Ram House,

Daulatpur, south West Delhi, Delhi-110043, delcare that name

of my father and mother has been wrongly written as SATISH

YADAV and SUMAN YADAV in my all educational

documents. The actual name of my father and my mother are

SATISH KUMAR and SUMAN DEVI respectively, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

HIMANSHI YADAV

[Signature]
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It is for general information that I, RAJESH YADAV

S/o KRISHAN KUMAR, R/o 92, Khera Dabar, PO Khera

Dabar, Distt. South West Delhi, Delhi-110073, declare that

name of my father and my mother has been wrongly written

as KRISHAN YADAV and USHA DEVI in my class 10th and

12th Marksheet and Certificate. The actual name of my

father and my mother are KRISHAN KUMAR and KUSUM

LATA respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAJESH YADAV

[Signature]

————

It is for general information that I, PRABHJOT SINGH

S/o BINDER SINGH, residing at 101, Near Shiv Mandir,

Kharkhari Mohalla, Narnaul, Mahendragarh, Haryana-123001,

declare that name of my mother has been wrongly written

as LASHVINDER KAUR in my CBSE class 10th Marksheet

cum Certificate. The actual name of my mother is

LASWINDER KAUR, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PRABHJOT SINGH

[Signature]

————

It is for general information that I, RAVINDER SINGH

S/o UTTAM SINGH, R/o F-166, Jailer Wala Bagh, Ashok

Vihar, Phase-2, Saraswati Vihar, North West Delhi, Delhi-

110052, declare that name of my father and my mother has

been wrongly written as UTHAM SINGH MURYA and

DUKHANI DEVI in my 10th Class Educational Documents.

The actual name of my father and my mother are UTTAM

SINGH and DUKHNI DEVI respectively which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAVINDER SINGH

[Signature]

————

It is for general information that I, RAJ BAHADUR

S/o BALDOO SHRIWAS R/o F-7A/123, Ground Floor,

Sector-16, Rohini, Sector-15, North West Delhi, Delhi-110089,

declare that name of my father has been wrongly written as

BALLU in my 10th Class Educational Documents. The actual

name of my father is BALDOO SHRIWAS respectively which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

 RAJ BAHADUR

[Signature]

It is for general information that I, VIPIN KUMAR SINGH

SENGAR S/o RIPUDAMAN SINGH SENGAR,

R/o Village and Post Ayana, Tehsil Auraiya, Distt. Auraiya,

UP-206129, declare that name of mine has been wrongly

written as VIPIN DUMAR SINGH SENGAR in my service

book. The actual name of mine is VIPIN KUMAR SINGH

SENGAR which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

VIPIN KUMAR SINGH SENGAR

[Signature]

————

It is for general information that I, BHUMIKA

D/o SANJAY KUMAR, R/o H.No. 40/5, Gali No. 4, Ghati

Road, Punjabi Basti, Anand Parbat, Central Delhi-110005

declare that name of my father has been wrongly written as

SANJAY in my 10th and 12th Class Educational Documents.

The actual name of my father is SANJAY KUMAR, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

BHUMIKA

[Signature ]

————

It is for general information that I, KANIKA

D/o SANJAY KUMAR, R/o H. No. 40/5, Gali No. 4, Ghati

Road, Punjabi Basti, Anand Parbat, Central Delhi-110005,

declare that name of my father has been wrongly written as

SANJAY in my 10TH & 12TH Class Educational Documents.

The actual name of my father is SANJAY KUMAR, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KANIKA

[Signature]

————

It is for general information that I, AFZAL AHMED

ANSARI S/o FAIYAZ AHMED ANSARI, R/o B-214, Indra

Vihar Colony, Near Faiz Masjid Air Port Road, Bhopal

MP-462030, declare that name of mine has been wrongly

written as AFJAL AHMAD ANSARI in my service record

and as AFJAL ANSARI in my 11th class educational

documents. The actual name of mine is AFZAL AHMED

ANSARI which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

 AFZAL AHMED ANSARI

[Signature]
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It is for general information that I, KHUSHBOO CHAWLA

D/o CHANDER PARKASH, R/o H.No. B-XII-194, Karimpura

Bazzar, Thaper PC Wali Gali Ludhiana, Punjab-141008, declare

that name of my mother has been wrongly written as RAJNI

DEVI in my 10th and 12th educational documents. The

actual name of my mother is RAJNI repectively which may

be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KHUSHBOO CHAWLA

[Signature]

————

It is for general information that I, PRASHANT KUMAR

S/o MUKHTYAR, R/o B-25, Street No. 2, West Kamal Vihar,

VTC Karawal Nagar, PO Karawal Nagar District, North East

Delhi, Delhi-110094, declare that name of mine and my father

has been wrongly written as PRASANT KUMAR and

MUKHTAYAR SINGH in my Scheduled Caste Certificate

No. SC/4/42/26784/12/8/2011/9421068653/16221. The actual

name of mine and my father are PRASHANT KUMAR and

MUKHTYAR, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PRASHANT KUMAR

[Signature]

————

It is for general information that I, NEETU S/o SH. JAI

BHAGWAN, R/o C-23/KH. No. 610, Sultan Pur Colony, Sultan

Pur, South Delhi, Delhi-110030, declare that name of mine

has been wrongly written as SANKAR alias NEETU in my

minor daughter HARSHITA aged 09 years in her school

records and birth certificate. The actual name of mine is

NEETU, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

NEETU

[Signature]

————

It is for general information that I, KUMUD AKARNIA

D/o RAJESH KUMAR AKARNIA residing at House No.

5389/70, Street No. 70, Reghar Pura, Karol Bagh, S.O Central

Delhi, Delhi-110005, declare that name of mine and my father

have been wrongly written as KUMUD and RAJESH

KUMAR in my SC Certificate No. SC/02/32/9620/30/4/2009/

40649 issued by Govt. of NCT of Delhi. The actual name of

mine and my father are KUMUD AKARNIA and RAJESH

KUMAR AKARNIA respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KUMUD AKARNIA

[Signature]

It is for general information that I, AKSHAY KANSAL

S/o SUBODH KUMAR KANSAL, R/o 55 1st Floor, Jyoti

Apptts, Pitampura Parwana Road, Near Bank Vihar Chowk,

North West Delhi, Delhi-110034, declare that name of mine

and my father has been wrongly written as AKSHAY and

S K KANSAL in my educational documents. The actual

name of mine and my father are AKSHAY KANSAL and

SUBODH KUMAR KANSAL respectively which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AKSHAY KANSAL

[Signature]

————

It is for general information that I, HARISH KUMAR

SHARMA S/o RAM PHOOL SHARMA, R/o 138 Khera

Khurd Near Jai Mann Public School North West

Delhi-110082, declare that name of mine and my father has

been wrongly written as HARISH KUMAR and R P

SHARMA in my driving Licence No. DL-1119920013336 (P).

The actual name of mine and my father are HARISH KUMAR

SHARMA and RAM PHOOL SHARMA respectively which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

HARISH KUMAR SHARMA

[Signature]

————

It is for general information that I, PRAVEEN KUMAR

S/o RAJENDRA PRASAD, R/o F-56, Jailer Wala Bagh, Ashok

Vihar Phase-2 Jhuggi, Ashok Vihar, North West Delhi, Delhi-

110052, declare that name of mine has been wrongly written

as PRAVEEN GAUTAM in my Aadhaar Card

No. 546424007506. The actual name of mine is PRAVEEN

KUMAR, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PRAVEEN KUMAR

[Signature]

————

It is for general information That I, POOJA KUMARI

SINGH D/o MANOJ KUMAR SINGH, residing at

D-1/318, New Kondli, Shiv Mandir, Mayur Vihar Phase-3,

Vasundhra Enclave, Delhi-110096, declare that the name of

mine and my father have been wrongly written as POOJA

KUMARI and MANOJ SINGH in my CBSE Class 10th and

12th Educational documents. The actual name of mine and

my father are POOJA KUMARI SINGH and MANOJ

KUMAR SINGH respectively which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

POOJA KUMARI SINGH

[Signature]
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It is for general information that I, PRAKASH CHAND

TANWAR S/o SOHAN LAL GURJAR, R/o Ward No. 01,

Madho Ka Bass, Shahpura, Jaipur, Rajasthan-303103, declare

that name of my father has been wrongly written as SOHAN

LAL TANWAR in my 10th, 12th, Graduation Educational

Documents and Service Record. The actual name of my

father is SOHAN LAL GURJAR, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PRAKASH CHAND TANWAR

[Signature]

————

It is for general information that I, SANGEETA KUMARI

W/o VINAY KUMAR BHATLA, R/o 51-B, Sector-4, Pushp

Vihar, South Delhi, Delhi-110017, declare that name of mine,

my husband and my minor daughter has been wrongly

written as SANGEETA, VINAY and RIDHIMA in my minor

daughter RIDHIMA BHATLA aged 13 years in her school

record and name of mine and my husband has been wrongly

written as SANGEETA BHATLA and VINAY KR BHATLA

in her birth certificate No. MCDOLIR-0116-006797227. The

actual name of mine, my husband and minor daughter are

SANGEETA KUMARI, VINAY KUMAR BHATLA and

RIDHIMA BHATLA respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SANGEETA KUMARI

[Signature]

————

It is for general information that I, TANIYA KUMARI

D/o ANIL KUMAR, R/o H.No. Kh No. 17/6, Gali No. 11 and

12, Block-B, Nathu Colony, Nathu Pura,Burari, North Delhi,

Delhi-110084, declare that the name of mine has been wrongly

as TANIYA in my Sc Certificate No. 9019039801. The actual

name of mine is TANIYA KUMARI respectively, which may

be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

TANIYA KUMARI

[Signature]

————

It is for general information that I, ANUBHAV

SEHRAWAT S/o RAJESH KUMAR, residing at House

No. 117, Village Bakkar Wala, West Delhi, Delhi-110041,

declare that name of my father and my mother has been

wrongly written as RAJESH SEHRAWAT and ANILA

SEHRAWAT in my 10th Class Educational Documents and

as RAJESH SEHRAWAT and ANITA SEHRAWAT in my

12th Class Educational Documents. The actual name of my

father and my mother are RAJESH KUMAR and ANILA

KUMARI respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ANUBHAV SEHRAWAT

[Signature]

————

It is for general information that I, TINA

D/o PARVINDER SINGH, residing at H. No. 118, Gali

No. 1, Near Government Dispensary, Khajuri Khas, North

East Delhi, Delhi-110090, declare that name of my father has

been wrongly written as PARVINDER KUMAR in my 10th

and 12th Class Educational Documents. The actual name of

my father is PARVINDER SINGH, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

TINA

[Signature]

————

It is for general information that I VINNEET JAINI

S/o VINOD JAIN, R/o 5A/24, Ansari Road, Darya Ganj, New

Delhi-110002 declare that name of mine has been Wrongly

Written as VINEET JAIN in my minor daughter namely

MIRAAYA JAIN aged 13 years in her school record. The

actual name of mine is VINNEET JAINI, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

VINNEET JAINI

[Signature]

————

It is for general information that I, SWAYAM KUMAR

S/o NITIN KUMAR, R/o Sariya Mill, Railway Station Road,

Bard - 22, Gajraula, Amroha, Uttar Pradesh-244235, declare

that name of my father has been wrongly written as NITIN

KUMAR SHARMA in my 10th and 12th Class School

Certificate Cum Marksheet. The actual name of my father is

NITIN KUMAR, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SWAYAM KUMAR

[Signature]
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It is for general information that I, LUCAS MATHIUDU

MANKAIYARKARASI W/o AMALORPAVAM DAVID,

R/o EA-94, Second Floor, Inderpuri, I.A.R.I., Central Delhi,

Delhi-110012, declare that name of mine and my husband

has been wrongly written as L M Mankaiyarkarasi and

Sh. A. DAVID in my Driving Licence No. P09092008486317,

and as name of mine has been wrongly written as

L MATHIUDUMANKIYARKARASI in my 12th Class

Educational Documents and as SELVI. MATHIUDU

MANKAIYARKARASI in my Board of Nursing Education.

The actual name of mine and my husband are LUCAS

MATHIUDU MANKAIYARKARASI and AMALORPAVAM

DAVID respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

 LUCAS MATHIUDU MANKAIYARKARASI

[Signature]

————

It is for general information that I, SANJAY SINGH GAUD

S/o KANHA SINGH, R/o Dharan (7), Rewari, Dharan

Haryana-123412, declare that name of mine has been wrongly

written as SANJAY in my minor daughter YOGITA aged 11

years in her School Record and Birth Certificate No. 11200417.

The actual name of mine is SANJAY SINGH GAUD, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SANJAY SINGH GAUD

[Signature]

————

It is for general information that I, ASHA RANI

W/o LATE CHARANJIT SINGH, R/o 433/14, Ward No. 14,

Fouji Plat, Pehowa, Kurukshetra, Haryana-136128, declare

that name of mine has been wrongly written as AMARJIT

KAUR in my husband PPO No. S/043765/95. The actual

name of mine is ASHA RANI, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ASHA RANI

[Signature]

————

It is for general information that I, RAVINDER KUMAR

S/o BISHAMBER LAL, R/o 161/5A, Sindhi Sweet House

wali Gali, Pipli (Part) (360), Pipli, Kurukshetra, Thanesar,

Haryana-136131, declare that name of mine, my wife and my

minor son have been wrongly written as RAVINDER,

SUSHMA and RIDHAM in my minor son RIDHAM PRUTHI

aged 17 Years in his 10th Class Educational Documents. The

actual name of mine, my wife and my minor son are

RAVINDER KUMAR, RUCHI RANI and RIDHAM PRUTHI

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAVINDER KUMAR

[Signature]

————

It is for general information that I, LUCKY

D/o MANMEET SINGH, R/o Village Tehi Jatan (330), Tehsil

Bilaspur, Distt. Yamuna Nagar-135102, Haryana, Iindia,

declare that name of my father has been wrongly written as

MANMEET in my 10th Class Educational Documents. The

actual name of my father is MANMEET SINGH, respectively

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

LUCKY

[Signature]

————

It is for general information that I SUMIT KUMAR S/o

PANDAW SINGH, R/o Vill. Bahera Kala, Post Salatuwa,

Thana Chainpur, Salatua, Palamu, Jharkhand-822110, declare

that name of mine and my father has been wrongly written

as ANAND SINGH and PANDAV SINGH in my Pan Card

No. FOAPS8740N. The actual name of mine and my father

are SUMIT KUMAR and PANDAW SINGH respectively,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SUMIT KUMAR

[Signature]

————

It is for general information that I, CHESTA daughter of

MAHAJAN, R/o Village Sudhail, PO Khera, Distt. Yamuna

Nagar-135003, Haryana, India, declare that name of my father

and my mother has been wrongly written as MAHAJAN

SINGH and MEENU in my 10th and 12th class educational

documents. The actual name of my father and my mother are

MAHAJAN and MEENA DEVI respectively, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

CHESTA

[Signature]

————

It is for general information that I, PAWAN KUMAR

S/o SUDARSHAN LAL, R/o 2122, Ward No. 10, Opp. Civil

Hospital, Shahkot, Jalandhar, Punjab-144702, declare that

name of mine has been wrongly written as PAWAN ARORA

in my minor son's namely DROHAN ARORA aged 17 years

in his educational documents. The actual name of mine is

PAWAN KUMAR respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PAWAN KUMAR

[Signature]
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It is for general information that I, ANMOL SHARMA

S/o SANJEEV KUMAR, presently residing at 398, Suri Jeevan

Jyoti Hospital, Mubarakapur, SAS Nagar (Mohali), Punjab-

140201, declare that name of my father has been wrongly

written as SANJEEV KUMAR SHARMA in my 10th and

12th Certificates. The actual name of my father is SANJEEV

KUMAR, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ANMOL SHARMA

[Signature]

————

It is for general information that I, DEEPAK KUMAR

PANT S/o MAHANT RAM PANT, R/o H.No. D-646, Qutub

Vihar Phase-2, Gali No. 2, Goyla Dairy, Chhawla, South West

Delhi, Delhi-110071, declare that name of mine and my father

has been wrongly written as DEEPAK KUMAR and

MAHANT RAM in my 10th and 12th Class Educational

documents. The actual name of mine and my father are

DEEPAK KUMAR PANT and MAHANT RAM PANT, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

DEEPAK KUMAR PANT

[Signature]

————

It is for general information that I, KAILASH

DHANAGAR S/o SHRI GOKUL SINGH, R/o Village Haider

Nagar , P.O. Akrabad, District Aligarh, Uttar Pradesh-202121,

declare that name of mine and my father has been wrongly

written as KELASH AND GOGUL CHANDR in my pan card.

The actual name of mine and my father are KAILASH

DHANAGAR and GOKUL SINGH are respectively, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KAILASH DHANAGAR

[Signature]

————

It is for general information that I, GARIMA D/o BARJESH

KUMAR, R/o Sanwat (20) P.O- Sanwat, Dist- Karnal, Haryana

-132157, declare that name of my father and mother has been

wrongly written as BARJESH and REENA respectively in

my 10th and 12th Class Certificate Cum Marksheets. The

actual name of my father and mother are BARJESH KUMAR

and REENA RANI respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

GARIMA

[Signature]

It is for general information that I, AASTHA

D/o SUDHIR KUMAR, R/o V.P.O- Hiran Wali, Fazilka,

Firozpur, Punjab- 152121. Declare that name of my father has

been wrongly written as SUDHIR JHINJHA in my 10th

Class Certificate and 12th Class Certificate . The actual name

of my father is SUDHIR KUMAR, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AASTHA

[Signature]

————

It is for general information that I, ANIL TYAGI son of

SHOBHARAM KISHANLAL TYAGI, residing at Flat

No. 1103, Glory Tower, Suraj kund Road, Sector 43, Omaxe

Hills 2, Sector 37, Faridabad, Haryana 121003 declare that

name of mine and my father have been wrongly written as

ANIL KUMAR and SHOBHA RAM TYAGI in my educational

documents and name of my father has been wrongly

SHOBHA RAM TYAGI in my Driving Licence No HR51

20190002872. The actual name of mine and my father are

ANIL TYAGI and SHOBHARAM KISHANLAL TYAGI

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

 ANIL TYAGI

[Signature]

————

It is for general information that I, KHUSHPREET SINGH

S/o MAHINDERPAL, R/o Village Badal, Tehsil Malout, Distt.

Sri Muktsar Sahib, Punjab, 152113 declare That my father

name has been wrongly written as MOHINDER SINGH In

my Passport. The Actual name of father is MAHINDERPAL,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

 KHUSHPREET SINGH

[Signature]

————

It is for general information that I, VIJAY KUMAR S/o

CHARANJI LAL, R/o Village Badal, Near HDFC Bank, Tehsil

Malout, Distt Sri Muktsar Sahib, Punjab-152113, declare

That my father & mother name has been wrongly written as

CHIRANJI RAM & GORAN DEVI in my Passport. The

actual name of father is CHARANJI LAL & my mother name

is GAURA DEVI, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

VIJAY KUMAR

[Signature]
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It is for general information that I, NEERU W/o ASHOK

KUMAR, R/o Hasanpur Jarailia, Aligarh, Hetalpur Uttar

Pradesh-202137, declare that name of mine has been wrongly

written as NEERU DEVI in my son TUSHAR ATTRI service

Medical Record documents. The actual name of mine is

NEERU, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

NEERU

[Signature]

————

It is for general information that I, MOHD HAFEEZ

ANSAR S/o RAFI ULLAH MOHAMMAD, residing at Flat

No. 201, C-Wing, White Field Society, Kondhwa Kh, Pune-

411048, Maharashtra State, declare that name of mine has

been wrongly written as MOHD HAFEEZ in my service

book. The actual name of mine is MOHD HAFEEZ ANSAR

respectively which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MOHD HAFEEZ ANSAR

[Signature]

————

It is for general information that I, SANDHYA PAPTAN

D/o RAMJI LAL SAINI, residing at Manota Khurd, Ward

No. 6, Manota Kalan, Jhunjhunun, Rajasthan-333504, declare

that name of my mother has been wrongly written as

BHAWANA DEVI in my 12th class marksheet and certificate.

The actual name of my mother is BHAWANA, which may

be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SANDHYA PAPTAN

[Signature]

————

It is for general information that I, CHIRRA SAIDULU

son of CHIRRA ISTHARI, R/o H.No. 2-84/2/278, Shivadurga

Nagar, Chengicherla, Medipally Mandal, Medchal Malkajgiri

district, Telangana-500092, declare that name of mine and

my father has been wrongly written as SAIDULU SIRRA

and ISTHARI in my 10th class and degree (BA) educational

documents and as S SAIDULU and S ISTARI in my

intermediate educational documents. The actual name of

mine and my father are CHIRRA SAIDULU and CHIRRA

ISTHARI, respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

CHIRRA SAIDULU

[Signature]

It is for general information that I, PRITAM KUMAR

S/o PREM SINGH, R/o 1136P, Sector-8, Near Gov. School,

Urban Estate, Kurukshetra, Haryana-136118, declare that

name of mine has been wrongly written as PRITAM KUMAR

GOYAT in my Indian Bank Service Records and name of my

father has been wrongly written and as PREM CHAND in

my 10th and 12th Class Educational Documents. The actual

name of mine and my father are PRITAM KUMAR and

PREM SINGH respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PRITAM KUMAR

[Signature]

————

It is for general information that I, SHAKEEL

KHARBANDA S/o SUBHASH CHANDER, R/o #4232, ward

No. 7, Kharar, Dist. Rupnagar, PUNJAB, 140301 declare That

my mother's name has been wrongly written as SHASHI

RANI in my Passport No. E9643024. The actual name of my

mother is SWEETY KHARBANDA which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SHAKEEL KHARBANDA

[Signature]

————

It is for general information that I, AARTI GUPTA

D/o OM PARKASH GUPTA, R/o House Number 372, Kacha

Dalip Nagar, Mandi Gobindgarh, PO Mandi Gobindgarh,

Distt. Fatehgarh Sahib, Punjab-147301, declare that name of

mine & my father and my mother has been wrongly written

as AARTY RANI & OM PRKASH and RITA DEVI in my

10th Class Certificate. The actual name of mine & My father

and my mother are AARTI GUPTA & OM PARKASH GUPTA

and MEERA DEVI, which may be amended accordingly

It is certified that I have complied with other legal

requirements in this connection.

AARTI GUPTA

[Signature]

————

It is for general information that I, NAVNEET KAUR

D/o SANJEEV KUMAR, R/o Village Singhpur, PO Nurpur

Bedi, Tehsil Anandpur Sahib, Singhpur, Rupnagar,

Punjab-140117, declare that name of my father has been

wrongly written as SANJEEV SINGH in my 10th Class

Certificate and 12th Class Certificate. The actual name of my

father is SANJEEV KUMAR, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

NAVNEET KAUR

[Signature]



414 THE GAZETTE OF INDIA, JANUARY 27, 2024 (MAGHA 7, 1945)        [PART IV

t

It is for general information that I, SOMANSH

S/o MANOJ KUMAR R/o House No. 273, Hanuman Gali,

Karnal, Haryana-132001, declare that name of my father and

my mother has been wrongly written as MANOJ SINGLA

and YASHU SINGLA, respectively in my 10th and 12th

Class School Certificate Cum Marksheet. The actual name of

my father and my mother are MANOJ KUMAR and YASHU

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SOMANSH

[Signature]

————

It is for general information that I, KAMAL

S/o PAWAN KUMAR, R/o 27, Matana(192), PO Fatehabad,

Distt. Fatehabad, Haryana-125050, declare that name of my

father and my mother has been wrongly written as PAWAN

and TINU in my 10th Class Certificate and 12th Class

Certificate. The actual name of my father and my mother are

PAWAN KUMAR and TINU RANI, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KAMAL

[Signature]

————

It is for general information that I, MOHAMMAD

RIJWAN S/o MOHAMMAD RAMJAN, R/o Gram Post

Goraiya, Tahsil Kotar, Goraiya, Rampur-Baghelan, Satna,

Madhya Pradesh-485112, declare that name of mine and my

minor son has been wrongly written as MO RIJWAN and

MD ZAID RAZA in my minor son MOHAMMAD ZAID

RAZA, aged about 17 Years , In his 10th class certificate.

The actual name of mine and my minor son are

MOHAMMAD RIJWAN and MOHAMMAD ZAID RAZA,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MOHAMMAD RIJWAN

[Signature]

————

It is for general information that I, B G VASANTHA

KUMARA S/o Late B M GANGAPPA, residing at No Sri

Pushpagiri Mallikarjuna Nilaya Opp-BCM Ladies Hostel

Devaraj Urs Extention Ambedkar Nagar Old Town Bharavathi

(Tq) Shivamogga, Distt, Karnataka-577301, declare that the

name of my wife has been wrongly written as LAVANYA in

my PPO NO-021841702236 and service records. The actual

name of my wife is CHANDRAKALA K B which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

B G VASANTHA KUMARA

[Signature]

It is for general information that I, RAJESH KUMAR son

of Shri ROSHAN KAVI, R/o House No.755A/29, Tilak Nagar,

Rohtak-124001, Haryana, declare that name of my minor son

has been wrongly written as MITUL in my minor son MITUL

HOODA aged 16 years in his 10th educational document.

The actual name of my minor son is MITUL HOODA which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAJESH KUMAR

[Signature]

————

It is for general information that I, SHANKAR HUDDAR

son of GURAPPA R/o: H.No.99/A, Laxmi Nagar, At/Post :

Yelimunnoli, Tehsil: Hukkeri, Dist: Belagavi-591309 State :

Karnataka, declare that name of mine has been wrongly

written as SHANKAR GURAPPA UDDAR in PPO No. SC/

018241/81. The actual name of mine is SHANKAR HUDDAR

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SHANKAR HUDDAR

[Signature]

————

It is for general information that I, BASAPPA

SHIVANAPPA MELVANKI son of SHIVANAPPA MELVANKI

R/o : # 609, Sarswati Nagar, At / Post :Hindalga, Tq/Dist:

Belagavi-591108 State: Karnataka, declare that name of mine

has been wrongly written as BASAPPA SHIVNAPPA

MELVANKI in my PPO No.223198700234. The actual name

of mine is BASAPPA SHIVANAPPA MELVANKI respectively,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

BASAPPA SHIVANAPPA MELVANKI

[Signature]

————

It is for general information that I, G K ASHOK KUMAR

S/o G V KRISHNA IYER, R/o Gnagapura, Chamarahalli Post,

Kolar (Taluk & District) Karnataka State-563101, declare that

name of my wife had been wrongly written as KAVERI

respectively in my service document. The actual name of my

wife is VANI.S which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

G K ASHOK KUMAR

[Signature]
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It is for general information that I, IMRANA SUMBUL

D/o ASADUL HAQUE, R/o- H.No.- 41, Hill View Area,

Mahato Para Road, Jugsalai, P.O. & P.S. jugsalai, Jamshedpur-

831006, declare that name of my mother and father has been

wrongly written as F YASMIN and A HAQUE in my 10th

CBSE Marksheet cum Certificate. The actual name of my

mother and father are FIROZA YASMIN and ASADUL

HAQUE respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

IMRANA SUMBUL

[Signature]

————

It is for general information that I, AMIT KUMAR

S/o RANJIT SINGH, R/o 16/922-923 E, Tank Road, Ganesh

Gali, Karol Bagh, Delhi-110005, declare that name of mine

has been wrongly written as AMIT in my minor son

SUSHANT aged 15 years in his 10th class mark statement

cum certificate. The actual name of mine is AMIT KUMAR,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AMIT KUMAR

[Signature]

————

It is for general information that I, RAVINDRA

ANNASAHEB ZAMBRE S/o ANNASAHEB ZAMBRE,

residing at Akash Kiran Apartment, A-Wing, Flat No-13,

Near Ramkrishna Mangal Karyalaya, Sr No- 35, Shivdatta

Nagar, Pimple Gurav, Pune City, Pune-411061, Maharashtra-

State, declare that name of mine has been wrongly written

as RAVINDRA ANNA ZAMBRE in my service book. The

actual name of mine is RAVINDRA  ANNASAHEB ZAMBRE

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAVINDRA  ANNASAHEB ZAMBRE

[Signature]

————

It is for general information that I, AMIT KUMAR

MITTRA S/o SURINDER KUMAR MITTRA, R/o 87, Ghalib

Apartment, Parwana Road, Near Pushpanjali Enclave, Pitam

Pura, PO: Saraswati Vihar, Distt: North West Delhi,

Delhi -110034, declare that name of mine and my father has

been wrongly written as AMIT KUMAR and SURENDER

KUMAR MITTRA in my all educational documents that the

name of mine has been wrogly written as AMIT KUMAR

in my Passport No-P9212618. The actual name of mine and

my father are AMIT KUMAR MITTRA and SURINDER

KUMAR MITTRA, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

AMIT KUMAR MITTRA

[Signature]

————

It is for general information that I, SANJAY SINGH GAUD

S/o KANHA SINGH, R/o Dharan (7), Rewari, Dharan,

Haryana-123412, declare that name of mine, my wife and my

minor son have been wrongly written as SANJAY, SARLA

DEVI and KARTAVYA in my minor son KARTAVYA SINGH

GAUR aged 09 years in his school records and name of

mine, my son has been wrongly written as SANJAY SINGH,

KARTAVYA SINGH in his birth certificate No-7385. The

actual name of mine, my wife and my minor son are SANJAY

SINGH GAUD, SARLA and KARTAVYA SINGH GAUR

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SANJAY SINGH GAUD

[Signature]

————

It is for general information that I, PRASHANT SHARMA

son of PADAM PRASAD SHARMA, residing at D-9, Anand

Vihar, East Delhi, Delhi-110092, declare that my mother name

has wrongly been written as HARI KALA SHARMA in my

educational document. The actual name of my mother name

is HARIMAYA SHARMA, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PRASHANT SHARMA

[Signature]

————

It is for general information that I, MANVI

D/o KULWINDER SINGH, R/o VPO. Dosanjh Kalan, Phillaur,

Jalandhar, Punjab-144502, declare that name of my mother

has been wrongly written as POONAM KUMARI in my

10th and 12th class marks-sheet and certificate. The actual

name of my mother is NEELAM, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MANVI

[Signature]

————

It is for general information that I, INDU D/o SHYAM

SUNDER, residing at Vill-Sarawan (133), Yamuna Nagar,

Haryana-133206, declare that the name of my mother has

been wrongly written as RAJNI in my Class 10th and 12th

Educational Documents. The actual name of my mother is

RAJNISH, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

INDU

[Signature]
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It is for general information that I, NITIN SINGH

PATHANIA S/o DHARAM SINGH, R/o Vill. Karoli Chikli,

Pathankot, Punjab-145001, declare that name of my father

has been wrongly written as DHARAM SINGH PATHANIA

in my educational documents. The actual name of my father

is DHARAM SINGH, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

NITIN SINGH PATHANIA

[Signature]

————

It is for general information that I, TANVEER FATIMA

D/o SYED MUMTAZ AHMAD and W/o KHALID

SAIFULLAH KHAN, R/o 375 N, Ilahibagh, Near Chowraha,

Ward No.-60, Gorakhpur, Gorakhpur, Uttar Pradesh - 273001,

declare that name of mine and my father has been wrongly

written as TANVEER FATMA and SYED MUMTZ AHMAD

respectively in my 12th Class School Certificate Cum

Marksheet.. The actual name of mine and my father is

TANVEER FATIMA and SYED MUMTAZ AHMAD

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

TANVEER FATIMA

[Signature]

————

It is for general information that I, ISHITA KAPOOR

D/o PREM BEHL W/o VIKAS KAPOOR R/o 110-A, Gali

No. 3, Vijay Nagar,, Batala Road, Amritsar-143001, declare

that name of my father has been wrongly written as PREM

NATH BEHL in my Pan Card No. DEGPK3698P. The actual

name of my father is PREM BEHL, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ISHITA KAPOOR

[Signature]

————

It is for general information that I, ISHU S/o NARENDER

KUMAR, residing at Laxmi Nagar Baroda Road Gohana

Sonipat, Haryana-131301, declare that name my mother has

been wrongly written as POONAM in my 10th Class

Certificate. The actual name of my mother is PUNAM

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ISHU

[Signature]

It is for general information that I, PARUCHURI KRISHNA

MOHAN S/o LAXMI NARAYANA, residing at 10-2-15,

Mammillagudem, Near Bridge, Khammam, Telangana-507001,

declare that the name of mine and my wife have been

wrongly written as T SRINU and T KALYANI in my minor

daughter TEJAVATH NEHA aged 13 years in her BIRTH

Certificate No.-50106-B-171205. The actual name of mine and
my wife are PARUCHURI KRISHNA MOHAN and

TEJAVATH KALYANI respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PARUCHURI KRISHNA MOHAN

[Signature]

————

It is for general information that I, PARAMJEET KAUR

wife of NARINDER SINGH, residing at Village Naushehra

Khurd PO. Rattangarh, Tehsil and District Pathankot-143534,

Punjab, declare that my name has been wrongly written as
PARAMJEET in my son PRABHDEEP SINGH aged 17 years

CBSE Matriculation Certificate. The actual name of mine is

PARAMJEET KAUR respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PARAMJEET KAUR

[Signature]

————

It is for general information that I, SUMAN BALA wife

of SUNIL KUMAR, residing at Village Thakurpur, Tehsil and

District Pathankot-143534, Punjab, declare that my name has
been wrongly written as SUMAN in my son ANHAD aged

16 years CBSE Matriculation Certificate. The actual name of

mine is SUMAN BALA respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SUMAN BALA

[Signature]

————

It is for general information that I,YASBIR SINGH

S/o HUKAM CHAND, R/o House No-S-49, S- Block, New

Roshan Pura, Najafgarh, South West Delhi, Delhi-110043,
declare that name of mine and my wife has been wrongly

written as YASHBIR SINGH and PARMILA DEVI in my

minor sonYAMAN SINGH RANA aged 16 years in his10th

class educational documents. The actual name of mine and

my wife are YASBIR SINGH and PRAMILA, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

YASBIR SINGH

[Signature]
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It is for general information that I, SANDEEP YADAV

S/o JOGINDER SINGH, R/o BG-414, Village Bagdola, Dwarka

Sector-8, Bagdola, PO. Raj Nagar-II, South West Delhi, Delhi-

110077, declare that name of my minor daughter has been

wrongly written as PRISHA YADAV in my minor daughter

NAKSHTRA YADAV aged 07 years in her school record.

The actual name of my minor daughter is NAKSHTRA

YADAV, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SANDEEP YADAV

[Signature]

————

It is for general information that I, MAMTA SINGH

W/o JEEVAN SINGH, R/o Flat No.-B-8, Mount Everest CGHS

Ltd. Plot No.-17, Sector-9, Dwarka, South West Delhi, Delhi-

110077, declare that name of mine has been wrongly written

as MAMTA in my minor son SARTHAK SINGH aged 15

years in his School Records. The actual name of mine is

MAMTA SINGH, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MAMTA SINGH

[Signature]

————

It is for general information that I, RAUNAK KUMAR

PANDEY S/o DINESH KUMAR, R/o 119/3A/1, Gandhi Gram

Rama Devi, Kanpur Nagar, Uttar Pradesh-208007, declare

that the name of my father has been wrongly written as

DINESH KUMAR PANDEY in my all educational certificate

and driving licence. That actual name of my father is DINESH

KUMAR which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAUNAK KUMAR PANDEY

[Signature]

————

It is for general information that I, RAJAT

RAGHUVANSHI S/o RAVINDRA RAGHUVANSHI, residing

at Pahadsinghpura, Ward 28, VTC: Khargone, PO: Khargone,

Sub District: Khargone, District: Khargone, State: Madhya

Pradesh, PIN Code: 451001, declare that name of my father

has been wrongly written as RAVI RAGHUVANSHI in my

10th and 12th class marksheet and certificate. The actual

name of my father is RAVINDRA RAGHUVANSHI, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAJAT RAGHUVANSHI

[Signature]

————

It is for general information that I, HAMZATH

MUHAMMAD S/o BAIKAMPADY MOHAMMAD

MANSOOR, R/o U B Avenue, D No.-7-119/9, Avenue Road

7th Block, Krishnapura, Surathkal, Mangaluru City,

Karnatkaka -575014, declare that the names of mine and my

father have been wrongly written as HAMZATHUL KARAR

and MAHAMMAD MANSOOR in my all educational

documents and B MOHAMMAD MANSOOR in my adhaar

card. That actual names of mine and my father are HAMZATH

MUHAMMAD and BAIKAMPADY MOHAMMAD

MANSOOR which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

HAMZATH MUHAMMAD

[Signature]

————

It is for general information that I, SURAJKUMAR

RAMCHANDRA JADHAV S/o RAMCHANDRA

PANDURANG JADHAV, R/o Dhanawadewaadi, Kukudwad,

Kukudwad, Satara, Maharashtra- 415509, declare that name

of mine and my father has been wrongly written as SURAJ

KUMAR JADHAV and RAMCHANDRA JADHAV in my

10th class marksheet and certificate and name of mine has

been wrongly written as SURAJ KUMAR JADHAV in my

12th class marksheet. The actual name of mine and my

father are SURAJKUMAR RAMCHANDRA JADHAV and

RAMCHANDRA PANDURANG JADHAV respectively,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SURAJKUMAR RAMCHANDRA JADHAV

[Signature]

————

It is for general information that I, SANNY S/o PAWAN,

R/o 469/1, Ujala Nagar, Meham, Maham, Rohtak, Haryana-

124112, declare that name of my mother has been wrongly

written as SANTOSH in my all Educational Document. The

actual name of my mother is LAXMI DEVI, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SANNY

[Signature]

————

It is for general information that I, RAJESH KUMAR

KHARWAR S/o SHIVPOOJAN KHARWAR, R/o Vill-Avahi,

Post-Baghari, Avahi, P.O.-Kamalpur, Chandauli, Uttar

Pradesh-232106, declare that name of mine has been wrongly

written as RAJESH KUMAR in my Intermediate Certificate

& Mark sheet and Bachelor of Arts Degree & Statement of

Marks and my father name as SHIV POOJAN KHARWAR

in my High School Certificate, as SHIV POOJAN RAM in

my Intermediate Certificate and as SHIVPUJAN RAM in my

Bachelor of Arts Degree & Statement of Marks. The actual

name of mine and my father are RAJESH KUMAR

KHARWAR and SHIVPOOJAN KHARWAR respectively,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAJESH KUMAR KHARWAR

[Signature]
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It is for general information that I, MAHENDER SINGH

S/o SATBIR, R/o Nathuwas (14), Paluwas, Bhiwani, Haryana

- 127021, declare that name of mine has been wrongly written

as MAHENDER in my minor son JATIN aged 17 years in

his 10th Class School Certificate Cum Marksheet. The actual

name of mine is MAHENDER SINGH, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MAHENDER SINGH

[Signature]

————

It is for general information that I, MOHAMMED AFEEZ

S/o MOHAMMED KAREEM, R/o 2-221/1, Manneguda,

Pudur, Poruru, K.V. Rangareddy, Andhra Pradesh-501101,

declare that name of mine and my minor son has been

wrongly written as SYED HAFEEZ and SYED JUNAID in

my minor son MOHAMMED JUNAID, aged about 17 Years,

In his 10th class certificate . The actual name of mine and

my Minor son are MOHAMMED AFEEZ and MOHAMMED

JUNAID, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MOHAMMED AFEEZ

[Signature]

————

It is for general information that I, BALDEV SINGH

CHAHAL son of MILKHA SINGH, R/o Malupur, Jalandhar,

Punjab-144701, declare that name of mine, my wife and my

minor son has been wrongly written as BALDEV SINGH,

RANDHIR KAUR and JAPINDER SINGH respectively in

my minor son JAPINDER SINGH CHAHAL aged 17 years

in his Secondary School Marks Statement Cum Certificate.

The actual name of mine, my wife and my minor son is

BALDEV SINGH CHAHAL, RANDHIR KAUR CHAHAL

and JAPINDER SINGH CHAHAL respectively, which may

be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

BALDEV SINGH CHAHAL

[Signature]

————

It is for general information that I, PARDEEP KUMAR

S/o KARAN SINGH, R/o 64, Lohari, Luhari(42), Panipat,

Haryana-132105, declare that name of mine and my wife has

been wrongly written as PARDEEP and KUSUM in my

minor daughter namely TAMNNA aged 17 years in her 10th

class Marksheet cum Certificate. The actual name of mine

and my wife are PARDEEP KUMAR and KUSAM DEVI

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PARDEEP KUMAR

[Signature]

It is for general information that I, RONDLA MAHENDER

REDDY S/o RONDLA NARAYANA REDDY, R/o H.No:1-36/

1/11/RRNC/197-P, Rajender  Reddy Nagar Colony, Opp:

Reddy Colony, Chandanagar, Dist: K.V. Rangareddy, Pin-

500050 (Telangana), declare that name of mine and my father

has been wrongly written as RONDLA MAHENDRA REDDY

and RONDLA NARAYAN REDDY in my 10th class certificate.

The actual name of mine and my father is RONDLA

MAHENDER REDDY and RONDLA NARAYANA REDDY,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RONDLA MAHENDER REDDY

[Signature]

————

It is for general information that I, KULDEEP SINGH

SHEKHAWAT S/o NARAIN SINGH, R/o Behind Rajput

Dharamshala Rohtak Gate Taiyan Pana, Bhiwani, Haryana-

127021, declare that name of mine has been Wrongly Written

as KULDEEP SINGH SEKHAWAT in my PPO No. 08/14/8/

12277/2003. The actual name of mine is KULDEEP SINGH

SHEKHAWAT which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KULDEEP SINGH SHEKHAWAT

[Signature]

————

It is for general information that I, SUNITA DEVI

W/o SHAMBHU MANDAL, R/o C-134, Gali No. 6, Dabri

Palam Road, Dashrath Puri, Palam Village, South West Delhi-

110045, declare that name of mine has been wrongly written

as ANITA DEVI in my minor son namely NITESH KUMAR

aged 14 years in his school record. The actual name of mine

is SUNITA DEVI which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SUNITA DEVI

[Thumb Impression]

————

It is for general information that I, ANKIT CHAUDHARY

S/o RANJIT SINGH CHAUDHARY, R/o C-1/136, First Floor,

PO Sector-15, Sector-16, Rohini, North West Delhi-110089

declare that name of my father has been wrongly written as

RS CHAUDHARY in my 10th and 12th class educational

documents. The actual name of my father is RANJIT SINGH

CHAUDHARY which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ANKIT CHAUDHARY

[Signature]
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It is for general information that I, ANGEL GRACELIN

D/o EPRAHIM SAMVEL, R/o C-23, East Uttam Nagar, West

Delhi-110059, declare that name of mine and my father has

been wrongly written as ANGEL GRAGELIN and IBRAHIM

SAMIEL in my 10th and 12th class educational documents.

The actual name of mine and my father are ANGEL

GRACELIN and EPRAHIM SAMVEL respectively which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ANGEL GRACELIN

[Signature]

————

It is for general information that I, PRITAM YADAV

S/o CHANDER BHAN, R/o 159, Daulat Pur, South West

Delhi, Delhi-110043, declare that name of mine has been

wrongly written as PRETAM in my minor son JYANTH

aged 17 years in his10th Class Educational Documents. The

actual name of mine is PRITAM YADAV respectively which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PRITAM YADAV

[Signature]

————

It is for general information that I, SAQIB SATTAR

S/o ABDUL SATTAR, R/o 1439, Gali Qasim Jan, Ballimaran,

Delhi-6, North Delhi, Delhi-110006, declare that name of my

wife has been wrongly written as SHUMAILA SATTAR in

my minor daughter ZOEBA SATTAR aged 17 years in her10th

class documents and minor son MOHAMMAD HAMZA

SATTAR 13 years in his school records and birth ceritificate-

MCDOLIR-0110-004514625. The actual name of my wife is

SHUMAILA KHALIL, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SAQIB SATTAR

[Signature]

————

It is for general information that I, JITENDRA KUMAR

S/o RAMESH CHANDRA, R/o 12 Shree Ram Colony, Nilothi

West Delhi, Delhi-110041, declare that name of mine has

been wrongly written as JITENDRA SINGH in my minor

daughter NIHARIKA aged 13 years in her School Records.

The actual name of mine is JITENDRA KUMAR respectively

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

JITENDRA KUMAR

[Signature]

It is for general information that I, MRITYUNJAY KUMAR

VERMA S/o SHRI BHAGWAN PRASAD, R/o H.No-F-40,

Gali No-81, New Delhi, Mahavir Enclave Part-3, Binda Pur,

West Delhi-110059, declare that name of mine has been

wrongly written as MRITYUNJAY VERMA in my minor

daughter namely VAISHNAVI VERMA aged 16 years in her

10th class educational documents. The actual name of mine

is MRITYUNJAY KUMAR VERMA, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MRITYUNJAY KUMAR VERMA

[Signature]

————

It is for general information that I, VINOD SEHRAWAT

son of VED RAM, R/o Village Pochanpur, South West Delhi,

Delhi-110077, declare that name of my father has been

wrongly written as VED RAM SEHRAWAT in my Driving

Licence No.DL09 20120197443. The actual name of my father

is VED RAM respectively which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

VINOD SEHRAWAT

[Signature]

————

It is for general information that I, NAVYA AGARWAL

D/o YOGESH GUPTA, R/o 185, Main Road Maswasi, Kapil

Plywood Store, Maswasi, Distt Rampur, Uttar Pradesh-

244924, declare that name of my mother has been wrongly

written as PAYAL AGARWAL in my 10th and 12th class

educational documents. The actual name of my mother is

NAMITA AGARWAL which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

NAVYA AGARWAL

[Signature]

————

It is for general information that I, SATISH CHANDRA

GUPTA S/o SHIV PRASAD GUPTA, R/o ADD-A-10, Bloc A

Sanjay Colony, Okhla Phase II, South Delhi-110020, declare

that name of mine and my father has been wrongly written

as SATISH CHADER GUPTA and SHIVE PRASAD GUPTA

in my Pan card No. AIMPG3759L and as SATISH CHAND

GUPTA and SHIV PARSHAD GUPTA in my voter ID Card

No. SJL0200097. The actual name of mine and my father are

SATISH CHANDRA GUPTA and SHIV PRASAD GUPTA

respectivley, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SATISH CHANDRA GUPTA

[Signature]
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It is for general information that I, MANISH BABU

S/o VEER PAL SINGH, residing at H. No.-E2/954, Gali

No.-21, Fourth Pusta, sonia Vihar, Karawal Nagar, North East

Delhi, Delhi-110094, declare that name of mine has been

wrongly written as MANISH in my Scheduled Caste

Certificate No.-SC/04/948/8064/8/1/2015/90519489479184/9347.

The actual name of mine is MANISH BABU, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MANISH BABU

[Signature]

————

It is for general information that I, SUDESH W/o RAM

PARKASH, R/o 600/25, Vikas Nagar, Hansi, Haryana-125033,

declare that name of mine has been wrongly written as

SUDESH DEVI in my minor son namely MOHIT aged

16 years in his 10th class educational documents. The actual

name of mine is SUDESH, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SUDESH

[Signature]

————

It is for general information that I, DAVINDER SINGH

SANDHU S/o MANMINDER SINGH SANDHU, R/o A-202,

2nd Floor, Sudershan Park, Ramesh Nagar, West Delhi-110015,

declare that name of mine and my father has been wrongly

written as DAVINDER SINGH and SH MANMINDER SINGH

in my driving Licence No. DL04 20049088093 and Pan card

No BXJPS2592C. The actual name of mine and my father are

DAVINDER SINGH SANDHU and MANMINDER SINGH

SANDHU respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

DAVINDER SINGH SANDHU

[Signature]

————

It is for general information that I, TRIPTI D/o VIJENDRA

SOOD, R/o 2153, Dhobi Wara, Kinari Bazar, Chandni Chowk,

Delhi-110006, declare that name of my father has been

wrongly written as VIJENDRA in my all educational

documents. The actual name of my father is VIJENDRA

SOOD which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

TRIPTI

[Signature]

It is for general information that I, KRANTI CHOUDHARY

D/o NIKOO RAM W/o MUKESH JOLLY, R/o RZF-93/3, Gali

No-3, Mahavir Enclave, Palam Village, South West Delhi-

110045, declare that name of mine and my father has been

wrongly written as KRANTI CHOWDHURY and NIKKU

RAM in my service record. The actual name of mine and my

father are KRANTI CHOUDHARY and NIKOO RAM

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

KRANTI CHOUDHARY

[Signature]

————

It is for general information that I, MANJEET

S/o OMPARKASH, residing at House No.-11 Bajar(24)

Mahendragarh, Haryana-123021, declare that name of my

father has been wrongly as OM PRAKASH in my 10th class

marksheet and certificate and Bachelor of Education

Marksheet and Degree and name of my father and my

mother has been wrongly written as OMPARKASH YADAV

and RAJBALA YADAV in my 12th class marksheet and

certificate and name of my father has been wrongly written

as OM PARKASH YADAV in my Bachelor of Science (B.sc)

Degree and name of my father has been wrongly written as

OM PRAKASH YADAV in my Master of Science (M.Sc.)

marksheet. The actual name of my father and my mother are

OMPARKASH and RAJ BALA respectively, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MANJEET

[Signature]

————

It is for general information that I, RAKESH KUMAR

S/o RAMU SINGH, R/o 49,101, First Floor, Saktikhand 2,

Indrapuram, Ghaziabad, Uttar Pardesh-201014, declare that

name of mine has been wrongly written as RAKESH in my

service records. The actual name of mine RAKESH KUMAR

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAKESH KUMAR

[Signature]

————

It is for general information that I, SURENDER KUMAR

S/o RAMA NAND, residing at 86, Shafiabad, Pana Paposhian

(58), P.O.-Nathupur, Dist.-Sonipat, Haryana-131029, declare

that name of mine has been wrongly written as SURENDER

in my minor son's namely GAURAV aged 16 years in his

10th class educational documents. The actual name of mine

is SURENDER KUMAR, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SURENDER KUMAR

[Signature]
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It is for general information that I, ASHA KUMARI

daughter of Shri ARUN PRASAD, resident of 48 Gali

No. 2, Niyader Enclave, Vikas Nagar, Uttam Nagar, New

Delhi-110059, declare that name of my father has been

wrongly written as ARUN CHAUHAN in my 10th Class,

12th Class Educational Documents, Graduation documents,

Post Graduation (M.A.)L.L.B. documents, Pan Card No.

HKTPK9314P and Election Voter ID Card No. NEL4242509.

The actual name of my father is ARUN PRASAD respectively,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ASHA KUMARI

[Signature]

————

It is for general information that I, SAMUEL V NATHAN

S/o Late D V NATHAN, R/o JG-2/33, Khirki Extension, Near

Krishna Mandir, Malviya Nagar, Hauz Khas, South Delhi,

Delhi-110017, declare that name of mine, my wife and my

minor son has been wrongly written as PROSENJEET

MAJUMDER, MITHU MAJUMDER and RUPAM

MAJUMDER in my minor son RUPAM NATHAN aged 13

years in his school records. The actual name of mine, my

wife and my minor son are SAMUEL V NATHAN, MITHU

NATHAN and RUPAM NATHAN, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SAMUEL V NATHAN

[Signature]

————

It is for general informaion that I, PRIYANSHU

S/o RAJBIR SINGH residing at Village Ushmanpur,

Ushmanpur (181), Rewari, Haryana-123035, declare that the

name of my Father and my Mother have been wrongly

written as RAJVIR and PRAMILA in my 10th & 12th Class

Educational Documents. The actual name of my Father and

Mother are RAJBIR SINGH and PARMILA respectively,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PRIYANSHU

[Signature]

————

It is for general information that I, HARMAN SINGH

S/o CHARANJEET SINGH, R/o BUDHA KHERA (1)

KARNAL, HARYANA-132001, declare that name of my father

has been wrongly written as CHARANJEET SINGH VIRK in

my 10th and 12th class educational documents. The actual

name of my father is CHARANJEET SINGH, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

HARMAN SINGH

[Signature]

————

It is for general information that I, HARI KUMAR

S/o RADHAKRISHNAN NAIR, R/o H.No.-A 26, Police

Colony, Saraswati Vihar, North West Delhi, Delhi-110034,

declare that name of mine and my Father has been wrongly

written as HARIKUMAR R S and M RADHAKRISHNAN

NAIR respectively in my all Educational Documents. The

actual name of mine is HARI KUMAR and my Father

RADHAKRISHNAN NAIR respectively, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

HARI KUMAR

[Signature]

————

It is for general information that I, PRADEEP JASWANT

THAKUR S/o JASWANT SINGH, R/o 1802, Park Royal

Residency, Plot 1B Sector-22, Opp. Sector-21 Metro Station,

Dwarka, New Delhi-110077, declare that name of mine has

been Wrongly Written as P. J. THAKUR in my P.P.O. No. 08/

14/A/SCJ/2587/2015. The actual name of mine is PRADEEP

JASWANT THAKUR, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

 PRADEEP JASWANT THAKUR

[Signature]

————

It is for general information that I, HARISH CHANDER

S/o RAJENDER SINGH, R/o Village Mandhiya Khurd,

Mandhiya Khurd (90), Rewari, Haryana-123401, declare that

name of mine and my wife has been wrongly written as

HARISH CHAND and MANJU DEVI in my minor son

TANMAY aged 12 years in his school record and birth

ceritificate-24817. The actual name of mine and my wife are

HARISH CHANDER and MANJU YADAV, which may be

amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

HARISH CHANDER

[Signature]
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It is for general information that I, ADITYA NAGAR

S/o UMESH KUMAR, R/o H.No.-O-49, Prem Nagar-2, Kirari

Suleman Nagar, Nithari P.O. Sultanpuri C-Block, North West

Delhi-110086, declare that name of mine and my father has

been wrongly written as ADITYA and UMESH in my 10th

and 12th class educational documents. The actual name of

mine and my father are ADITYA NAGAR and UMESH

KUMAR respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ADITYA NAGAR

[Signature]

————

It is for general information that I, RAJESH KATARIA

S/o RISHAL SINGH, R/o Ward-07, Kharkhoda, Sonipat,

Haryana-131402, declare that name of mine and my wife has

been wrongly written as RAJESH and SUDESH in my minor

son namely OM KATARIA aged 17 years in his 10th class

educational documents. The actual name of mine and my

wife are RAJESH KATARIA and SUDESH KUMARI

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAJESH KATARIA

[Signature]

————

It is for general information that I, GAURAV S/o JAGDISH

R/o H.No.-15, Gali No.-24, A1 Block, Sant Nagar, Bengali

Colony, Burari, New Delhi, Delhi-110084, declare that name

of mine and my father has been wrongly as GAURAV

KUMAR and JAGDISH KUMAR in my 10th & 12th Class

Educational Documents. The actual name of mine and my

father are GAURAV and JAGDISH, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

GAURAV

[Signature]

————

It is for general information that I, DEEPAK BHANDARI

S/o SURESH CHANDRA SINGH, R/o House No. 412, Gali

No. 11, Block C-2, Bandh Road, Aya Nagar, Delhi-110047,

declare that name of my father has been wrongly written as

SURESH in my educational documents. The actual name of

my father is SURESH CHANDRA SINGH respectively, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

DEEPAK BHANDARI

[Signature]

It is for general information that I, DHARMANAND

NAGARKOTI S/o GOVIND BALLABH NAGARKOTI,

residing at Daula, Dola, Bin, Pithoragarh, Uttarakhand-262501,

declare that name of my wife has been wrongly written as

HEMA NAGARKOTI in my minor son's namely PRIYANSHU

NAGARKOTI aged 17 years in his 10th Class Educational

Documents. The actual name of my wife is HEMANTI DEVI,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

DHARMANAND NAGARKOTI

[Signature]

————

It is for general information that I, MD SAKIB

S/o SHAMSE ALAM, R/o H.No.-218, Rumal Wali Gali,

Rampura, Delhi-110035, declare that name of my father and

my mother has been wrongly written as MD SHAMSHER

ALAM and AKHTARI BEGUM in my 10th Class Educational

Documents. The actual name of my father and my mother

are SHAMSE ALAM and AKHTARI KHATOON

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

MD SAKIB

[Signature]

————

It is for general information that I, SANJAY SINGH

S/o DEWAN SINGH, R/o H.No. 39-D-3, Railway Colony,

East Punjabi Bagh, West Delhi-110026, declare that name of

my father has been wrongly written as DIWAN SINGH in

my service record. The actual name of my father is DEWAN

SINGH, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SANJAY SINGH

[Signature]

————

It is for general information that I, SANTOSH W/o RAVI

KUMAR, R/o C-811, BIK-C, Basant Dada Pati Nagar Bhalswa,

Badli, North West Delhi-110042, declare that name of mine

has been wrongly written as SANTOSH KUMARI GOTAM

in my Ration Card No. 077004865432. The actual name of

mine is SANTOSH, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SANTOSH

[Signature]
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It is for general information that I, SAJID ALAM

S/o SHAMSE ALAM, R/o H.No-840/53 Lekhu Nagar, Tri

Nagar Delhi-110035, declare that name of my father and my

mother has been wrongly written as MD SAMSHER ALAM

and AKHTARI BEGUM in my 10th and 12th Class

Educational Documents. The actual name of my father and

my mother are SHAMSE ALAM and AKHTARI KHATOON,

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

SAJID ALAM

[Signature]

————

It is for general information that I, JAMEEL AHMAD

S/o ASGAR ALI, R/o C-3, Abul Fazal Enclave, Part-2, Jamia

Nagar, Delhi-110025, declare that name of mine and my

father has been wrongly written as JAMEEL AHMED and

ASGHER ALI in my Driving Licence No. DL0320029128699.

The actual name of mine and my father are JAMEEL AHMAD

and ASGAR ALI respectively, which may be amended

accordingly

It is certified that I have complied with other legal

requirements in this connection.

 JAMEEL AHMAD

[Signature]

————

It is for general information that I, PREM SAGAR

S/o Late Sh. OM PRAKASH JAISWAL, R/o Durga Chauk

Zamania, Zamania Kasba, Zamania, Ghazipur, Uttar

Pradesh-232329, declare that name of mine has been wrongly

written as PREMSAGAR in my 10th class marksheet and

certificate and name of mine and my mother has been wrongly

written as PREM SAGAR JAISWAL and MUNNI DEVI

JAISWAL in my 12th class marksheet and certificate. The

actual name of mine and mother are PREM SAGAR and

MUNNI DEVI, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

PREM SAGAR

[Signature ]

————

It is for general information that I, NEERAJ KUMAR

CHAUHAN S/o BEEGAN MAHTO, R/o A-477/1, Indra Gali,

Mandawali Fazalpur, Shakar Pur, Baramad, Distt-East Delhi,

Delhi-110092, declare that name of my mother has been

wrongly as SAILYA DEVI in my10th class educational

document as the name of my mother is SHYAL DEVI in my

12th Class Educational Document. The actual name my

mother is SHAIL DEVI, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

NEERAJ KUMAR CHAUHAN

[Signature]

It is for general information that I, RANA PRATAP

SINGHRAO son of  Shri SUSIT KUMAR SINHARAY,

residing at Flat No. 2204, Jal Vayu Vihar, Pocket 4, Sector 67,

Mohali, S.A.S. Nagar Mohali, Punjab - 160062, declare that

my name has been wrongly written as RANA PRATAP

SINGH RAO in my service record and 10th Class Marksheet

and name of my father has been wrongly written as S.K.

SINHARAY in my Aadhar Card. mine and my father's actual

name are RANA PRATAP SINGHRAO and SUSIT KUMAR

SINHARAY respectively, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RANA PRATAP SINGHRAO

[Signature]

————

It is for general information that I, ANUL HAKH

S/o ABDUL JALIL, R/o H-3, 1237-38, Jahangir Puri, New

Delhi-110033, declare that name of mine has been wrongly

written as ANUL HAQ in my minor son namely IRSHAD

AHMED aged 17 years in his 10th class educational

documents. The actual name of mine is ANUL HAKH, which

may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

ANUL HAKH

[Signature]

————

It is for general information that I, GORIYA VALLABH

NARAN S/o NARAN, Permanent, R/O At-Bhod Patiya,

Village-Bhod, Porbandar, Gujrat-360550 and Present R/o Qtr.

No-16/5, Signals Enclave, 1 Army Hq Sig Regt. Delhi Cantt-

110010, declare that name of my minor son has been wrongly

written as PARTH VALLABH in my minor son namely PARTH

VALLABH GORIYA aged 13 years in his school record. The

actual name of my minor son is PARTH VALLABH GORIYA,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

GORIYA VALLABH NARAN

[Signature]

————

It is for general information that I, IRSHAD AHMED

S/O SADID AHMED, R/o RZ-V-28, Nanda Block, Mahavir

Enclave, South West Delhi, Delhi -110045, declare that name

of mine and my wife has been wrongly written as IRSHAD

AHMAD and JEENAT in my minor son SAHIL aged 16

years in his 10th Class Educational Documents. The actual

name of mine and my wife are IRSHAD AHMED and JINAT,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

IRSHAD AHMED

[Signature]
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It is for general information that I, RINKU D/o RAM

KRIPAL SAHNI, R/o A-58, Gali No-2, Janta Vihar Mukandpur,

Libas Pur, North West Delhi, Delhi-110042, declare that name

of my father has been wrongly written as RAM KRIPAL

SINGH in my 10th and 12th Class Educational Documents.

The actual name of my father is RAM KRIPAL SAHNI

respectively, which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RINKU

[Signature]

————

It is for general information that I, BHIKHARI THAKUR

S/o RAM SEWAK THAKUR, R/o H.No-C-2/54, Gali No -2,

Lucky Public School, Harsh Vihar, North East, Delhi-110093,

declare that the name of my father has been wrongly as

RAM SEWAK in my Service Book. The actual name of my

father is RAM SEWAK THAKUR, which may be amended

accordingly.

It is certified that I have complied with other legal

requirements in this connection.

BHIKHARI THAKUR

[Signature]

————

It is for general information that I, RAVI BIND

S/o SURENDRA KUMAR, R/o 73, Meerpur, Manepur,

Jaunpur, Uttar Pradesh-222001, declare that the name of my

father has been wrongly written as SURENDRA BIND in my

U.P. Education Board class 10th and 12th Marksheets cum

certificates. Further, name of my mother has been wrongly

written as SANTRAJI DEVI in my U.P. Education Board

class 10th and as SANTARAJI DEVI in class 12th Marksheet

cum certificate. The actual name of my father and my mother

are SURENDRA KUMAR and SANTRAJI BIND respectively,

which may be amended accordingly.

It is certified that I have complied with other legal

requirements in this connection.

RAVI BIND

[Signature]

CORRIGENDA

In the Gazette of India, Part-IV, Issue No. 48 (DECEMBER 2-

DECEMBER 8, 2023), Page No. 4441, 1st Column, applicant

LAXMI GOTIYA's wrong name in 4th line of gazette

notification may be read as Smt. LAXMI BAI instead of

Smt. LAXMI GOTIYA and actual name of applicant in

7th line of gazette notification may be read as Smt. LAXMI

GOTIYA instead of CHAMPA BAI SARAVARI.

Sd./-ILLEGIBLE

For Assistant Controller (Business)

————

In the Gazette of India, Part-IV, Issue No. 43 (OCTOBER 28-

NOVEMBER 3, 2023) Page No. 3977, 1st Column, actual

name of son of applicant GURNAM SINGH in 6th line of

gazette notification may be read as DALJIT SINGH instead

of BALJIT SINGH.

Sd./-ILLEGIBLE

For Assistant Controller (Business)

————

In the Gazette of India, Part-IV, Issue No. 24 (JUNE 17-

JUNE 23, 2023), Page No. 2043, 1st Column name of my

father of the applicant YUVRAJ may be read as RAMPHAL

SINGH instead of RAMPAL SINGH.

Sd./-ILLEGIBLE

For Assistant Controller (Business)

————

In the Gazette of India, Part-IV, Issue No. 50 (DECEMBER 16-

DECEMBER 22, 2023), Page No. 4560, 2n Column, the line

“The actual name of mine is VED PRAKASH SHARMA,

which may be amended accordingly” in gazette notification

of applicant POOJA SHARMA may be read as “ The actual

name of my father is VED PRAKASH SHARMA which may

be amended accordingly”.

Sd./-ILLEGIBLE

For Assistant Controller (Business)

————
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daiuh dk uke %& vnk.kh fjU;w,cy ,uthZ gksfYMax Q¨j fyfeVsM 

lhvkb,u Øekad %& U40106GJ2019PLC106874 

lkoZtfud lwpuk 

vnk.kh fjU;w,cy ,utÊ g¨fYMax Q¨j fyfeVsM] ftldk iathÑr dk;kZy; vnk.kh d‚i Z̈jsV gkml] 'kkafrxzke] oS".k¨ nsoh ldZy d¢ 

ikl] ,l- th- gk;os] [k¨fM;kj] vgenkckn- 382421] xqtjkr] Òkjr esa fLFkr gS] Òkjr ljdkj ls mls fo|qr d¢ ikjs"k.k d¢ fy, 

fo|qr ykbusa fcNkus ;k fo|qr la;a= yxkus d¢ fy, ;k dk;¨± d¢ mfpr leUo; d¢ fy, vko';d VsyhQ¨u laca/kh ;k VsyhxzkQ 

laca/kh lapkj d¢ mÌs'; ls fo|qr vf/kfu;e] 2003 dh /kkjk 164 d¢ rgr lÒh 'kfä;k¡ Ánku djus dk vkosnu djuk pkgrk gS] t¨ 

VsyhxzkQ Ákf/kdj.k ljdkj }kjk LFkkfir ;k vuqjf{kr ;k bl Ádkj LFkkfir ;k vuqjf{kr fd, tkus okys VsyhxzkQ d¢ Á;¨tu ls 

VsyhxzkQ ykbusa fcNkus vkSj [kaÒ¨a d¨ yxkus d¢ laca/k esa Òkjrh; VsyhxzkQ vf/kfu;e 1885 d¢ varxZr j[krk gS vkSj losZ{k.k] fuek Z.k] 

laLFkkiu] fujh{k.k] mRFkkiu vkSj vU; dk;Z vkjaÒ djsxk ftld¢ ckn fuEukafdr ikjs"k.k ykbu d¢ fy, deh'kÇux] ifjpkyu] 

j[kj[kko vkSj vU; dk;Z fd, tk,¡xs% 

VªkUlfe'ku ;¨tuk% ÞtSlyesj] jktLFkku esa vius 500 esxkokV d¢ l©j ÅtkZ IykUV d¢ fy, vnk.kh fjU;w,cy ,utÊ g¨fYMax Q¨j 

fyfeVsM ls dusfDVfoVhÞA 

dk;Z dk nk;jk% vnk.kh fjU;w,cy ,utÊ g¨fYMax Q¨j fyfeVsM l©j ÅtkZ IykUV ¼xkao  fl;kacj] tSlyesj] jktLFkku esa fLFkr 

tsujs'ku iwÇyx LVs'ku½ – D/c Vkoj ij jkex<+ PS (ISTS) 400 kV S/c ykbu ¼VªkafLe'ku ykbu dh dqy yackÃ yxÒx 

43 k.m. gS½ 

bl ;¨tuk d¢ varxZr 'kkfey VªkUlfe'ku ykbu jktLFkku jkT; d¢ fuEufyf[kr xkao ä] uxj¨a vkSj 'kgj ä ls g¨dj] Åij ls] 

vklikl ls vkSj mud¢ chp ls xqtjsxhA 

ftyk% tSlyesj] rglhy% tSlyesj 

xk¡o dk uke% fjuey dk V¨ck] fjuey lc ekbuj] yk[kw rykÃ] ÒkfV;k fVCck] iéw dh <k.kh] fe;kaokyh rykÃ] cknkuokyk V¨ck] 

lkyu dk V¨ck] pus [kku dh <k.kh] fo[kkju unh] caxokjhokyk ngkj] caxokjokyh uk;] NkÅokyk uk;] xkaojokyh rykÃ] njhokyk 

ngkj] lej dh <k.kh] 'kqekjokyh rykÃ] gkfye dh <k.kh] uqudh rykÃ] eqykmuokyh rykÃ] vlq rkj ekbuj] uqtku dh <k.kh] 

iqatkjke dh <k.kh] ck=sokyk fVCck] Qwy¨aokyh rykÃ] eqxkÅokyk fVCck] fo[kkjuokyk uk;] fnÙk ä dh <k.kh] fxj/kkjhokyh rykÃ] 

fxj/kkjhokyk fVCck] ekyqokyk fVCck] ikVsZokyh rykÃ] lej dh <k.kh] vklw dk ryk] jkex+<] uoyÇlg dh <k.kh] uoyÇlg dk xkao] 

ækckyk] ækcykikj] nkjckykikj] cka/kk] usRlh] ,dyikj] ,dykikj] vkye dk xkao] vyke dk xkao] vlw dk ryk ¼vlwrkj½ 

ftyk% tSlyesj] rglhy% jkex<+ 

xk¡o dk uke% nknjh ngkjh] jkousokyk fVCck] rkUchokyk fVCck] Nrsfj;ka dk ngkj] rqyh ekbuj] rqfyokyk fVCck] dkfy;k dk fVCck] 

cka[kokyk ngkj] cka[kokyk ekbuj] eugsjk fVCck] xkeusokyk ekbuj] xkeusokyk] e;kVhokyk ryk] pejkmuokyk fVCck] fcusjh dk 

fVCck] ukfy;k Nkyh] vksdyokyk fVCck] e¨fj;k Nkyh] fVcjsokyk fVCck] nkmÇnx fVCck] f[kikuokyk fVCck] ckmjkokyk nkjh] 

cqfu;kokyk fVCck] [kkfYV;ka¢okyk vk;dy] fly¨Vkokyk fVCck] rku¨V ekbuj] u¨ok ekbuj] lkj©u dk iBku fVCck] [kSjkj  csjh] 

c¨jsyk dk fVCck] lkxjey x¨ik] lejFkokyk ryk] uok ryk] dkfy;k fVCck] ckofy;kaokyk fVCck] dpjsokyk fVCck] lkrjokyh 

ekbuj] dqEckjhokyk V¨ck] ÒkfV;kokyh ekbuj] ek;Fkh dh M äxjh] ek;Fkh ryk] f'kjs dh rykÃ] catkj¨a dh <k.kh] Ò¨tjkt ekbuj] 

Ò¨tjkt dh <k.kh] fotzklu [kkfju] lqFkkj ä dh rkyk] lqtkuÇlg dh [kkfju] jkÄo] jkÄok] jkXok] pkojkuokyk fVCck] vksdkfj;ka 

csjh] fl) ä dh <k.kh] usR'kh] dkfe; ä dh <k.kh] jkex<+] nysjh rykÃ] [kf=;ka dh rykÃ] nsojktjke [kkfju] ykbe] ukyk [kkfju] 

jk;iky] ÒkfV;kokyh rkj] ÒkfV;kokyh ekbuj] lkrjokyh rykÃ] lkrjokyh] esgjkc dk V¨ck] gkth dh <k.kh] rUefy;k dh rykÃ] 

V¨adokyk fVCck] ckdjFkyk csjh] f/kusjh dh rykÃ] fcÁklj usRlh] fcÁklj] fcÁklj rkykc] t¨xk] t¨xk rkykc] fefu; ä dh <k.kh] 

uoyÇlg dh <k.kh] uoyÇlg dk xkao] ckgs dk fVCck] vksÒk;k rykÃ] MqEczkokyh rykÃ] eqjkjkÃ dh rykÃ] deyokyh rykÃ] 

eÍsokyh rykÃ] ,dy csjh] ,dy dh <k.kh] ckefu;k dh rykÃ] fnykojokyk V¨ck] fnykoj dk xkao] Çgx¨ykokyk V¨ck] 

lktukokyk V¨ck] bd¢jku dh rykÃ] gsek] ft;knslj] fljkjk Mawxj] eqjnkÃ dh <k.kh] ækckyk] ækckykikj] njckykikj] gkth NwVk 

dh <k.kh] Çgx¨yk] gsek dh <k.kh] cka/kk] rCckykokyk fVCck] [ksVk ehBk dh <k.kh] ukfy;k] mujk;] Ä¨j¨okyh Fkku] >kys dh Maqxjh] 

/kés dh <k.kh] /késokyk fVCck] eqcs dh rykÃ] QkVsokyh rykÃ] dkew dh <k.kh] vtht dh <k.kh] [kqb;kyk] d¨gkfj;¨ dk xkÅ] 

d¨gfj;k dk xkao] lke unh] Òäk dh <k.kh] mRek dh <k.kh] ekyw dh <k.kh] jathr dh /kkuh] rs VDdj] lqj¨ dh <k.kh] fnYoj dh 

<k.kh] ck: dh rykÃ] vjc dh rykÃ] vjcokyh rykÃ] ft;kokyh rykÃ] ukx¨fæ ngkj] jghe dh <k.kh] vykeokyh <k.kh] e¨gEen 

dh <k.kh] e¨gEen dk xkao] f=calj] ehj dk rkj] Òqj¨Ã Vsd+Mh] fiFkkuh dk dqavk] x¨jke dh rykÃ] cM+ss dh rjkÃ] cM+ss dh <k.kh] 

dkaMsy uk;] jkuk Vsdjh] lDdj dh <k.kh] y ä/kh uk;] dkaMw Mawxj] eqgkj ekbuj] [kkcqj dh <k.kh] ekgcqjh rykÃ] xqykc dh <k.kh] 

xCÒu fVCck] ';keckj] fl;kEcj] dkfcy dh <k.kh] dkfe; ä dh csjh] ehj dh rykÃ] xtsjh rykÃ] ';keckj rykÃ] fcVkjk unh] 
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jk;ly dh rykÃ] c¨dkjs dh rykÃ] fe;ka dh rykÃ] Òkjey dh Vsdjh] ck['ks dh rykÃ] foFkkMh Vsdjh] ekjd dh <k.kh] lqesjÇlg 

nukuh] dkfe;¨a dh <k.kh gUlqy] xqyke dk ryk] vyklhjke dqekor dh <k.kh] jkeNjk Çlg dh <k.kh] d¨ywryk] usRlh] ,dyikj] 

,dykikj] MYckjikj] vkye dk xkao] vyke dk xkao] d¨Mkfj;k dk xkÅ] lqjks± dh <k.kh] fl;kEcj] frckulj] frckuklj] ehj 

Qdhj dh <k.kh] ehj Qdhj dh rykÃ nkn® lk] gkMk] eqls dh <k.kh] lsmok] rku®r] iapjkt Çlg dh <k.kh] ykywÇlg dh <k.kh] 

ehjokyk] ekj[k dh <k.kh] jru dk xkao] ea/kykfu;¨ dk xkao] dqPNjh] pkanfu;k] pankfu;k] dk;e dh <k.kh] dkyhÒj] galwokyk] 

l/kkokyk- 

ekxZ lajs[k.k dh Áfr v/k¨gLrk{kjdrkZ d¢ dk;kZy; e¢a miyC/k gS- ,rn~}kjk loZlk/kkj.k d¨ lwfpr fd;k tkrk gS fd os bl lwpuk 

d¢ Ádk'ku ls 60 fnu d¢ Òhrj ÁLrkfor ikjs"k.k Á.kkyh ij voy®du@vH;kosnu] fyf[kr esa v/k®gLrk{kjdrkZ d¢ dk;kZy; esa dj 

nsaA  

vf/kd foLr`r tkudkjh ,oa Li"Vhdj.k d¢ fy,] Ñi;k ;gk¡ laidZ dj¢a% 

uke% vk'kh"k p©cs 

inuke% MsI;qVh tujy eSustj 

dk;kZy;% vnk.kh d‚i¨ZjsV gkml] 'kkafrxzke] oS".k¨ nsoh ldZy d¢ ikl] ,l- th- gkÃos] [k¨fM;kj] vgenkckn-382 421- 

—————— 

lsjsafVdk fjU;w,cYl bafM;k 4 çkbosV fyfeVsM ¼,lvkjvkbZ4ih,y½ 

dkWiksZjsV vWkQhl % Mh,y,Q lk;cj ikdZ Vkoj ch] 9 oÈ eafty] lsDVj 20] m|¨x fogkj Qsl&AAA] xq:xzke&122008] gfj;k.kk] 

Hkkjr  

lhvkb,u- & U40200HR2022PTC101467 Q¨u ua% 0124&4562000 

lkoZtfud lwpuk 

esllZ lsjsafVdk fjU;w,cYl bafM;k 4 çkbosV fyfeVsM ¼rRdkyhu LVjykbV ikoj VsDuksy‚tht çkbosV fyfeVsM½ dk d‚ikZsjsV 

dk;kZy; Mh,y,Q lkbcj ikdZ Vkoj ch] 9oha eafty] lsDVj 20] m|ksx fogkj Qst& AAA] xq#xzke&122008] gfj;k.kk] Hkkjr esa gSA  

fctyh ds çlkj.k ds fy, ;k VsyhQksu ;k VsyhxzkfQd ds ç;kstu ds fy, fo|qr ykbusa ;k fo|qr la;a= yxkus@fcNkus ds fy, 

fo|qr vfèkfu;e] 2003 dh èkkjk&164 ds rgr ,lvkjvkbZ4ih,y dks lHkh 'kfä;ka çnku djus ds fy, Hkkjr ljdkj dks vkosnu 

djsaA  dk;ksZa ds mfpr leUo; ds fy, vko';d lapkj tks VsyhxzkQ çkfèkdj.k ds ikl Hkkjrh; VsyhxzkQ vfèkfu;e] 1885 ds rgr 

ljdkj }kjk LFkkfir ;k j[kj[kko fd, tkus okys VsyhxzkQ ds ç;kstu ds fy, VsyhxzkQ ykbusa vkSj iksLV j[kus ds lacaèk esa gS vkSj  

fuEufyf[kr Vªkalfe'ku ;kstukvksa ds fy, ljdkj }kjk loZs{k.k] fuekZ.k] LFkkiuk] fujh{k.k] fuekZ.k vkSj deh'kfuax] lapkyu] 

j[kj[kko vkSj vU; dk;Z fd, tk,axs%& 

Vªkalfe'ku daiuh dk uke& lsjsafVdk fjU;w,cYl bafM;k 4 çkbosV fyfeVsMA  

;kstuk dk uke %& egkjk"Vª ds mLekukckn ¼/kkjk'kho½ esa 350 esxkokV dh iouÅtkZ ifj;kstuk ds fy, esllZ ,lvkjvkbZ4ih,y 

dks dusfDVfoVh çnku djus ds fy, Vªkalfe'ku flLVe esa 'kkfey lefiZr vksojgsM Vªkalfe'ku ykbu dh LFkkiukA 

;kstuk ds varxZr doj fd, x, dk;Z 

1- lsjsafVdk fjU;w,cy bafM;k 4 izkbosV fyfeVsM iouÅtkZ mRiknu ifj;kstuk ¼rkanqyoknh xkao esa fLFkr tujs'ku fLop;kMZ% 

rkanqyokM+h] rkyqdk% ok'kh] ftyk% mLekukckn, egkjk"Vª½ ls Mh@lh VkWoj ij 220 dsoh ,l@lh ykbu & dYye ih,l 

¼vkbZ,lVh,l½ ¼dqy ykbu yackbZ yxHkx 15 fdeh gS] ftlesa ls yxHkx 12-5 fdeh dks Mh@lh Vkojksa ij ,l@lh ykbu 

ds :i esa dk;kZfUor fd;k tk,xk vkSj dYye ih,l Nksj ls yxHkx 2-5 fdeh dks ,e@lh Vkojksa ij ,l@lh ykbu ds 

:i esa dk;kZfUor fd;k tk,xkA 

mij¨ä VªkafLe'ku Á¨tsDV d¨ Hkkjr ljdkj] fctyh ea=ky; }kjk vius 16-11--2023 ds i= ds tfj, fctyh vfèkfu;e] 2003 dh 

èkkjk 68 ¼1½ ds varxZr eatwjh Ánku dh gSA 

bl ;¨tuk ds varxZr vkofjr ikjs"k.k ykbusa egkjk"Vª jkT; ds fuEukafdr rglhyksa] rkyqdkvksa] eaMyksa] Cy‚dksa] xk¡oksa] dLcksa v©j 

'kgjksa ls g¨dj] mu ij ls] muds vklikl ls v©j chp ls g¨dj xqt+jsxhA  

,lvkjvkbZ4ih,y ih<+h ih,l,l&dYye ih,l ¼vkbZ,lVh,l½ ls Mh@lh vkSj ,e@lh Vkojksa ij 220 dsoh ,l@lh ykbu 

Øe 

la- 

xkoksa ds uke  rglhy ftyk jkT; @dsaæ 

'kkflr çns'k 

1 rkanqyokM+h] nfgQy] 'ksaMh] bjkthokM+h] toydk] fiaiyokM+h] 

doM+sokM+h] ikjk] ljksyk ekaMok] lsyw 

Okk'kh mLekukckn 

¼/kkjk'kho½ 

egkjk"Vª 
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:V lajs[ku dh dkWih vèk¨gLrk{kjh ds dk;kZy; esa miyCèk gS- ,rn~}kjk vke turk d¨ lwfpr fd;k tkrk gS fd bl lwpuk ds 

Ádk'ku dh frfFk ls n¨ eghus ds vanj ÁLrkfor VªkafLe'ku flLVe ij voy¨du@ÁfrfufèkRo vèk¨gLrk{kjh ds dk;kZy; esa fyf[kr 

esa djsa- vU; fooj.kksa rFkk Li"Vhdj.k ds fy,] dì;k ;gka laidZ djs 

NksVw pkS/kjh 

vfèkd̀r gLrk{kjh]  

ukfer laidZ O;fä dk uacj%& 9350111274 

lsjsafVdk fjU;w,cYl bafM;k 4 çkbosV fyfeVsM Mh,y,Q lk;cj ikdZ Vkoj B] 9 oÈ eafty] lsDVj 20]  

m|¨x fogkj Qsl&AAA] xq:xzke &122008] gfj;k.kk] Hkkjr 

—————— 

BIKANER III NEEMRANA II TRANSMISSION LIMITED 
Registered Office: Flat No. 94, 3rd Floor, Pocket-4, LIG Flats, Sector-11, Dwarka, New Delhi-110075 

Corporate Office: Shatabdi Bhawan, B 12 & 13, Sector 4, Noida, Uttar Pradesh - 201301 

CIN:U42201DL2023GOI415740 Tel.: +91- 9223311432/0120- 610- 2000/2009 Ext-2307. Email ID: haatre@tatapower.com 

lkoZtfud lwpuk 

chdkusj 3 uhejkuk 2 Vªkalfe'ku fyfeVsM ¼iath—r dk;kZy; ¶ySV uacj 94] rhljh eafty] i‚dsV &4 ,yvkbZth ¶ySV] lsDVj & 

11 }kjdk] if'peh fnYyh] ubZ fnYyh & 110 075½ Hkkjr ljdkj dks mls fo|qr vf/kfu;e] 2003 dh /kkjk 164 ds rgr 

VsyhxzkfQd lapkj ds ç;kstu ds fy, fctyh ds ikjs"k.k ds fy, fo|qr ykbusa ;k fo|qr la;a= yxkus ds fy, ljdkj }kjk lHkh 

'kfä;ka çnku djus ds gsrq vkosnu djus dk bjknk j[krh  gS] tks dke ds mfpr leUo; ds fy, vko';d gSa] vkSj tks LFkkfir 

VsyhxzkQ ykbusa vkSj [kEcksadk j[kj[kko djus gsrq ;k bl çdkj LFkkfir ;k j[kj[kko djus gsrq  ds laca/k esa VsyhxzkQ çkf/kdj.k ds 

ikl Hkkjrh; VsyhxzkQ vf/kfu;e] 1885 ds rgr miyC/k gS- daiuh fuEufyf[kr Vªkalfe'ku ;kstukvksa ds fy, losZ{k.k] fuekZ.k] 

LFkkiuk] fujh{k.k vkSj vU; dk;Z djsxh vkSj rRi'pkr deh'kfuax] lapkyu] j[kj[kko vkSj vU; dk;Z djsxhA 

ikjs"k.k ;kstuk dk uke 

(1) chdkusj & 3 & uhejk.kk&2 765 dsoh Mh@lh ykbu ¼nwljh½ çR;sd Nksj ij çR;sd lfdZV ds fy, 330 ,eoh,vkj 

fLopscy ykbu fj,DVj ds lkFkA 

(2) 2 ua- chdkusj&3 ih,l vkSj uhejkuk 2 lc & LVs'ku çR;sd esa 765 dsoh ykbu csA 

;kstuk ds varxZr 'kkfey dk;Z% 

 chdkusj 3 iwfyax LVs'ku esa 765 dsoh] 330 ,eoh,vkj fLopscy ykbu fj,DVj & 2 uxA 

 uhejkuk & 2 esa 765 dsoh] 330 ,eoh,vkj fLopscy ykbu fj,DVj & 2 uxA 

 chdkusj & 3 iwfyax LVs'ku ij 765 dsoh 330 ,eoh,vkj fLopscy ykbu fj,DVjksa ds fy, fLofpax midj.k & 2 uxA 

 uhejkuk & 2 ,l@,l & 2 la[;k esa 765 dsoh 330 ,eoh,vkj fLopscy ykbu fj,DVjksa ds fy, fLofpax midj.kA 

 765 dsoh ykbu cs & 4 uxA ¼chdkusj&3 iwfyax LVs'ku vkSj uhejkuk & 2 lc & LVs'ku esa çR;sd esa 2 uxA 

;kstuk ds varxZr 'kkfey Vªkalfe'ku ykbusa fuEufyf[kr xkaoksa ls gksdj] muds Åij] vklikl vkSj muds chp ls xqtjsaxhA 

jktLFkku jkT;%&  

Øekad xzke@iapk;r dk uke rglhy ftyk 

1 yk[kqlj chdkusj chdkusj 

2 dsyu] dkyklj] lokbZlj] edjklj] gkigklj] lks<okyh] fdLrwfj;k] ckeuokyh] 

mÙkenslj] tSlk.k] egjk.kk] /khjsjk] /khjsjk LVs'ku] [kkjh] ckyklj] dqtrh] 

lgtjklj] [kkjM+k] ch>ulj] [kjkZ] vkMlj 

yw.kdj.klj chdkusj 

3 yksnsjk] yks/ksjk.k] Msyoku] yk/kfj;k] mnjklj] fcjeklj] tykcklj] yk[kulj] 

mnklj] lqjtulj] mnklj pkj.kku] vkMlj iqjksfgrku] vklklj] ekseklj] 

c/kk.k dh <k.kh] Hkkuqnk fcnkorku] Hkkuqnk fonkru] Hkkuqnk pkj.kkuA lhdjkyh 

Mwaxjx<+ chdkusj 

4 vkMlj iqjksfgrku] vkllj ljnkj 'kgj pq: 
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Øekad xzke@iapk;r dk uke rglhy ftyk 

5 c/kk.k dh <k.kh] Hkkuqnk fcnkorka] Hkkuqnk fonkru] Hkkuqnk pkj.kku] lhdjkyh] 

gkewlj] gkewlj] NksVfj;k] galklj] xksxklj] pkSuiqjk] xksylj] yk/kklj] 

nkmnlj] xksalj] xksjhlj] [kkfj;k] pd tsysm] [kkfj;k cM+k] [kkfj;k NksVk 

jruljk] [kqMsjk chdu] cNjkjks] cNjkjk cM+k 

jrux<+ pq: 

6 jkelhlj] <ka<.k] njkSank] nknwank] tkysm] xksjl] jksgy] Qnuiqjk] nsokl] 

Qnuiqjk] NksVk xksfn;k] gsrelj] cM+k xksfn;k] latklj] lkf/klj] lnhulj 

jkex< 'ks[kkokVh lhdj 

7 ckyksn] ckyksn ckjh] fiiyk dh cyksnh] ckyksn NksVh] Mcjh] nhuok ykM[kkuh Qrsgiqj lhdj 

8 ykdk dk ukaxy] ykd gjh ukaxy] ukFkk dh ukaxy] >kyjk] n;ky dh ukaxy] 

thyks] ckxjkÅ] csxjkok] fcgkj] Mkcyk] f'keyh] lkyksnjk] 'kkeiqjk] 'kkeflag dh 

<k.kh] ';kyksnjk 

uhe dk Fkkuk lhdj 

9 eaMkok] nhuok] feBokl] ehBokl] cgknqjokl] lat; uxj] Hkkstklj] jk.kklj] 

Hkkseiqjk] ckl ukux] fctuqlj 

>qa>quwa >qa>quwa 

10 guqekuiqjk] fdlkjh- eaMkok >qa>quwa 

11 lkaxklh] ekaMklh] iwfu;k dh <k.kh] fgEeriqjk] nsoxkao] pkSjM+h] nsoxkao uqvk] 

tstwlj] Mkcjh] nyslj [kqnZ] Mkcjh cykSnk] Vksxjk dyka 

uoyx<+ >qa>quwa 

12 vtkjh dyka] xqekuk dk okl] ctkok] [khaoklj] xkMokyk dh <k.kh] NkoJh] 

Nkvksljh] vksyka dh <k.kh] [kSj] [kVdM+] dsMfoFk xksikyiqjk] [kVdM+] [kVdM+] 

eSuiqjk] ghjokuk] pkuokM+k] ddjkuk] nhiiqjk] nhiiqjk] fu;ksjh 

mn;iqjokVh >qa>quwa 

13 dlqft;k dh <k.kh] eqaMk dh <k.kh] eqaMks dh <k.kh] fdjk dh <k.kh] dhjiqjk xq<+k xksjth >qa>quwa 

14 insok] ek/kksx<+] ubZ dksBh] nysyiqjk] gfjZ;k] dkyksrk] <hekokyh <k.kh] gjfn;k] 

Jh v'kksd uxj] ljnkjiqjk 

[ksrM+h >qa>quwa 

15 nsoVk] nkary] dj.k lkxj] cukj] NkMjk] Njnjk] dkysjk] xksusMk] eB] ekyiqjk] 

dkywgsM+k] ifu;kyk] eksj/kk 
dksV iqryh t;iqj 

16 ukaxy yk[kk] cljk] eksjksjh] eksjksnh] bljk dk ckl] ccsjh] nso uxj ckulwj vyoj 

gfj;k.kk jkT; 

Øekad xzke@iapk;r dk uke rglhy ftyk 

1 c;ky] Mwaxk dk ukxy] eksluksVk] xyxVk dh <k.kh] jkorksa dh <k.kh] eksluksVk] 

xksoyk] xaxqVkuk] ukaxy Mkx:] nkÅ[ksM+k] Mksu[ksjk] lSnvyhiqj] vklk dh <k.kh] 

nksLriqj] HksMarh] 'kgcktiqj] jktkor uxj] vejiqjk] ';keiqjk] Fkuokl] HkqM+oky] 

/ksekyh] eksjaM] ukaxy lksMk] xksusjk] cq<+oy] xks=h] jk; efydiqj 

ukjukSy egsaæx<+ 

ekxZ lajs[ku  dh çfr v/kksgLrk{kjh ds dk;kZy; esa miyC/k gSA vke turk dks bl foKkiu  ds çdk'ku dh rkjh[k ls nks eghus 

ds Hkhrj 01-03-2024 ls igys fyf[kr :i esa v/kksgLrk{kjh ds dk;kZy; esa çLrkfor Vªkalfe'ku flLVe ij voyksdu@vkosnu  

djus ds fy, lwfpr fd;k tkrk gSA 

vf/kd fooj.k vkSj Li"Vhdj.k ds fy, —i;k laidZ djsa% 

uke    % Jh gsear v=s 

in dk uke  % çkstsDV eSustj 

v‚fQl irk   % VkVk ikoj lksyj flLVe fyfeVsM 

    dj.kh —ik ykyx<+ iSysl ifjlj- 

    chdkusj & jktLFkku 334001 

bZesy irk  : haatre@tatapower.com 

ua-@QSDl ua-  :  01206102000@2009 
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Company Name: - Adani Renewable Energy Holding Four Limited 

CIN No.: - U40106GJ2019PLC106874 

PUBLIC NOTICE 

Adani Renewable Energy Holding Four Limited having its registered office at Adani Corporate House, Shantigram, 

Nr. Vaishno Devi Circle, S G Highway, Khodiyar, Ahmedabad – 382 421, Gujarat, India intends to apply to the Government 

of India to confer upon him all the powers under section 164 of the Electricity Act, 2003 for the placing of electric lines or 

electric plant for the transmission of electricity or for the purpose of telephonic or telegraphic communications necessary for 

the proper coordination of works which telegraph authority possess under the Indian Telegraph Act 1885 with respect to the 

placing of telegraph lines and posts for the purpose of a telegraph established or maintained, by the Government or to be so 

established or maintained and will undertake the survey, construction, installation, inspection, erection and other works to be 

followed by commissioning, operation, maintenance and other works for the transmission line. 

Transmission Scheme: “Connectivity to Adani Renewable Energy Holding Four Limited for its 500 MW Solar Power Plant 

in Jaisalmer, Rajasthan”. 

Scope of Work: Adani Renewable Energy Holding Four Limited Solar Power Plant (generation pooling station located in 

village siyamber, Jaisalmer, Rajasthan)- Ramgarh PS (ISTS) 400 kV S/c line on D/c tower (Total Length of the transmission 

line is approximately 43 km.)   

The transmission line covered under the scheme will pass through, over, around and between the following villages, towns, 

and cities in the state of Rajasthan. 

District: Jaisalmer    Tehsil: Jaisalmer. 

Name of Village: Rinmal ka toba, Rinmal sub minor, Lakhu talai, Bhatiya tibba, Pannu ki dhani, Miyanwali talai, Badanwala 

toba, Salan ka toba, Chane khan ki dhani, Vikharan Nadi, Bangwariwala Dahar, Bangwar wali nay, Chauuwala nay, 

Ganwarwali talai, Dariwala Dahar, Sumar ki dhani, Shumarwali talai, Halim ki dhani, Nunki Talai, Mulaunwali talai, Asu 

Tar minor, Nujan ki dhani, Punjaram ki dhani, Batrewala tibba, Phulonwali talai, Mugauwala tibba, Vikharanwala nay, 

Ditton ki dhani, Girdhariwali talai, Girdhariwala Tibba, Maluwala tibba, Partewali talai, Sumar ki dhani, Asoo Ka tala, 

Ramgarh, Nawalsingh ki dhani, Nawalsingh ka Gaon, Drabala, Drablapar, Darbalapar, Bandha, Netsi, Ekalpar, Eklapar, 

Aalam ka gaon, Alam ka gaon, Asoo ka tala (Asootar) 

District: Jaisalmer    Tehsil: Ramgarh. 

Name of Village: Dadari Dahari, Rawnewala tibba, Tanbiwala tibba, Chhateriyan ka Dahar, Tuli minor, Tuliwala tibba, 

Kaliya ka Tibba, Bankhwala Dahar, Bankhwala Minor, Manhera Tibba, Gamnewala minor, Gamnewala, Mayatiwala Tala, 

Chamraunwala Tibba, Bineri ka Tibba, Naliya Chhali, Okalwala Tibba, Moria Chhali, Tibrewala Tibba, Dauding Tibba, 

Khipanwala Tibba, Baurawala Dari, Buniyawala Tibba, Khaltiyonwala aikal, Silotawala Tibba, Tanot Minor, Nova Minor, 

Saraun ka pathan tibba, Khairar Beri, Borela ka Tibba, Sagaramal Gopa, Samrathwala Tala, Nawa Tala, Kaliya Tibba, 

Bawaliyanwala Tibba, Kachhrewala Tibba, Satarwali minor, Kumbariwala Toba, Bhatiyawali minor, Maythi ki Dongri, 

Maythi Tala, Shire ki talai, Banjaro ki Dhani, Bhojraj Minor, Bhojraj ki Dhani , Wijrasan Kharin, Sutharon ki Tala, 

Sujansingh ki Kharin, Raghau, Raghwa, Ragwa, Chawaranwala Tibba, Okariyan Beri, Sidhon ki Dhani, Netshi, Kamiyon ki 

dhani, Ramgarh, Daleri Talai, Khatriyan ki Talai, Devrajram kharin, Lime, Nala Kharin, Raypal, Bhatiyawali Tar, 

Bhatiyawali Minor, Satarwali talai, Satarwali, Mehrab ka toba, Haji Ki dhani, Tanmliya ki talai, Tonkwala tibba, Bakarthala 

Beri, Dhineri ki talai, Biprasar Netsi, Biprasar, Biprasar Talab, Joga, Joga talab, Minyon ki dhani, Nawalsingh ki dhani, 

Nawalsingh ka Gaon, Bahe ka tibba, Obhaya Talai, Dumbarawali talai, Murarai ki talai, Kamalwali talai, Mattewali talai, 

Ekal beri, Ekal ki dhani, Bamniya ki talai, Dilawarwala toba, Dilawar ka gaon, Hingolawala toba, Sajnawala toba, Ikeran ki 

talai, Hema, Jiyadesar, Sirara Dungar, Murdai ki dhani, Drabala, Drablapar, Darbalapar, Haji chhuta ki dhani, Hingola, Hema 

ki dhani, Bandha, Tabbalawala tibba, Kheta mitha ki dhani, Naliya, Unrai, Ghorowali than, Jhale ki Dungari, Dhanne ki 

dhani, Dhannewala tibba, Mube ki talai, Phatewali talai, Kamu ki dhani, Ajij ki dhani, Khuiyala, Kohariyo ka gau, Kohriya 

ka gaon, Sam nadi, Bhakta ki dhani, Utma ki dhani, Malu ki dhani, Ranjit ki dhani, Te Takkar, Suro ki dhani, Dilvar ki dhani, 

Baru ki talai, Arab ki talai, Arabwali talai, Jiyawali talai, Nagodri Dahar, Rahim ki dhani, Alamwali dhani, Mohamad ki 

dhani, Mohammad ka gaon, Tribansar, Mir ka tar, Bhuroi Tekri, Pithani ka kua, Goram ki talai, Badhe ki tarai, Badhe ki 

dhani, Kandel nay, Rana tekri, Sakkhar ki dhani, Londhi Nay, Kandu dungar, Muhar minor, khabur ki dhani, Mahburi talai, 

Gulab ki dhani, Gabbhan tibba, Shyambhar, Siyambar, Kabil ki dhani, Kamiyon ki beri, Mir ki talai, Gajeri Talai, Shyambhar 

talai, Bitara nadi, Raysal ki talai, Bokare ki talai, Miyan ki talai, Bharmal ki tekri, Bakhshe ki talai, Vithadi tekri, Marak ki 

dhani, Sumersinh Danani, Kamiyo ki dhani Hansul, Gulam ka tla, Alasiram kamawat ki dhani, Ramchra singh ki dhani, 

Kolootala, Netsi, Ekalpar, Eklapar, Dalbarpar, Aalam ka gaon, Alam ka gaon, Kodariya ka gau, Surron ki dhani, Siambar, 

Tibansar, Tibanasar,  Meer fakir ki dhani, Meer fakir ki talai dado saa, Hada, Muse ki dhani, Seuwa, Tanot, Panchraj singh ki 

dhani, Lalusingh ki dhani, Meerwala, Marakh ki dhani, Ratan ka gaon, Mandhlaniyo ka gaon, Kuchhri, Chandniya, 

Chandaniya, Kayam ki dhani, Kalibhar, Hansoowala, Sadhawala. 
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Copy of the route alignment is available in the office of the undersigned. Notice is hereby given to the general public to make 

observation / representation on the proposed transmission system within 60 days of publication of this notice to the office of 

the undersigned in writing. 

For further particulars and clarifications please contact: 

Name: Ashish Choubey 

Designation: Dy General Manager 

Office: Adani Corporate House, Shantigram, Nr. Vaishno Devi Circle, S G Highway, Khodiyar, Ahmedabad –382 421. 

—————— 

M/S SERENTICA RENEWABLES INDIA 4 PRIVATE LIMITED  

Corp. Office:  DLF Cyber Park Tower B, 9th Floor, Sector 20, Udyog Vihar Phase-III, Gurugram-122008, Haryana, India. 

CIN- U74110HR2014PTC101927 Ph.  No- 0124-4562000 

Public Notice 

M/S SERENTICA RENEWABLES INDIA 4 PRIVATE LIMITED (erstwhile Sterlite Power Technologies Pvt Ltd) having 

its corporate office at DLF Cyber Park Tower B, 9th Floor, Sector 20, Udyog Vihar Phase-III, Gurugram-122 008, Haryana, 

India, intends to apply to the Government of India  to confer upon SRIPL-4 all the powers under Section-164 of the 

Electricity Act, 2003 , for the placing/ laying of electric lines or electrical plant for the transmission of electricity or for the 

purpose of telephonic or telegraphic communications necessary for the proper coordination of works which telegraph 

authority possess under the Indian Telegraph Act, 1885 with respect to the placing of telegraph lines and posts for the 

purpose of a telegraph established or maintained, by the Government or to be so established or maintained and will undertake 

the survey, construction, installation, inspection, erection and other works to be followed by commissioning, operation, 

maintenance and other works by the Government for the following transmission schemes— 

Name of the Transmission Company- SERENTICA RENEWABLES INDIA 4 PRIVATE LIMITED  

Name of Work-  Transmission system for providing connectivity to SRI4PL for it’s proposed 350MW Wind Power Project in 

Osmanabad, Maharashtra. 

Works Covered under the scheme- 

1. 220kV S/C Line on D/C tower from Serentica Renewable India 4 Private Limited Wind Generation Project 

(generation switchyard located in village: Tanduwadi, Taluka: Washi, District: Osmanabad, Maharashtra)- Kallam 

PS (ISTS) 

(The total line length is approximately 15 Kms, out of which approximately 12.5 kms would be implemented as S/C 

line on D/C Towers and approximately 2.5 Kms from Kallam PS end would be implemented as S/C line on M/C 

Towers.)  

The above transmission scheme has been accorded approval by the Ministry of Power, Government of India, vide its letter 

dated 16.11.2023 section 68(1) of the Electricity Act, 2003.   

The transmission lines covered under the scheme will pass through, over, around and between the following of Tehsils, 

Talukas, Mandals, Block, Villages, Town & Cities. 

220 kV S/C Line on D/C & M/C towers from SRI4PL generation PSS – Kallam PS (ISTS) 

S. No. Name of Villages Tehsil District State/U.T. 

1 Tandulwadi, Dahiphal, Sendi, Irachiwadi, Jawalka 

Pimpalwadi, Kavdewadi, Para, Sarola Mandva, Selu 

Washi Osmanabad 

(Dharashiv) 

Maharashtra 

Copy of the route alignment is available at the office of the undersigned.  

Notice is hereby given to the general public to make observation/representation on the proposed transmission system within 

two months from the date of publication of this notice to the office of the undersigned in writing. For further particulars and 

clarification please contact: 

Shri Chhotoo Chaudhary 

Authorized Signatory 

Chief Operating Officer 

chhotoo.chaudhary@serenticaglobal.com 

Authorized Signatory 

Designated contact person number: - 9350111274 

M/S SERENTICA RENEWABLES INDIA 4 PRIVATE LIMITED 

DLF Cyber Park Tower B, 9th Floor, Sector 20, Udyog Vihar Phase-III, Gurugram-122008, Haryana, India. 
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BIKANER III NEEMRANA II TRANSMISSION LIMITED 

Registered Office: Flat No. 94, 3rd Floor, Pocket-4, LIG Flats, Sector-11, Dwarka, New Delhi-110075 

Corporate Office: Shatabdi Bhawan, B 12 & 13, Sector 4, Noida, Uttar Pradesh – 201301 

CIN: U42201DL2023GOI415740 Tel.:+91- 9223311432/0120- 610- 2000/2009 Ext-2307. Email ID: haatre@tatapower.com 

 Public Notice 

BIKANER III NEEMRANA II TRANSMISSION LIMITED having its registered office at  Flat No. 94, Third Floor, Pocket-4 

LIG Flats, Sector-11 Dwarka, West Delhi, New Delhi-110 075 intends to apply to the Government of India to confer upon 

him all the powers under Section 164 of the Electricity Act, 2003 for the placing of electric lines or electrical plant for the 

transmission of electricity or for the purpose of telephonic or telegraphic communication necessary for the proper 

coordination of  works which telegraph authority possess under the Indian Telegraph Act, 1885 with respect to the placing of 

telegraph lines and posts for the purpose of telegraph established or maintained, by the Government or to be so established or 

maintained and will undertake the survey, construction, installation, inspection, erection and other works to be followed by 

commissioning, operation, maintenance and other work for the following transmission schemes. 

Name of the transmission scheme 

(1) Bikaner-III - Neemrana-II 765 kV D/C line (2nd) along with 330 MVAr switchable line reactor for each circuit at 

each end. 

(2) 2 no. of 765 kV line bays each at Bikaner-III PS & Neemrana II S/S. 

Works covered under the scheme 

 765 kV, 330 MVAr Switchable line reactors at Bikaner III PS – 2 nos.  

 765 kV, 330 MVAr Switchable line reactors at Neemrana-II SS– 2 nos.  

 Switching equipment for 765kV 330 MVAr switchable line reactors at Bikaner-III PS – 2 nos.  

 Switching equipment for 765kV 330 MVAr switchable line reactors at Neemrana-II S/s – 2 nos. 

 765kV line bays - 4 nos. (2 nos. each at Bikaner-III PS & Neemrana-II S/S.) 

The Transmission lines covered under the scheme will pass through, over, around and between the following villages. 

Rajasthan State:  

Sr. No. Name of Villages/Panchayat Tehsil District 

1 Lakhusar Bikaner Bikaner 

2 Kelan, Kalasar, Sawaisar, Makrasar, Haphasar, Sodhwali, Kisturiya, 

Bamanwali, Uttmadesar, Jaisan, Maharana, Dhirera , Dhirera Station, 

Khari,Balasar, Kujti, Sahajarasar, Kharda, Beejhansar, Kharra, Adsar 

Lunkaransar Bikaner 

3 Lodera, Lodheran, Delwan, Ladhriya, Udrasar, Biramasar, Jalabasar, 

Lakhansar, Udasar, Surjansar, Udasar Charnan, Adsar Purohitan, Asasar, 

Momasar, Badhan Ki Dhani, Bhanuda Bidawatan, Bhanuda Vidawtan, 

Bhanuda Charnan, Sikrali 

Dungargarh Bikaner 

4 Adsar Purohitan, Asasar Sardarshahar Churu 

5 Badhan Ki Dhani, Bhanuda Bidawatan, Bhanuda Vidawtan, Bhanuda 

Charnan, Sikrali, Hamusar, Hamoosar, Chhotriya, Hansasar, Gogasar, 

Chainpura, Golsar, Ladhasar, Daudsar, Gonsar, Gorisar, Khariya, Chak Jeleu, 

Khariya Bara, Khariya chhota Ratansara, Khudera Beekan, Bachhhraro, 

Bachchharara Bara 

Ratangarh Churu 

6 Ramsisar, Dhandhan, Darunda, Dadunda, Jaleu,Goras, Rohal, Phadanpura, 

Dewas, Fadanpura,Chhota Godiya, Hetamsar, Bara Godiya, Sanjasar, 

Sadhisar, Sadeensar 

Ramgarh 

Shekhawati 

Sikar 

7 Balod, Balod Bari, Pipla Ki Balodi, Balod Chhoti, Dabri, Deenwa ladkhani Fatehpur Sikar 

8 Laka ka Nangal, Lak Hari Nangal, Natha Ki Nangal, Jhalra, Dayal Ki 

Nangal, Jeelo, Bagraau, Begrawa, Bihar, Dabla, Shimli, Salodara, Shampura, 

Shamsingh Ki Dhani, Shyalodara 

Neem Ka 

Thana 

Sikar 

9 Mandawa, Dinwa, Mithwas, Meethwas, Bahadurwas, Sanjay Nagar, 

Bhojasar, Ranasar, Bhompura,Bas Nanag, Bijnusar 

Jhunjhunu Jhunjhunu 
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Sr. No. Name of Villages/Panchayat Tehsil District 

10 Hanumanpura, Kisari Mandawa Jhunjhunu 

11 Sangasi, Mandasi,Puniya Ki Dhani, Himmatpura, Devgaon, Chaurdi, 

Devgaon Nua, Jejusar, Dabri, Dalesar Khurd, Dabri Baloda,Togra Kalan 

Nawalgarh Jhunjhunu 

12 Ajari Kalan, Gumana Ka Was, Bajawa, Khinwasar, Gadwala Ki Dhani, 

Chhawshri, Chhaosari,Olan Ki Dhani, Khair, Khatkar, Kedwith 

Gopalpura,Khatkad, Khatkar, Mainpura, Heerwana, Chanwara, Kakrana, 

Dippura, Deeppura, Neori 

Udaipurwati Jhunjhunu 

13 Kasujiya Ki Dhani, Munda Ki Dhani, Mundo Ki Dhani, Kira Ki Dhani, 

Keerpura 

Gudha Gorji Jhunjhunu 

14 Padewa, Madhogarh, Nai Kothi, Dalelpura, Harriya, Kalota, Dheemawali 

Dhani, Hardiya, Shree Ashok Nagar, Sardarpura 

Khetri Jhunjhunu 

15 Deota, Dantal, Karan sagar, Banar, Chhadra, Chhardara, Kalera, Goneda, 

Math, Malpura, Kaloohera, Paniyala, Mordha 

Kot Putli Jaipur 

16 Nangal Lakha, Basra, Morori, Morodi, Isra ka Bas, Baberi, Deo Nagar Bansur Alwar 

Haryana State:  

Sr. No. Villages  Tehsil District 

1 Bayal, Dunga Ka Nagal, Mosnuta, Galgata Ki Dhani, Rawaton Ki Dhani, 

Mosnota, Govla, Gangutana, Nangal Dagru, Daukhera, Donkhera, Saidalipur, 

Asa Ki Dhani, Dostpur, Bhedanti, Shahbazpur, Rajawat nagar, Amarpura, 

Shyampura, Thanwas, Bhudwal, Dhemali, Morand, Nangal Soda, Gonera, 

Budhwal, Gotri, Rai Malikpur 

Narnaul Mahendragarh 

Copy of the route alignment is available in the office of undersigned. Notice is hereby given to the general public to make 

observation / representation on the proposed transmission system within two month from the date of publication of this notice 

before 01.03.2024 to the office of the undersigned in writing.  

For further particulars and clarifications please contact: 

Name    : Mr. Hemant Atre. 

Designation  : Project Manager 

Office Address  : Tata Power Solar Systems Limited  

     Karni Kripa Lalgarh Palace Campus. 

     Bikaner – Rajasthan-334 001 

Email Address  : haatre@tatapower.com 

Phone/Fax  : 01206102000/2009 
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